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5. No. Items Details Remarks
1|Production Data (as per records vetted by Excise) April 2020 to June 2020 = 61,67,747 BL Excise Certificate enclosed as Annexure-1, during
(during inspection C-Molasses was being used) 12.10.2020 to 28.10.2020 = 12,75,629 BL
2|Raw Water Bore Wells Details Number of Borewell = 1 No. Copy of Log Book enclosed as Annexure-2
Capacity = 58 m3/hr
3|Raw Spent Wash Generation April 2020 to June 2020 = 26297 KL
12.10.2020 to 28.10.2020 = 8008 KL
4| Details of Bio-Digesters N/A
5|Details of MEE Design - Falling Film Copy of Log Book enclosed as Annexure-3
Feed Rate = 30 m3
Brix/Solids (Inlet) = 12-14
Brix/Solids (Outlet) = 30-33
6|C.P.U reject fed to MEE April 2020 to June 2020 = 5965 KL
12.10.2020 to 28.10.2020 = 1560 KL{1560 MT)
7|MEE infeed April 2020 to June 2020 = 26297 KL + 5965 KL= 32262 KL
12.10.2020 to 28.10.2020 = 8488MT( 8008KL)+1560 MT=10018 MT
8|MEE Condensate Generation April 2020 to June 2020 = 20576 KL Copy of Log Book enclosed as Annexure-4
12.10.2020 to 28.10.2020 = 5345 MT
9|MEE Concentrate Generation April 2020 to June 2020 = 11686 KL
12.10.2020 to 28.10.2020 = 4135 KL{4672 MT)
10|MEE Maintenance N/A
11|Water Balance Chart Enclosed as Annexure-5 .
12| Details of RO Inflow Feeed -15 m3 Copy of Log Book enclosed as Annexure-6
Permeate - 11 m3
Reject - 4 m3
Operational Condition-Excellent
13|Quantity of Spent Wash and Press Mud used in Spent Wash - 17943 m3 A . s b ! f 0
Bio-Composting Press Mud - 21342 MT vy !
14|Area for Bio-Composting Covered -12 Layout & Khasra No. enclosed as Annexure 7
Open - 7
Finished Compost Storage - 1
15|Flow Meter 8 Mass Flow Meters Details enclosed as Annexure-8
16|Online (OCEMS) Connectivity Status Details enclosed as Annexure-8
17|Valid Docuements Consent to Operate Copy enclosed as Annexure-9
CGWA NOC - Applied for Renewal Copy enclosed as Annexure-9
Authorisation for Composting & Packing - Applied For Copy enclosed as Annexure-9
18|Monthly Water Quality Analysis Report N/A




This is certified that Total production of Ethanol from the month of
April-2020 to June -2020 is 61,67,747 B.L .

U.P.Excise -

Rana Sugars ( Distillery Division)
Belwara, MORADABAD




This is certified that Total production of Ethanol from 12.10.2020to Dl mb‘)
28.10.2020is 12, 75,629 B.L. (43 per Poofal) at lora Svgyers ( '

U.P.Excise

Rana Sugars ( Distillery Division)

Belwara, MORADABAD
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EMBLEM
C, FORM D
O (See clause 14(2) and 18(1)1
FORM OF APPLICATION TO OBTAIN A CERTIFICATE OF
MANUFECTURE OF PHYSICAL/GRANULATED MIXTURE

OF FERTILISER OR ORGANIC FERTILISER / BIOFERTILISER
To,
The Joint Director Agriculture (fertilizer)
Kirshi Bhavan, Lucknow

Uttar Pradesh
“Place: _\ Village — Belwara, Distt- Moradabad ___:
Sweof - Uttar Pradesh |
| (1) Full Name and Address of the applicant: | Rana Sugars Limited( Distillery Division) \
: Vill- Belwara, P.O.-Manpur, Distt_
L Moradabad %
| (2) Does the applicant possess the qualification prescribed by the state \
| Government under sub-clause (1) of clause 14 of the Fertilizer (control) Yes 1
lorder1985 il = oy Sy, B
| (3) Is the applicant a newcomer”? (Say ‘Yes’ or'No” | Yes
| (4) Situation of the applicant’s premises where physical/granulated Rana Sugars Limited( Distillery Division)

'|1 mixture organic fertilizer/bic fertilizer will be prepared: | Vill- Belwara, P.O.-Manpur, Distt_ ‘
S ——— - | Moradabad B
. (5) Full particulars regarding specifications of the physical/granulated ’ Bio-enriched Organic Manure, 1|

| mixture of fertilizers Jorganic fertilizer/bio fertilizer for which the | specification enclosed as annexure -1
' certificate is required and the new materials used in making the |
| mixture '

' et e i i = i ——i _—‘
| (6) Full particulars of any other certificate of manufacture, if any, | Copy of all other certificates of '
'\ issued by any other Registering Authority;

manufacturing enclosed as Annexure —
II{A &B), Rectified Sprit/Absolute
Alcohol /Ethanol/Fossil Oil

preparing physical/granulated mixture of fertilizers /organic l NEW
fertilizer/bio fertilizer/ mixture ¢ of micronutrient fertilizers?

(8) Quantities of each physical/granulated mixture of

fertilizers/mixture of micronutrient fertilizers /organic fertilizer/bio

|
1 - :
r\ (7) How long has the applicant been carrying on the business of 1.

), SRS e

fertilizer (in tonnes ) in my/ our possession on the date of the Not Applicable
| application and held at different addresses noted against each,
(9) (i) i the appiicént has been carrying on the business of preparing
physical;’granu!ated mixture of fertilizers/mixture of micronutrient \
fertilizers/organic fertilizer / bio-fertilizer, give all particulars of such Not Applicable
mixtures handled, the period and the place (s) at which the mixing of .
fertilizers was done; k
(i) Also give the quantities of physical/granulated fertilizer mixture ‘
organic fertilizer /bio-fertilizer handled during the past calendar year; Not Applicable ll
(10) If the applicant is for renewal, indicate briefly why the original S um
certificate could not be acted on within the period of its validity. Not Applicable \
(11) | have deposited the prescribed registration certificate o ) 2251 INR
| fee/renewal fee. Vide Challan No. GH00108 dated
A . N — : 17.07.2020

250
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Page 1 0f 2

'@ration
S:]}(:/:)ep(ierflft::rzhia;tftatl}seetnformatlon given above is true and correct to the best of my/our knowledge and belief,
(b)l/we have carefully read the terms and conditions of the certificate of manufacture given in Form F appended

 to the Fertilizer (control) order. 1985 and agree to abide by them. ¥
| |/we declare that the physical/granulated mixture/organic fertilizer/bio-fertilizer for which certificate of
manufacture is applied for shall be prepared by me/us or by a person having such qual-ifications as may be
prescribl::‘d by the state Government from time to time or by any other person under my/our direction,

_5uperviszon and control or under the direction, supervision and control of person having the said qualification.
(d) I/we declare that the requisite laboratory facilities specified by the controller, under this order are possessed

| by me/us. |
Name and Address of applicant in block letters: SUBHASH CHANDER GARG S/O SH. D.D.S.GARG

AGM(LEGAL), RANA SUGARS LIMITED 1

(DISTILLERY DIVISION), VILL - BELWARA , P.O.~ |
MANPUR , DISTT — MORADABAD '

R/o SRD -402, SHIPRA RIVEIRA TOWER, GYAN |
KHAND Ill, INDRAPURAM , GHAZIABAD(U.P.) J

Date:23.07.2020
place:Moradabad

Signature of applicant (SUBHASH CHANDER GARG)
For RANA SUGARS LIMITED(Distillery Division);
Belwara, Moradabad

LIST OF ENCLOSURES:-
1. Two passport size photographs of the applicant

2. Copy of Aadhar No as ID Proof

3, Copy of Address Proof

4. Project Report (Manufacturing) for Bio-enriched Organic Manur
5. Company of Pan No

6. List of Board of Directors

7. Copy of Registration of Distillery

8. Copy of Air Consent

9. Copy of water consent

10. Copy of Khasra -Khatauni

11. Memorandum and Articles Association of Company
12. Company’ Board of Resolution for the Applicant

13. Qualification documents of the Applicant

14. Affidavit by Applicant
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Welcome : ranasugarsitd
Previous Login Date Time: 01/11/2020 17:53.04 PM , IP Address: 202.164.37.61

NOCAP

Government of India
Ministry of Jal Shakti
Department of Water Resources, River Development and Ganga Rejuvenation
Central Ground Water Authority (CGWA)

Application for Issue of NOC to Abstract Ground Water (NOCAP)
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No :
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Date :
Name of RANA SUGARS LIMITED
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Application Rs. 500.00/- (Rupees Five Hundred Only) (Submitted: No)
Processing
Fee :
Current Application Verification Stage
Stage :
Current Referback
Status :
Address : Central Ground Water Board Northeen Region
shujal Shavan, Sector-B. Sitapur Read YojnaRam Ram Bank Chauraha
LUCKNOW
UTTAR PRADESH
Current Status
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To User Name Action Date Internal Application
Date Name User Name Comment
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Northern
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Ground Ground
Action
Receive From User To User Forwarded Action Action Water Water
Internal
Date Name Name User Name Date Comment Recom Per Recom
Status
Day Annual
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To User Forwarded Action Internal Action
Receive Date From User Name Action Date
Name User Name Status Comment
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Annexure-7

M/s India Glycol Ltd (Distiliery Plant), Kashipur, Uttarakhand
- M/s India Glycol Ltd, is located 3t A industrial area, Bazpur Road, Kashipur,

Uttarakband consisting of the foliowing manuiacturing umits
1) Distillery Plant (Common Cansent to gperaie under Water Act, 1974 and Air Act,
1981 is valid up to 31.12.2023, placed at Annexure-7.1)
2) Chemical Plant {Comman Consent to operate under Water Act, 1974 and Air Act,
1981 is valid up to 31.03.2023)
» This industrial unit has following utility services for treatment of industrial as well as
domestic waste water inside the unit premises;
i, Effluent Treatment Plant (ETP) for Chemical unit - 540 KLD
ii. Sewage Treatment Plant (STF) near MEG control building - 10 KLD
iil. Sewage Treatment Plant (STP) near Electrical substation - 10 KLD
iv. Sewage Treatment Plant (STP) near R & D department - 20 KLD
v. Spent wash management system comprising of Bio-digester, Muiti Effective
Evaporator (MEE) and Incineration boiler (details provided in section-2)
Vi, Sewage Treatment Plant (5TP) for Distillery unit - 10 KLD

Vil, Sewage Treatment Plant (STP) for Residential colony - 40 KLD

Samples Collection

» The joint team collected samples from different points l.e,, Effluent Treatment Plant
(ETP), spent wash management system, Sewage Treatment Plant (STP), bore wells
and piezometers. Samples have been analyzed in CPCE laboratory w.r.t the notified
parameters. Duplicate sealed samples were also provided to the unit.

» Detail of the samples collected and analysis results are mentioned in the following

relevant sections.

Detailed inspection report of Disfillery plant is as beiow;

1. Fresh Water Consumption

1.1 Sources of Fresh Water

» The distillery plant of the unit has total 03 nos. of bore wells located at different places
within the campus. Flow meters are installed on each borewslls and meter reading
(Totalizer), flow rate observed during inspection are mentioned below:

Table 1: Bore well meter reading ang Co-ordinates ’
Borewell | Meter reading at | Flow rate | Latitude | Longitude 1

No.  time of inspection C{m3/ht) I ‘
e = _{ﬂ"la)_ A . I. B b Jl ________ S
Y '/_',_..- : @/ - Page 1 of 21
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1.2 Freshwater Consumption

~ As per log book provided by the unit, freshwater consumptian in distillery plant of the

| 1. reading observed | Nil’ ] 29.178361 | 79.005992
PR moter . NS— —
2. 102041 [79.7 29.172709 | 79.005305
3 | 689788 15323 129.179339 [79.006612 |

unit is presented below for time period from 1an-2020 to Oct-2020:

Table 2: Ground water withdrawal from 03 bore wells of distillery unit (from Jan-20 to Oct-20)

1.3 mezome:tgrs Details

« The Unit has provided 04 nos. of Piezometers for measurement of groundwater
depth at the following locations inside the unit's premises, as per the information

provided by the unit:

Month Bore well ] Bore well | Bore  well Total fresh water
'No.1 ~~ 'No.2 = [ No.3 | consumption (m3)

Jan-20 120750 17030 | 15628 183417

Feb-20 113052 1§f;_2__ 115107 41582

March-20 | 13700 12550 | 17250 | 43500

April-20 | 15402 6723 | 22568 | 44693

May-20 18240 114140 | 1B742 51122

June-20 | 16240 113065 | 18157 | 47462

July-20 17329 13073 | 21097 | 51499

August-20 | 18206 15331 117845 | 51382
| Sept-20 | 20682 | 15167 2 210K . 150 - -

| Oct-20 0 {24851 086 | 49937

Total gmund water withdrawal from Bore well-1, 2  4,92,307

& 3 from Jan-2020 to Oct-2020 |
“Average Daily consumption | 1614.12

Table 3 Piezometers location, located inside the unit’s premises

Piezometer Locations inside the unit's premises
S. Piezometer No. | Location Latitude Longitude
No.

1 Piezometer No. 1 | Chemical Plant-1 | 29,174335 | 79.009509
12| Piezometer No. 2 | Ethanol Blant-1 12918005 | 79.00759 |
3 | Piezometer No. 3 | Ethanol Plant-2 29.170438 | 79.005914
4 Piezometer No. 4__Chemical Plant-2 | 29.172596 | 79.010094 |

1.4 Rain Water Harvesting System

+ As informed by the unit,

the unit is as below;

Table 4: Co-ordinates of Rain water harvesting system

System No.

Rain \nTaﬂte_P
system-1

it has total

! Location

Harv#sting Technical Buildin: g

Rain water
system-2

Hcsrvestfng Tenms ground

¥

05 nos. of rainwater harvesting system for
recharge of groundwater located in the premises of the unit. Details as provided by

Latitude iL.ongitude

29.178916 79.007222

- 129.179027 29.179027
Page 2 of 21




Rain water Harvesting | B-block housing complex 29,179027 79.009166

system-3 » N, . u

Rain water Harvesting | C-block housing complex 29.177777 79.009444

system-4 ' - ; '

Rain water Harvesting | D-block housing complex ] 256.177500 | 79.008888
]

system-5 _ e R —— |
Ground water recharge | Village & Post: Bhagatpur Not provided by the unit
pond | Tanda, Moradabad, UP

1.5 Characteristics of the Ground Water

» The analysis results of ground water samples collected from the distillery plant is as

below:
Table 5: Analysis resuit of ground water sample collected from distiliery plant
’T{m_ o | Bore well No.3 | Piezometer -2 (at BIS IS
- | ge (Ethanol Plant) = Ethanol Plant) 10500:2012
§ ke | (Permissible
o £ 8 ! limit in absence
g a2 ' { of alternative
| 2
. source)
| R
pH 7.8 8.0 6.5-8.5
Conductivity | 390 5058 -
{pmho/cm) - Semwan N
CoD BDL ‘ 10 -
{mg/l) - |
TDS (mg/l) | Bl = 2000
Total hardness 192 ' 204 600
as CaCO:x
Total alkalinity 187 155 600
as CaCOs i
(ma/h) | ;
Chloride 12 45 1000
R R =t
Fluoride 0.2 ! 0.3 1.5
{f‘l"lg_."') ' BB B iR e
As (mag/l) BOL BDL 0.05
BT T T
Co (mg/l) BDL ' ___"BDL -
cr (mgﬂ) BDL | BDL 0.05
Cu (mg/) BDL § BDL 1.5
Fe (mg/) R - 0.17 - 0.3
NI (ma/h) ~ BDL BOL 0.02
" Pb(mg/M) |  BOL ' BDL 0.01
Sb (mg/1) BDL T b BDL .
Se (ma/l) BDL 1 BDL 0.01
v(mgn) | BOL [~ BOL :
Zoqmgy | ooi [ 002 ] b
_ ~ @// Page 3 of 21
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1.6 Observations on freshwater withdrawal, piezometer wells
installations and analysis results of ground water samples

1. As per the expired CGWA NOC dated 26.02.2009, the unit had permission to
withdraw ground water of 5096 m‘/day and the samie was valid till that area
remains in 'Safe category’ on ground water resource consideration or for five years
from the date of issue i.e., upto 25.02.2014, whichever is earlier (Expired CGWA
NOC placed at Annexure-7.2).

2. As per document submitted by the unit through mail dated 07.11.2020, the unit
received valid CGWA NOC, having validity from 26.10.2020 to 25.10.2023 for
abstraction of 2393.63 m"/day (7884572, 18 m?/vear) of ground water from 03 bore
wells. As per previous CGWA NOC the unit had permission to abstract 5096 m*/day
of ground water. The copy of valid CGWA NOC is placed at Annexure-7.3.

3. As per the fresh water consumption data from Jan-2020 to Qct-2020, provided by
the unit, average daily ground water withdrawal from three bore wells is 1614.12
m3/day which is within the CGWA permissible limit of 2393.63 m*/day (as per
latest CGWA NOC, which is valid from 26.10.2020 to 25.10.2023).

4. As per CGWB report "National Compiiation on Dynamic Ground Water Recourses
Assessment of India, 2017"-Page No. 149, District-Udham Singh Nagar, Kashipur
is in Semi-critical category.

3. As per the analysis result, the quality of ground water (bore well no. 3) is within
prescribed norms of BIS IS 105002012

2. Molasses based Distillery (RS & ENA)

2.1 Observations on Molasses based Distillery (Ethyl Alcohol) and
analysis results of samples collected from distiflery

1. The unitisinvolved in the manufacturing of Rectified Spirit (RS), ENA (Extra Neutral
Alcohol) and Absclute alcohol using C-heavy molasses as a raw material.

2. As per Consent to Operate (CTO) undér Water Act, 1974 and Air Act 1981 issued
by Uttarakhand Paollution Control Board (UKPCB), the consented capacity for
production of alcohnl is 240 KLD. Consent to Operate (CTO) under Water Act, 1974
and Air Act 1981 issued by UKPCB is valid upto 31.03.2023,

3. On the day of inspection, the Distilltery plant was found operational at 115.42 KLD,
i.e. @48.09 % of the consented capacity of 240 KLD.

4. The unit has fed-batch fermentation along with MPR distillation te produce RS, ENA
and Absolute alcohol.

e s—" Page 4 of 21
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As per data provided by the unit, use of C-heavy molasses (in Quintal) and spent

wash generation (in KL) per KL of alcohol production is 23.69 Quintal and 7.6 KL
respectively.

Initially, distillery plant had two streams of treatiment facility to achieve Zero Liguid
Discharge (ZLD), namely (a) 240 KLD stream having MEE and incineration boiler
to achieve ZLD and (b} 98 KLD stream having bio-digester and bio-composting to
achieve ZLD. Since the unit failed to install MEE before bio-composting therefore
production from 98 KLPD streaim was stopped since January 2017 by UKPCB. The
inlet pipeline of lagoon for 98 KLD stream was disconnected and sealed by UKPCB
on 28.01.2017.

Presently, the unit is only operating its 240 KLD stream and achieving ZLD through
MEE followed by Incineration boiler.

The unit is having the following infrastructure for management of spent wash to
achieve Zero Ligquid Discharge (ZLD) by Incineration.

Table 6: Infrastructure for spent wash management to achieve ZLD

Sr. Unit Name Nos. | Designed Feed
No. - Capacity
i. Bio-digesrers T Total-12 ~1120-125 mé/day

Ciperational-02
| (01-BCCR* & |
01-MUR*)

ii. MEE - 05 Effects (Falling film | 01 2160 m?/day
03 Nos. + Forced circulation
02 Nos. + Falling film 02
Nos. as standby) I S

ii. In-house Condensate | - it's patented technology,
Polishing Unit (technology | | hence details could not
by NALCO Water India Ltd.- ‘ ‘ provided

Placed at Annexure-7.4)

iv. Incineration Boiler (Siop | 01 36 TPH

fired furnace) followed by
Super Heater fired furnace [
to super heat the saturated
steam generated from slopi
furnace |

1 e = - H e
*BCCR-Biological conditioning & control reactor, MUR-Methane Up-flow Reactor

- ‘:\
P {-m ~- e /

Page § of 21
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Flow diagram of Spent wash management system is as below:

T ' == e e
; 1
Raw wfnt W:Shl Spent lees from |
generation from Analyzer Rectifler colustn i
cohfmn RSN
1
g i@z 3% 4[, 10 % 90:% 1 _______
!_Fermentatmn ; Bio-digester  Multipie Effect Evaporator (MEE) [
l sectian 1
e ————— i[ —
8 h‘ ! : .
' - Bio-gas to Chemical plant M = 7
{used as ballast gas in MEE ! MEE Molasses
reactor) condensate concentrate _J drlution
Internal CPU Steam utilized
[patented tasl i plant
technology by i § .
NALCO) Incineration
| boiler
aoling tower Currently
it iSpOSRd
A in lagoon

9. Details of Spent wash management unit

i. Bio-digester/Bio-methanation plant (as primary treatment unit):
Type of technolagy- Up flow Anaerobic Sludge Blanket (UASB)
Total no. of digesters — 12
No. of operational digesters - D2 (since 2017)
Types and capacity of -.,pwrarmrrai digesters:
| Type _  TBCCRtype  [MURtype |
Capacity 3851 m 27—
H_gdraulrc retentmn time | 30.80 days | 59.42 days N
Raw spent wash feed to d rg.as.ts:-- ~ 1‘}., 125 m¥/dey
Total biagas generated - 5400-5500 Nm-‘/day
Utilization of biogas- Methane in biogas is utilized in Chernical Plant as ballast gas
ii. Multi Effective Evaporator (as secondary treatment unit):
MEE technology: Standalone spent wash evapaoration plant
Stages & type: S Effects (Faling film 3 Mos. + Forced circulation 2 Nos. + Falling
film 02 Naos. as standby)
Designed feed capacity -2160 m*/day
MEE pérformance (Avg of last 03 months)
S. No. | Parameters " "Detaits ]
i | Feed rate g/ hr 369716 m *(ia”y i 1
2, Sofid content in feed | 12.4-12.5% |

Page 6 of 21
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3. Concentrate generation 12166 b? kq;hr 199281 mafdayj
4, r Solid content in 50-51 Y 1
| concentrate |
5 Operat;on hour 16-19 hrs/day !
6. Frequency of UPanmg in 4 hrs after every 15 days
Process (CIP) B
Mass flow meter installed at inlet and outlet of MEE
MEE condensate: utilized in Cooling Tower and Fermentation
MEE concentrate: burnt in incineration bailer
iii. Incineration Boiler (Final/tertiary treatment unit):
For Incineration of concentrated spent wash
No. of incineration boilers: 01
Slop fired boiler-36 TPH (42 Kg/cm? working pressu re) followed by Super Heater -
16.5 TPH (42 Kg/cm® working pressure) to super heat the saturated steam
generated from slop furnace, Total capacity-52.5 TPH
Subsidiary Fuel: Coal
Ratio of Slop: subsidiary fuel- 50:50
S.No. | Description - 1 Det_g_l_ls . - - j__j: -
1. Solid content % | 50-51 % = a2
2. Type of fuel used with | Coal: 280- 0-320 MT/day
consumption/day | SLOP: 394-400 MT/day
3s Height of Chimney Slnp fired furnace: 100 m
4. Emission control Electrostatic Precipitator (ESP)
system/APCD ____ " = Sa
5. Average ash 125-128 MT/day
generation il
6. Method of disposal of [ Ash generated from super heater furnace is 66
Ash | MT/D and is used by cement plants.
| Ash generated in SLOP furnace is 62 MT/D,
_____ —_— | Presently being used for filling of iagoon.

10. Steamn generated from the distillery plant's incineration boiler is utilized in
distillation & evaporation (MEE).

11. During inspection, all spent wash management facilities of the distillery plant viz.
Bio-digester, Multiple Effective Evaporator and Incineration boiler (slop fired
furnace) were found operational

12. For alcohol praduction at consented capacity of 240 KLD, the raw spent wash (RSW)
generation work out to 1855.2 KLD (240 KLD*7.73 KL/KL of alcohol production).
Spent wash generation rate of 7.73 KL/KL of alcohol production, is as per unit's
submitted adequacy (prepared by VSI-Pune) for Year: 2017.

13. As informed, out of total generated RSW, @ 2-3 % is being recycled in fermentation

section. Out of remaining RSW, @ 10 % is fed to blo-digester and @ 90 % of RSW
is directly fed to MEE after mixing with bio-methanated spent wash.

| ."7‘-: @/J/ Page 7 of 21
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15.

16.

17.

. The unit has five Effects (Falling fitm 3 Nos. + Forced circulation 2 Nos. + failing
film 02 Nos. as standby) MEE of 2160 m’/day tapacity. As per infarmation provided
by unit representative, MEE concentrate after 5 stage (at ~ 50% Total solids) is
used in slop Boiler.

Concentrated spent wash after 5" stage of MEE called as ‘slop’ is directly feed to
slop (incineration) boiler and there was no provision for sample collection, hence
sample from inlet of incineration boiler could not be collected. However, sample
from MEE outlet i.e., MEF concentrate was collected.

As informed, the unit has in-house Condensate Polishing Unit for treatment of MEE
condensate. This condensate treatment technology is providad hy NALCO Water
India Ltd. and that is 3 patented technology. Document regarding the technology
by NALCO Water India Ltd. as provided oy the unit 15 placed at Annexure-7.4.
Spent lees is hemna utilized for molasses dilution.

Mass flow meter with totalizer has been installed at MEE feed and MEE outlet after
5% stage. Mass flow meter readings (Totalizer and Flow rate) observed during
inspection are as follows-

i. MEE feed reading - 34561.8 Metric Tons having mass flow rate 66.1 MT/hr
(62.36 m?/hr, considering Sp
it. MEE concentrate (Siop, after 5% stage}- 252309.0 MT having mass flow rate
18.9 MT/hr (16.29 m?®/hr, considering Sp.Gr.1.16);
Based on above mass flow meter readings, MEE is achieving an efficiency of 86.3

Y%,

18, As per the logbook data submitted by the unit, month wise total raw spent wash

generation, alcohol production and spent wash generation per KL of alcohol
production is as below:

Table 7: Month wise SW generation and SW generation per KL of alcohol production

Month Spent  wash ! Production (in | Avg. Spent wash
generation | KL) jeneration per KL of
(KL) [ alcohol production

- & | : | (KL/KL)

lan-2020 | 28500 94 4 4128 88 6 58

Feb-2020 | 2767830 | 323703 | 855

= LN — RS ot DS

2020 28134 91 3638 93 763

April-2020 | 27094 34 3484.00 7.78

May-2020 | 21727.36 4149.63 7.65

e e

2020 26863.21 { 3793 .40 7.08

July-2020 [3124811  |4o83 /1 7.65

Aug-2020 | 31489 62 | 411068 7.66

1
T
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Sept-2020 | 3627453 _Lj 672 ' 7.66
| 0ct-2020 | 3181038 | 4148 72 7.67
Average of 10 months (from Jan-2020 to | 7.59
Oct-2020) i
19. As per the logbook data submitted by the unit, month wise total concentrated spent

wash (slop) generation, total concentrated spent wash (slop) and subsidiary fuel
feed to Incineration boiler is as below:

Table 8: Month wise concen. SW (sloz generation, concen. SW and subsidiary fuel feed to
incineration bolter

Month ' Concentrated | Concen. [_St_.lli.r_.i'd'ia‘r; | Total Ratio of
 Spent wash Spent wash | fuel (coal) Feed _ Slop:Coal
generation (slop) feed | feed to  (MT) | feed to
(MT) to incineration | Incineration
| incineration | boiler (MT) | boiler
| | boiler (MT)

n T 7 E .

Jan-2020 | gg37 g9z | 799% 16933 | 53:47

Feb-2020 | g588 | 6607 7841 14448 | 46154

March- ‘ ' , 1 53:47

2020 | 7385 7385 |eG4se | 13841

April-2020 | 7349 7249|8408 | 15657 | 46:54

May-2020 |g374  |sa24 | B278 16702 | 50:50

June-2020 | 7879.5 | 7659 — 7703 | 15362 | 50:50

July-2020 | 8299 18299 8217 16516 | 50:50

Aug-2020 | 8417 | 8462 8943 17405 | 49:51

Sept-2020 | g5aq | 9544 7499 37043 | I

| OHRC02D, | gBa3 | 8503 _lsssz 17360 49:51

b | 81175.5 81069 | go198 | 161267 | 20:50

20_{5ur—|ng mqper tion the unit reurnf—ﬂnra ive informed that, they are maintaining 70:30
ratio for concentrated spent wash (slop) and subsidiary fuel in incineration boiler,
however from the above data, it can be concluded that, the unit is rmaintaining
about 50:50 ratio for concentrated spent wash (slop) and subsidiary fuel in
incineration boiler.

71.At the time of inspection, a drain was observed near incineration boiler, it was

informed by the unit representative that, the drain is provided to collect floor
washing as well as other cleaning waste water from boiler area and this waste water
is utilized for ash quenching and coal dust suppression.
To access the guality of that waste water, a sample was collected from the said
drain. As per the analysis result, it has color-2156 hazen pH-6.6, COD-4216 mg/l,
BOD-2567 mg/l, TDS-3940 mg/l and T5-4400 mg/l (refer Table 11 for analysis
result).

22. As per the data submiitted by the unit, month wise ash generation, ash supplied for
cement industry, ash supplied for brick manufacturing and ash used for lagoon
filling from Jan-2020 to Oct-2020 is as below:

o) _ b _( . @2’ Page 9 of 21

> | 243




L

Table 8: Month wise ash generation, ash for cement industry, ash for brick
manufacturing and ash for lagoon filling from 1an-2020 to Oct-2020

| Month I'Fly ash for | Cinder | Ash for | Total (MT)
! | Cement ash for lagoon [
mdustry brick mfg. filling

I—— M1y | (MT) N ¢ ) S

Jan-2020 2328.690 | 19.050  6547.570 | 8895.310
Feb-2020 2683.650 T | 6675.280 9358.930
March-2020 2007.380 | 25.400 | 8510.480 | 10543.260
| April-2020 | 255490  150.8 | 10063.610 | 10375.900
| May-2020 luf.e 270 | 6.350 10038.520 | 11117.140
| June-2020 | 1037.060 95.250 ; 7620 L 8§752.310
Ju!x-z{)z{r______ | 9863.880 10224.950
Aug-2020 152,400 1 9677.100 | 11234.210
Sept-2020 .41 s_w 13,100 11631.980 | 11862.670
1 Oct-2020 ~ 131.040  113.100 | 10887.930 | 10932.070
Total '11389.350 | 385.050 | 91522.350 | 103296.750

23. Agreement of the unit with Shree C ement Ltd, (SCL), Beawar, Ajmer Raiasthan to
take off fly ash/bottom ash is valid from 01.04,2017 to 31.03.2020 (Annexure-~
7.5).

24, At the time of inspection, 02 nos. of discarded aeration tagoons located near
incineration boller were observed inside the unit premises. As informed by the unit
representative, previously (about five vears before) those were aeration tanks and
were being used to store Bio-methanated spent wash (BMSW). Afterwards, they
started filling both the lagoans with fly ash and sludge.

Both the discarded aeration lagoons are lined and as per the details submitted by
the unit, total volumme of both discarded aeration lagoons is 25000 m3 (i.e. first
lagoon-10,000 " and second lagoon-15,008 m-~).

1% discarded aeration lagoon of capacity 10,000 m® was found about 95 % filled
and 2" discarded aeration lagonon of capacity 15,000 m® was found about 90 %
filted with fly ash and sludae.

However, during inspection, water logging was ebserved in both lagoons (Fig. 1,
Fig. 2 & Fig. 3). Samiple was collected from one lagoan at time of inspection.

25, Analysis result of the sample collected from discarded aeration iagoon shows (refer
Table 11 for analysis result), color-2665 hazen, pH-7.9, COD-5920 ma/l, BOD-2460
mg/l and TS-9660 mg/l (0.9 %), which indicates characteristics of diluted bio-
methanated spent wash having about 1 % solids concentration, that may be due
to leaching from siudge used for filling the lagoons,

26. Besides discarded aeration lagoons, twe clarifiers of 4166.64 m? (l.e. first clarifier-
18870 ' and second clarifier-2279.64 m?) and two rectangular tanks were
observed within the premises, which were not in use (Fig. 4, Fig. 5 & Fig. 6).

As informed by the unit representative, that was old Effluent Treatment Plant (ETP)
structure, which is not being used since long,

— = @W Page 10 of 21
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27. The unit has total 20 acres of bio-compost area to prepare bio-compost using press
mud and diluted spent wash, located at Dabhora site. Out of total 20 acres, active
area is 08 acres and remaining 12 acres is used for storage of press mud and ready
bio-compost. Entire area of bio-composting is un-covered. During inspection, bio-
composting was observed (Fig. 7

28. As per the logbook data submitted by the unit. bio-composting was not in operation
from 23.03.2020 to 31.05.2020 due to COVID-19 pandemic and from June-2020
to September-2020 due to monsoon season. Bio-composting operation has been
started from 01.10.2020.

2.2 Background for Lagoons

» Initially, distillery plant had two streams of treatment facility to achieve ZLD, namely
(8) 240 KLD stream having MEE and incineration boiler to achieve ZLD and (b) 98 KLD
stream having bio-digester and bio-composting to achieve ZLD.

» Since the Unit failed to install MEF before bio-composting therefore production from
98 KLPD stream was stopped since lanuary 2017 by UKPCB, The inlet pipeline of that
lagoon was disconnected and sealed by UEPPCB on 28.01.2017.

» Till then, the Unit was only operating its 240 kLD stream and achieving ZLD through
MEE followed by incineration.

> As per CPCB direction dated 07.12.2015, the 98 KLD stream having bio-digester and
bio-compasting to achieve ZLD, was allowed to store raw/bio-methanated spent wash
in lagoons until 31.03.2016. The lagoons associated with the 98 KLD stream were in
use for storage of spent wash until the issuance of closure direction on 12.01.2017
and subsequent disconnection and sealing of the lagoons on 28.01.2017.

» Hence, the spent wash previously stored from the 98 KLD strearm remained un-utilized
in the sealed lagoons, Volume of spent wash found stored at the time of sealing was
low, however due to depositicn of rain water during subseguent monsoon seasons,
the volume of diluted spent wash increased to 96000 m? having pH 7.6-8.0, COD
14000-18000 ma/l and total schids less than 1%.

» Unit was jointly inspected by officials of CPCB, and officials of UEPPCB, on 09.01.20189,
based on SMS Alert Monitoring System and found that, huge quantity of diluted spent
wash (approx. 70,000 m?) was stored in the lagoons. To manage the diluted spent
wash stored in the lagoons, the Unit was undertaking bio-composting over an area of
20 acres.

» CPCB issued show cause notice dated 07.02.2019 under section 5 of Environment
Protection (Act), 1986 to the Unit as to submit a time bound action plan for complete
safe disposal of approximately 70,000 m° of diluted spent wash (which was found

stored in the lagoons) as per SOP/Consent Conditions, to ensure that no runoff or

N @u/ Page 11 of 21
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overflow occurs from the lagoons, to restrict lagoon capacity to seven days’ equivalent

of production etc.

» 0On25.02.2019, the umt subimutted a time bound action plan (validated by Department
of Health, Safety, Environment & Civil Engineering, University of Petroleum and
Energy Studies, Dehradur) to consume 96000 m* {70000 m® Stored effluent + 26000
m? rain water) of diluted spent wash within two years {,e, 2019 to 2021.

- As per the action plan, in parallel to utilization of stored spent wash through bio-
composting (by maintaning press mud to spent wash in the ratio of 1:2), lagoon
shall also be filled with fly ash and demolition waste to prevent further
accumulation of rain water,

- The utilization of diuted spent wash through bio~composting will be done during
NON-mMonseon season only.

- The level of spent wash in the lagoon s well below the upper ridge of the lagoon
and there is no possibility of run-aff,

- The Unit has kept one lagoon within the premises for storage of concentrated spent
wash equivalent Lo d?' days praduction (3920 m?),

» CPCB issued direction dated 14.03.2019 under Section 5 of Environment (Protection)
Act, 1986,

- To utihze the diluted spent wash stored i 1solated lagoons in blo-composting
before June 30, 2021 as per standard operating process and the action plan.

- To dismantle the lagoon after utilization of accumulated spent wash and to submit
the documentary svidence when the lagoon gets emptied.

- Continue to achieve ZLD and to restnict the impermeable storage of lagoon of spent
wash to 07 davs equivalent as per the direction dated 07.12.2015 issued under
section 18(1) (b} of Water {Prevention & Contrel of pollution) Act, 1974.

» As per the replies subrmutted by the unt vide letters dated 02.04.2019, 10.05.26G19,

10.06.2019, 06.07.2012 and 08.08.2019

- The Unit completed the first cycle of bic-composting on 04.06.2019, where 12000
m?® of stored diluted spent wash was utilized maintaining press mud to spent wash
ratio of 1:2 and cycle duration was 60 days.

- The Unit purchased 7500 MT of press mud, of which 6000 MT was utilized in first
bio-composting cycle.

=  The filling of lagoons 1s under progress with 47905 MT fly ash dumped in the
tagoons till 31,07.2019,

» Joint Committee comprising of Member Secrstary, CPCB and Member Secretary,
UEPPCB, under the supervision of Justice {2etd.) Arun Tandon, carried cut inspection
of the Unit on 11.06.2019-12.06.2019 and ohserved that, lagoon for 98 KLD stream

located at dabhora (which was directed by CPCB on 14,03,2019 to dismantie, by

TN @/‘V Page 12 of 21



utilising diluted effluent through bio-compasting by June 2021) was filled with diluted

spent wash total volume of 96000 m {70,000 «

with solid content less than 1%,

- Also the joint team observed one additional lagoon of 1,00,000 m* capacity at

» Based on the ghservations made in the joint inspection report, CPCB issued direction
dated 16.09.2019 under

unit:

To dismantie/tevel/fill all excess storage capacity of lagoons in compliance to CPCB
direction dated 07.12.2015 issued under section 18(1) (b) of Water (Prevention &

dabhora site, which was unnoticed till then.

Section 5 of

Control of poliution) Act, 1974,

To dismantle/level/fill excess storage capacity of active lagoon located in its
premise used for storage of concentrated spent wash from 240 KLD stream
production and to have only storage capacity equivalent to seven days’ production.

Sludge/spent wash stored in the lagoon to be utilized as per conditions prescribed

in the Consent ta Gperate and to submit time bound action plan within 15 days.

To comply with CPCB direction dated 14.03.2019 issued Section 5 of the

Environment (Protection) Act, 1986,

2.3 Present Status of Lagoons

1. Presently, the Unit 1s anly operating its 240 KLD stream and achieving ZLD through

MEE followed by incineration.

2. Status of lagoons located at inside of the unit premises and at Dabhora site is as

n'stored effluent+ 26000 m” rain water)

the Environment (Protection) Act, 1986 to the

below:
Table 10: Status of Lagoons, located inside the unit premises and daghora site
Sr. | Lagoon for | Observation Observation during | Current status
No. | stream during Joint current inspection I
inspection in Nov- dated 28.10.2620
2019 e N _T

1. Lagaon for | Found | Found Completely

240 KLD | closed/filled/levelied | closed/filled/levelled | filled and

stream (of | and plantation was | and plantation has | levelled

1,00,000 m® | under process heen completed (Fig. |

cap)” ) 18 : :
2. Lagoon-1 for | Filling of the lagoon | was partially filled | @75-80 % filled

98 KLD stream | by using fly ash was = wath diluted spent }

(of 3,50,000 | under process. wash and

m? cap)# (previously  found | fillina/dumping of ash

(inlet pipeline | filled with diluted | generated from it's

disconnected | spent wash total | slop fired boiler after

and sealed by | volume of 96000 m’  utihzing the stored |

UEPPCB an | (with solid content  diluted spant wash in |

28.01.2017) | less than 1%:) bhig-composting wWas

under_progress (Fig. |

R

—

R

!
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9 & Fig. 10} mn |
ccompliance of CPCB |
direction dated |
14,03.2019 !

3. Lagoon-2 (of

was unnoticed till | Converted In rain | Found 173
1,00,000 m? | then, but during | water | filled with fresh
cap)¥ [ inspection the same | harvesting/aqua | water, no fish
| lagoorn nas  found  culture/wetlandg - was ohserved
1 witt! siudge wWit! velaopment
rapervious limng Fig. 11

|
- 1 il l
Far the same the unit t

has abtained |
permission from |
UKPCE vide ietter no. ‘
UEPPCB/HO/Con.I-8- |
DOI-TII/ 1812 dated |

Ferrrssion letter |
received fromy UKPCE |

is placed at |
..... i | Anpexure-7.6, }

*Located inside the unit pr;ar-n:sés
#located at Dabhora site
3. As per the documernits provided by the

unit the quantity of diluted spent wash utilized

3.

in bio-composting from the lagoon-1 [of capacity 3,50,000 m?) is 18,000 m? till Dec-
2019, 15,798 m® during Jan- 2020 to March-2020 and 8,838 m* in Sept-2020, making
total of 42,636 m".

The unit has provided MS steel tank for storage of concentrated spent wash, Of
capacity 3931 m? (dia-20.6 mit & height-11.8 mt) equivalent to 07 days concentrated
spent wash generation, locatad inside the unit premises near bio-digesters. MS Tank
was found empty at the time of inspection

To assess the performance of Spent wash management systern adopted by the unit,
samples were collected from various locations, Details of sample collection points and
analysis results are presented in Table 11. All samples were sealed in presence of
officials of State Pollution Control Board and industry representatives. The sealed

samples were submitted in CPCE laboratory for analysis.

Characteristics of samples collected from Molasses based Distillery
unit:

Table 11: Analysis result of samgples collected from distilery plant

Distillery Plant (Molasses based)

Sample Location pH | ¢top | Bop T¥s TSS 1T Tps Colour
_ [ (mgsl) {ma/t) {mg/1) {ma/l) (mag/l) {Hazen)
1. | Raw SDET‘T—'-';E;SR | 4.9 Iy 141 45000 T3 -,r__'j_i:_'f'_;;l- e I - I
2. | Raw Spent wash tank (feed to | 5.0 | 118240 T4ea00 | 168230 | = A -
bio digester) | ——
3, | Inlet line of BMSW Collection | 2.8 | 45600 | 12500 53650 - - B
......... . tank —— - i N . |yl R
4, | BMSW Collection tark | B.B 40000 JAET 57320 - - -

- : @ E page 14 of 21
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5. | Feed to MFE S Taa [ 94600 31200 | 126060 | - - -

6. | MEE Concentrate J 5.2 | 472960 | 118000 | 666000 | - - -

7. | MEE Condensate 136 4028 2633 136 - 76 16

8. | Spent Lees - a5 | 584 367 [ 132 1soL 176 »

B 3 | sl e ol L :

9, | MEE Condensate after L4, 279 16RY) | 336 | 100 25
Treatment to Fermentation | i I ) _ - |

10.] Drain near Incineration boiler 4216 2567 | 4400 | 3940 2156

11.] Lagoon at IGL Composting 9.6 | 3108 745 | 8680 | - - -
yard under dismantling '

12.| Sprinkier for Bio composting 1 9.5 | 8san | 2383 l 71710 - - -
from lagoon to pump ar 1GL !
composting yard I I S .

13.] Discarded Aeration Lagoon | 7.9 5920 | 2480 4660 - - 2665

- . —

3.1 Observations on Analysis results

1, Samgple collected from MEE inlet has total solid content of 1,26,060 mg/l (12.6 %).
Sample collected from outlet of MEF has total solid content of 6,66,000 mg/l (66.6
Y) which is higher than desired solid content of 50-55% to meet the calorific value
to achieve self-sustaining incinerato

2. The characteristics of sample collected from sprinkler for bio-composting from lagoon
to compost yard, showed pH-9.5, COD-8840 mg/l, BOD-2383 mg/l and TS-21710
mg/l (2.17 “%).

3. Sample collected from drain near incineration boiler (which is being used for ash
guenching and coal dust suppression) shows color-2156 hazen, pH-6.6, COD-4216
mg/l, BOD-2567 mg/l, TDS-3940 img/ | and TS-4400 mg/l.

4. Analysis result of the sample collected from discarded aeration lagoon shows color-
2665 hazen, pH-7.9, COD-5920 mag/l, BOD-2460 mg/l and TS-9660 mg/t (0.8 %),
which indicates characteristics of diluted bio-methanated spent wash having about 1
% solids concentration.

4. Sewage Treatment Plant

1. The unit has one STP of 10 KLD capacity to treat domestic waste water of distillery
plant and one STP of 40 KLD capacity to treat domestic waste water coming from
residential colony located in the unit premises.

2. Both STPs are comprising of screening cum oil & grease trap, collection cum
egualization tank, aeration tank, clarifier, pressure sand filter, activated carbon filter
-and filter press, 1

3. As informed by the unit representative, treated effluent from both STPs are utilized
for horticulture purpose within the unit premises.
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4. STP for Distillery Plant: Flow meter is not provided at inlet and outlet of STP. At

the time of inspection,
was collected and sample from STP gutlet
at outlet of STE.
inlet and outlet of STP for residential
6. Analysis result of coliected samples fron

colony are as below:

na flow was observed at outlet of

To assess the performance

COIaryY

STR. Sample from STP inlet

ould not be collected during inspection.

5. STP for Residential Cotony: Flow meter 1= provided at inlet, however not provided

of 5TP, samples were collected from

STP inr distillery plant and for residential

Table 12: Analysis result of samples collegtad fro HJentisl colony and for distillery
plant ——trr
Sewa eTrea!:ment Plant of Resident calony IGL _ R ——
Sr. | Sampie Tcolor [ pH | COD BOD | TDS | TSS NO,-N | NO>~ | NHs-N
No. | Location | '; [ (mg/i) | L_rpﬂ_l__‘hg mg/1) | (mg/l) |
1. STP Inlst | 22 | 8.1 |45 | §52 | 39 1.3 0.50 | 28
(Residential | !. |
o deolomy) L T SN T
2. | STP Outlet [ BDL | 7.8 2 10 76 14 9.8 8.88 | 14
(Residential ' n
cotony) ' | S S .
3. | STP Inlet 12636 | 9.1 1252 308 2216 | 122 - - 148
(Distillery ' l | |
plant) N '. I | SR S

4.1 Observations on Analysis results

1. Sample collected fron

8.1, COD- 45 my/l, BOD-

vinlet of STP for

21 gyl

2. Sample collected from outiet of 5TF for re
COD- 23 mg/l, BOD- 10 mg/l. TD5-376

1Q /l and TSS-

]‘,'u_“‘i'l

ntial colony shows color-22 hazen, pH-

38 mg/l.

sidential colony shows color-BDL, pH-7.8,

T55- 14 rmg/l, NOs-N-9.8 mg/l, NO2" -

8.88 myg/l and NH:-N-14 mg/l, which are complying w.r.t notified discharge norms.

3. Sample collected from infet
Cob- 1252 mg/l

of STP for et

Pi:'{ II'H I ! D

dlery unit shows

16 g/l

color-2636 hazen, pH-9.1,
TSS- 122 mg/l and NHa-N-148

mg/l, which indicates possibiibty of mpang of domeshic waste water with seepage of

wastewater from the distillery plant.

5. Characteristics of waste water samples collected from drain located at

upstream and downstream of the unit

Joint team
premises (adjomning to the unit)
result of the collected samples

._'nh',_.-j-r'-. { ampies from he
at upstr

s as below:

irial drasn located outside of the unit

and downstream locations. Analysis
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Tabile 13: Analysis result of samples coflected from mgustrial drain at uys & d/s of IGL carmpus

Parameters | Industrial drain Industrial drain | BIS IS 10500:2012 |
| U/s of IGL campus  D/s of IGL campus (Permissible lirnit in
{ absence of alternative
. source)
o 1 .. 78 | 6.5-8.5
T Colowr | 33 i —
| (colour wpits) | . ! VI
coD I | -
(mg/l) e !
BOD 119 47 -
(mg/1) |
TDS (mg/l) | o _q_23__ 1 N ot "I NN 2000
TSS {(ma/l) 58 N 2% A |
Chloride . - 48 : 1000
(mig/l} | - 4 - .
MNO -1 1.3 45
(mg/ty e e
As (ma/l) BOL “BDL | i 0.05
Cd (mg/1) B8O - BOL _ 0.003
Co (mg/!) BDL | BDL s
Cr (ma/1) . BpL BOL | .05
_ Cu (mg/1) I BDI BDL . _1;5_ e
Fe (ma/l} af . 0.3
L TR | { i -t
Mn (mg/l) 3 _ _ - 0.3
Ny (mg/l) _BODL _ BDL 0.02
[ Pb(mg/l) _ BDL L BDL 0.8
Sb (mg/l) s | sobL =
Se (mag/l) | BD_L o 1 . T EDE L DO 0.01
V (mg/ BOL [ BDL o
Zn (mg/!) 0.07 | S . .

5.1 Observations on Analysis resulits

» Sample collected from the drain at upstream location of the unit shows pH-7.2, color-
32 hazen, COD- 291 ma/l, BOD-119 mg/l, TDS-928 mg/l, TS5S5- 58 mg/l, whereas
the sample collected from the drain at downstream location of the unit shows pH-
7.9, COD- 100 mg/l, BOD-47 ma/l and TS5~ 21 mg/l.

6. Recommendations

1. The unit shall dismantie/completaly fill/level both discarded aeration lagoons as
well as discarded clarifiers and rectangular tanks located inside the unit premises
near incineration boiler in scientific manner so that there shall not be any water
logging.

2. In compliance to CPCB direction dated 14.03.2019, the unit shall utilize/consume

the diluted spent wash stared in lagoon (of 2,592,000 m? cap for 98 KLD stream,
L]
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located at Dabhor & s SUIEIRE wefore Jure 30, 2021 as per standard
operaling process and the lagoons mie fillead witit ast
The urit shall comply with CRPCE directions dated 14.03.2019,

4, Asperthe analysis result of sample callerted from the drain near incineration boiler
{(being used in ash guenching and coat dust suppressian), indicates higher color,
BOD, COU and TDS e, contarmmated water, Heace, the uvnit shall use the waste

water ac MEF fead

L

The unit shall obtain vald agreemer ath cement industry to dispose of fly

ash/bottam ash, as the existing agreement has been expired in April=2020.

6, The unit shall install low meters at cutlet of STP at residential colony and inlet and
outlet of STP at distillery plant and shall keep/mmaintain record of treated sewage
beirig utilized far horticulture

7. Analvsis result of sample i inlet of STE for distiltery plant shows high

Ceate i, B i TN lomealic wastewater with

seepage of waste water [rom distillery could nat e ruled oat, The unit shall ensure

that no effluent get mixed with domestic wastewater, shall reach to STP for

treatment,

7. Photographs

Fig. 1?35 s;:ua rcjt‘f} !_ag:;cs n-11

ocated inside the unit premises
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AT S A A

Fig. 9 Half filled lagoon-1 (at dabhora site) o ]

POCO -4 : R
e e

Fig. 10 Lagoon-1 (at dabhora site)
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e

~ Fig.11 0,000 m® capacity (at dabhora site)

FOFGY

Signature of the inspecting officials

Sr. No. | Name of the Officials Signature

; Mrs. Reena Satavan, Sc.'D’, CPCB, Delhi

2. \Dr. R. K. Singh, Sc.'D’, CPCB, Delhi

{ 3. ‘\Dr. Ajeet, Assistant Scientific Officer, RO

- Kashipur, UKPCB fet e L
a. DOr. Firoz Ahmad, RA-111, CPCB, Delhi
5. M< Anshul Kuman, RA-111, CPCB, Delhi
6. Mrs. Shivangi Goswami, RA-11, CPCB, Delhi
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HEAD OFFICE
=%z  Uttarakhand Environment Protection and Pollution Control Board

=
7% 29120, Nemi Road, Dalanwala, Dehra Dun (Uttarakhand)
prieta Phone : 0135-2658086, Fax :2718092, Web : www.ueppch.uk.gov.in. E-mail : msukpcb@yahoo.com
UEPPCB/HO/Con-1-8/2018/ |09 Date: JD .04.2018

REGD. POST

To
M/s India Glycols Ltd-Ethanol Plant,
Plot No. A-1, Industrial Area, Bazpur Road,
Kashipur, Distt- U.S.Nagar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 2016 notified under
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafter as Water Act, Air
Act and Hazardous & Other Wastes Rules, 2016 respectively).

PCBID - 10069 Inward ID ~ 238302
CCA (Renewal)
Consent No. 38036/ ~)S9  Date :- 26.03.2018

CCA is hereby granted to M/s India Glycols Ltd-Ethanol Plant located at Plot No. A-1,
Industrial Area, Bazpur Road, Kashipur, Distt- U.S.Nagar subject to the provisions of the
Water Act, Air Act and Hazardous & Other Wastes Rules, 2016 and the orders that may be made
further and subject to following terms and conditions :-

1. This CCA is granted for a period up to 31.03.2023 and valid for manufacturing of following

products with Capital Investment/Net Assets Values T 14.91Crs :-
S. No. Last CCA Present CCA (Renewal)
Product Quantity Product Quantity
(Per Month) (Per Month)
| Alcohol 7200KLT Alcohol 7200KLT

2. Specific Conditions under Water Act ;-
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal)
Trade Effluent Nil Nil
Sewage Nil Nil
(ii) Trade Effluent Treatment and Disposal: ............. N cammern .

(iii) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP as is
required with reference to influent quantity and quality,

In case of stoppage of functioning of STP, production has to be stopped immediately and
this Board has to be intimated by Jaxiphone/email with a report in this regard to be
dispatched immediately.

(iv) The treated sewage shall be reuse in gardenin g and the same shall be maintained
continuously so as to achieve the quality of the treated effluent to the following standards.
As per the direction issued by CPCB for Sewage Treatment Effluent discharge standards
meet the following standards given below within five years from date of notifications.

S.No. Parameters Present Standard for Standard for STPs to be
STPs achieved within five years.
j pH 5.5t09.0 6.5109.0

B8




2 BOD (mg/L) Not more than 30 <30

3. TSS (mg/L) Not more than 100 <100

4. Fecal Coliform - <1000
(MPN/100ml)

3. Conditions under Air Act :-

)

(i)

The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following
standards :

S. | Stack attached | Stack Type of | Fuel Quantity | Emission |Emission
No with height Fuel Control [standards

(M) Equipment | not to

exceed

1 | Boiler (50TPH) 100 Slop & 425 & SOMT ESP PM-
x1Nos. Coal lSOmJg/N
M
Not Applicable

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :-

Standards | Industrial Area [Commercial Area Residential Area! Silence Zone

for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. 10 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules-2016 :-

)

Number of authorization and date of issue :

(i) The Factory Manager of .........Nil.....c...... is hereby granted an authorization to

operate a facility for collection and storage of Hazardous wastes.

(iit) The authorization is granted to operate a facility for generation, collection and storage of

hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which | Mode of Disposal
{Schedule-I & authorization is being issued |
Schedule-II) : (MTA)
Not Applicable

(iv) The authorization shall be in force fora period from seeesesssessNIlvaronnnne

89

The authorization is subject to the conditions stated below and such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Act, 1986.

Terms and conditions of authorization :-
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.

(if) The authorization and its renewal shall be produced for inspection at the request of an officer

authorized by the SPCB/PCC.

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous

wastes without obtaining prior permission of the SPCB/PCC.

a0




UEPPCB

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MOoEF or CPCB/SPCB from time to time.

5. This CCA is valid for Fermentation & Distillation Processes only.

6. Compulsory documents to be submitted by the Industry/Unit :-
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules-2016 and Third Party Audit Report.
(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.
(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Area. .
T Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition of this
CCA. :
9. Unit has to comply with the other general conditions as annexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wastes Rules-2016 will results in legal action under the aforesaid Acts and Rules.

Member S€cretary

Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, Distt- U.S.Nagar for information and compliance of the same,

Chief Environment Officer

Annexure
Specific Conditions:
. The applicant shall provide ISI mark water meter to each water supply source and shall regularly submit
returns of water consumption in the prescribed form and pay the cess as specified under Section-3 of Cess Act.
. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee
submitted by the applicant could be assessed. : > ;
. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all times by
the Board’s staff, The chimney/stack attached to various sources of emission shall be designated by numbers
such as S-1, S-2 etc. and these shall be painted/ displayed to facilitate identification.
. The industry shall ensure interlocking of air pollution control devices and production processes,
. A solid waste generated from the industry has to be disposed in manner so that contamination of surface water
bodies/ground water/soil etc. does not take place.
. The industry shall take adequate measures to control of noise from its own source so as to comply with the
standards as may be applicable. )
. The applicant shall develop three rows of green belt on the premises with plant species as suggested by the
Central Pollution Control Board.
. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any
violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.
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UEPPCB

9. The industry shall ensure all safety measures and shall undertake periodical assessment by the competent
authority,

10. Unit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules-2016 while disposing
hazardous waste.

11. Hazardous waste should not be stored beyond a period of 90 days.

12. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.

13. The generated effluent shall be disposal through Multi effect and concrete (Slop) shall be used in boiler, while
condensate shall be utilized process. No case spent wash/condensate shall be discharged in the land or water
bodies.

14.The unit shall strictly comply with the directions issued under Section-33(A) of the Water

(Prevention & Control of Pollution) Act, 1974- regarding Zero Liquid Discharge (ZLD). This CCA

the

is linked with timely compliance of directions issued time to time. In case of non-compliance
CCA issued to the unit shall stand withdrawn.

15. The Unit shall strictly comply with the directions issued under section-33(A) of the Water Act, 1974
regarding installation of Real Time Monitoring System & Regular Data Transmission to CPCB &
UEPPCB.

16.In case of non compliance of this CCA, the bank guarantee no. 502201GL.0008417 ¥5.0Lacs (Union Bank of
India) shall be forfeited in favour of this Board. '

17.The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications made
thereunder.

General Conditions :-

1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at feast once in a three
month from the laboratory recognized by the MoEF and shall report to the UEPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant
shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP’s/ETP’s inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.

7. The industry shall provide “Inspection Book” at the time of inspection to the Board’s officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board’s offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only. :

10.In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board’s offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority. : '

11, The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or
emission point.

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary. ¥

13. The pcrgon authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization.

15. 1t is the duty of the authorized person to take prior permission of the Board to close down the facility.

16. The authorization is valid for temporary storage of Hazardous Waste within premises only.
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17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals
being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet out side the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal of hazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30" day of June following to the financial year to which that return relates.

20. In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21, Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board.

22, Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

23. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall
be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registered Recyclers/Re-
processors. ;

25.1n case of any transportation of hazardous waste, the details in Form-10 of Hazardous & Other Wastes
Rules-2016 shall be submitted to the Board.

Chief Envnronment\‘ﬁﬁcer

|4 it
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No. 21-H20)/URICGW A/2008- o7 2 O
Government of India

Ministry of Water Resources

Central Ground Water Authority

A 2. W 3. Curzon Road Barracks

Kasturba Gandhi Marg

New Delhi 11000]

- Dated: 2 6FEB m

Dr Ashutosh Gaatam

Deputy General Mamager {(Biogas & Envio)
M/s india Glveols Limned

A-1. Industrial Area

Bazpur Road, Kashipur (U5 Nagar)

| narakhand

Sub: No Objection for withdrawal of ground water in vespect off M.s India Glycols
Ltd.. for their unit located at Plot No. A-1. Industriai Aren, Block & Tehsil
Kashipur. District U 8. Nagar, Uttarakhand -reg.

Sir,

Kindly refer 1o your fetter Yo DGV CGWB/KSP 008,352 dated 22 12,2008 on the
abor e cited subjeet As the above mentioned site falls in Safe Category” arca on w vund water
resource .:onszdn.ranmn Central Ground Water Authority has no ubluutm for the proposed
withdrawal of 5096 m’*/day of ground water in respect of M/s India Glycols Ltd., for their
industrial unit located at Plot No. A-f, Industrial Area. Block & Tehsil Kashipur,
District U, S, Nagar. Uttarakhand.

However, taking into consideration the adverse effeet of the proposed ground water
withdrawal that may anse on fong 1werm basis, the tiem’ industry 18 advised to conduct a
detailed hvdrogeological investigation of the area and implement Rain Water Harvesting and
Conservation measures, Rees cling and Re-use of water and Monitoring of the ground water
levels in and around the area The data mav be submitted to this office for perusal

Fhe NOC 1s valid till the area remains under Sate Category on ground water resource
consideration. or. 1or a periged of five vears from the date of issue of this letter. w hichever is
earlier,

Yours faithtully,

/}"L JJ«WW,:: 4

S Bhallaclunal
Scientist *D’
for Member Secretary
Copy for inTormation 1oz
11 The Regional Director CGWB. UR, Delradun ¢
23 Fhe TS 10 Chairman, € GWB. NH =1V, Faridubad /
{S Bhattacharya)
Scientist ‘D’
for Member Sceretary
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Government of India
Ministry of Jal Shakti
Department of Water Resources,

River Development & Ganga Rejuvenation
Central Ground Water Authority

(e ARt 3g sATIRT yHoT U=)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: M/s India Glycols Ltd (Ethanol Plant)
Project Address: A1, Industrial Area, Bazpur Road, Kashipur, Udham Singh Nagar, Uttarakhand
Village: Kashipur (MB) Block: Kashipur
District: Udam Singh Nagar State: Uttarakhand
Pin Code: 244713 ' L
Communication Address: M/s India Glycols Ltd (Ethanol Plant), Plot No. A1, Industrial Area, Bazpur
Road, Kashipur, Udham Singh Nagar, Uttarakhand - 244713
Address of CGWB Regional Office Central Ground Water Board Uttarakhand Reg'ion, 419-A, Kanv\}ali Road,
: Baluwala , Near Urja Bhawan, Dehradun, Uttarakhand — 248001.

1. NOC No.: CGWA/NOC/IND/REN/1/2020/5750
2. Application No.: 21-4/81/UT/IND/2008 3. Category: Semi critical
(GWRE 2017)
4. Project Status: Existing Project 5. NOC Type: 1% Renewal
6. Valid from: 26/10/2020 7. Valid up to: 25/10/2023
8. Ground Water Abstraction Permitted:
Fresh Water Saline Water Dewatering Total
m?®/day m3/year m?3/day m3/year m3/day m‘fyé;r mi/day | m’lyeér
2393.63 788453.18 2393.63 788453.18
9. Details of ground water abstraction /Dewatering structures
Total Existing No.:3 Tofal Proposed No.:0
DW  DCB | BW TW MP  DW DCB | BW TW = MP
Abstraction Structure* 0 0 0 3 0 0 0 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit
10. Ground Water Abstraction/Restoration Charges paid (Rs.): 5913397.00
11. Number of Piezometers(Observation No. of Piezometers Monitoring Mechanism
wells) to be constructed/ monitored &
Monitoring mechanism.
Manual DWLR** DWLR With
Telemetry
**DWLR - Digital Water Level Recorder 2 0 1 1

(Compliance Conditions given overleaf)
This is an auto generated document & need not to be signed.

18/11, SN §I39, AWIAE O3, 715 &ear - 110011 / 18/11, Jamnagar House, Mansingh Road, New Delhi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

REGEcCEceEe
SAVE WATER - SAVE LIFE
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Validity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall b_e _
mandatory for all users seeking No Objection Certificate and intimation regarding their installation shall be communicated to the CGWA within 30
days of grant of No Objection Certificate through the web-portal.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of

Guidelines . Water level data shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given
in Annexure-|1.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore vyellsl tube uyells /
dug wells shall be collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions),
heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level
monitoring four (4) times a year (January, May, August and November) in core as well as buffer zones of the mine.

6) Incase of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of
this NOC.

8) The firm shall submit the water audit report in case of water requirement is in excess of 100 m3/day through certified auditors within three
months of completion of the same to CGWA.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC
shall be illegal & liable for legal action as per provisions of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to conlstruction of tube well/ground
water abstraction structure / recharge or conservation structure/discharge of effluents or any such matter as applicable.

11) Firm shall submit Water Audit Report prepared by certified auditors by 31/12/2020.

General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the
Central Ground Water Authority (CGWA).

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in
NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm
shall be responsible for any consequences arising thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant
premises. The runoff generated from the rooftop shall be stored and put to beneficial use by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sea‘led and new
tubewell(s) tapping saline water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of
saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central
Ground Water Board.

19) In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from
appropriate authorities.

21) Theissue of this NOC does not imply that other statutory / administrative clearances shall be granted to the project by the concerned
authorities. Such authorities would consider the project on merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorporation of necessary changes in the No Objection
Certificate with documentary proof within 60 days of taking over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any
other related matters.

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the
proponent.)



M aLco

An Ecolab Company

* Ref : PK/NWI L/IGL/300116
India Glycols Limited,
Bazpur Road,

Kashipur.

Kind Attention : Mr. S.C. Tewari, JGM (Utility)

Aerexiee — ¥

Nalco Water India Limited
Unit No. 225 (A & B),

2™ Floor, Vipul Agora,

MG Road, Gurgaon (Haryana)
Office : +01124 4409520

Feb 08, 2016

Subject : CW Revised Offer for Distillery Cooling Towers

Dear Sir, :

This refers to the discussion had with your good selff-regardi'ng the subject matter.
We take this opportunity to thank you for the trust imposed in Nalco and allowing us to

submit the revised offer for the same.

We have done the complete survey of your system and based on the data collected and
the water analysis we are pleased to give hereunder the revised treatment program for

distillery cooling towers.

We trust above is in line with your requirement. Should you need any further clarifications

please feel free to contact us.

Thanking and assuring you of our best services and attention always.

W,

Yours truly,
For Nalco' Water India Ltd.

Anubhav Mishra
Area Sales Leader

Page 1 of 5




Technical Offer

N
"

System Details:

System FlowRate | HoldUp |[DeltaT |[coc Evaporation
(m3/hr) (m3) (deg ©)- | (unitless) (m3/hr)

FCT 1050 200 7 coc@s 16.4

DCT 1350 390 10. coc@y 24.30

ENA DCT 900 200 8 coc@7 |10.7

Make Up Water Analysis:

(When Using blend of Evaporator Condensate & Raw Water in the ratio 80 : 20)

(Evaporator condensate = 80% and Raw Water = 20%)

. Mixed MakeUp
S.No. | Parameter Condensate Raw water | (30:70)

1 | Alkalinity Total (as CaCo3),mg/! 0 190 133

2 | Aluminium(as Al), mg/I 0 0 0

3 | Calcium(as Ca), mg/I. 12 110 80.6

4 | Chloride {as Cl), mg/I 13 20 17.9

5 | Chromium Total {as Cr), mg/l 0 0 0

6 | Magnesium (as CaC03), mg/ 14 70 53.2

7 | Nitrates {as ﬁO?.), mg/| 0 0 0

8 | pH Value at 25°C 3.2 7.5

9 | Phosphorous, mg/l 0 0 0
10 | silica mg/I 0 25 17.5
14 | Hardness Total (as CaC03), mg/l 44 180 139.2
15 | Iron Total (as Fe), mg/l . 0.088 0.01 0.0334
18 | Chemical Oxygen demand (COD), mg/l | 6000 10 1807
19 | Total Dissolved Solids —PPM 300 300 300
20 | VFA mg/I 5485 0 1645.5

Page 2 of 5




TRy
3

Existing Program Vs Proposed Program:

Existing
Program

Existing

Existing

Doses/month |Cost/month |Program Doses/month

Revised |Revised

Revised
Cost/month |Remarks

- IN3236

5756|Na changa |

[n7esa |

2
5
9
=

Nzl |

 4176|N 1393 | oA 4176|Nochang

Total 63110 196751

Chemical Treatment Program & Dosage:

| Product Function Frequency Monthly Requirement
N - 3236 MS Corrosion Inhibitor | Daily 42.00 Kg
N-7384 MS Corrosion Inhibitor | Daily 35.00 Kg
3DT - 199 Cu Corrosion Inhibitor | Daily 9.00 Kg
N - 7401 Scale Dispersant Daily 104.00 Kg
N - 1393 ™ Scale Dispersant Daily 24.00 Kg
N - 73550 Bio Dispersant Daily _ 35.00 Kg

‘| N=2593 Non Ox Biocide Twice/Month 99.00 Kg
N - 5705 Non Ox Biocide Twice/Month 99.00 Kg
CB-70 Ox Biocide Daily 288.00 Kg
N 30508 Clo2 Pre cursor Daily 450.00 Kg

Page 3 of 5



Tower Chemistry:

Tower.Chemistry R Sl uivalue A

Tower pH 7.5-7.8 Unitless
Tower Caleium <500 ppm Ca as CaC03
Tower M Alkalinity 100(+/- 50) ppm as CaCO03
Tower Conductivity 3,500 HS/cm

Tower Aluminum 0.0 ppm Al
Tower Ammonia 0.0 ppm NH3
Tower Chloride 160 ppm Cl
Tower Iron 0.0 ppm as Fe
Tower Magnesium 360 ppm Mg as CaCO3
Tower Manganese 0.0 “ppm Mn
Tower Silica 108 ppm SiO2
Tower Sulfate 827 ppm SO4
Tower Turbidity 0 NTU

VG : 100000 Counts/mi
SRB 100 Counts/100 mi
MS Comrosion rate <3 MPY
Considerations:

v" Makeup water should be added from the cooling tower deck to reduce the

temperature & reduction in COD level up to some extent,

COD in makeup water remain less than 2000 ppm.

Chlorine dosing should be on continuous basis maintaining 0.5 ppm free residual,

No oil or Hydrocarbon contaminations. '

CB-70/N 3050S quantities & dosages might be varying depending upon the

situation to maintain cleanliness in the system.

We suggest start taking condensate step by step and will increase quantity slowly

as per system response.

¥" We have considered current COC(5-7) for calculation. However the same can be
concluded during operation. Rigany

¥ Nalco proposed higher dosages of N 73550 to keep the system (includes Fills
cleaning) as much cleanly as possible. It is targeted to maintain the system
cleaning frequency as per current practice. However, the exact frequency can be

~ decided after one month of operation. N 73550 shall be slug dosed once in 15 days

to avoid slime deposition.

v' It is‘advisable to make back flushing arrangement in critical exchangers to avoid
clogging of exchanger tubes/passes.

e U L 8

<
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Chemical Treatment Cost:

fer

o cia

Product Cost (Rs./Kg) | Monthly Consumption | Yearly Consum ption | Yearly Cost (INR)
N - 3236 138.00 42.00Kg 500.00 Kg 69000.00
N - 7384 98.00 35.00Kg 400.00 Kg 3900.00
3DT - 199 381.00 9.00 Kg 108.00 Kg 41148.00

N - 7401 102.00 104.00 Kg 1248.00 Kg 127296.00
N -1393 174.00 24.00 Kg 288.00 Kg 50112.00

N - 73550 365.00 35.00 Kg 417.00 Kg 153300.00
N -2593 125.00 99.00 Kg 1188.00 Kg_ 148500.00
N - 5705 188.00 99.00 Kg 1188.00Kg 223344.00
CB-70 200.00 288.00 Kg 3456.00 Kg 691200.00
N-3050S 151.00 450.00 Kg 5400.00 Kg 815400.00
Total 2358500.00
Special Note:

The above chemicals & cost is for normal operations with the given makeup water quality,
any change in condition like process contamination, uncontrolled blowdown, changes in
makeup water quality & COC will be treated as contingency & any extra chemical
requirement for this period will be charged extra at actual.

Terms & Condition:

O 0 0O0O0O0

T,

These prices are F.O.R. your site.
These prices are inclusive of packing & forwarding.
Excise duty @ 12.36% and Sales tax @ 2% (against form “C”) charged EXTRA.

Any other taxes and duties shall be extra, if applicable at the time of dispatch.
100 % payment is to be made within 30 days from the date of invoice.
The delivery time shall be minimum 3 weeks after receipt of P.O. & road permit.

Page 5 of 5
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Binod Kumar Jha

From: Madhup Misra

Sent: _Tuesday, March 19, 2019 10:41 AM

To: Shikhar Chaturvedi

Cc: Amit Bohra; Sunil Joshi; Binod Kumar Jha; Puneet Kumar Sharma
Subject: RE: Dry ash lifting - IGL-Kashipur

Dear Chaturvediji,

With reference to your trailing mail and subsequent discussions with you, existing agreement between SCL & IGL related
to cement grade dry fijZash isextended fIIZ0YIReT9on Same terms and conditians

Regards,

Madhup Misra

Jice President

Head - Administration, Liaison, Security
Plant Finance, Accounts & Taxation

India Glycols Limited,

A-1, Industrial Area, Bazpur Road,

Kashipur - 244 713, Distt. Udham Singh Nagar (Uttarakhand)
GSTIN 05AAACI7246P1Z7

Mobile: +91 9837045061

Land Line: 05947-269107

Email: madhup.misra@indiaglycols.com

From: Shikhar Chaturvedi [maiIto:ChaturvediShikhar@shreecement.com]

Sent: 18 March 2019 10:06

To: Madhup Misra <madhup.misra@indiaglycols.com>

. Ce: Amit Bohra <BohraA@shreecement.com>; Sunil Joshi <JoshiSunil@shreecement.com>
Subject: Dry ash lifting - IGL-Kashipur

Shri Madhup Mishraji
This is reference to dry flyash agreement expiring on 31st March'19.

You ‘may appreciate that presently ash offtake Is suspended (through mutual understanding) due to high
LOI issues and lifting would be restarted on indication from IGL about improvement in LOI content.

Therefore it is requested that existing agreement may be extended till 30th June'19 and in due course
we will conclude the renewal proceedings.

Regards

Shikhar Chaturvedi s
Shree Cement Ltd



B ?a‘
Shree Cement Ltd is among India's "Top 100 Best Places to Work™ and "Top 5 in the
Manufacturing and Production Sector" by Great Place To Work ?, India.

Disclaimer: "The information in this e-mail and any attachments is confidential and may be legally .
privileged. It is intended solely for the addressee or addressees. If you are not an intended recipient,
please delete the message and any attachments and notify the sender of misdelivery. Any use or
disclosure of the contents of either is unauthorised and may be unlawful. All liability for viruses is
excluded to the fullest extent permitted by law. Any views expressed in this message are those of the
individual sender, except where the sender states them, with requisite authority, to be those of the
organisation."

¢
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IWEUS UTTARAKHAND i _ N 553331

"INDIA GLYCOLS LIMITED (IGL)
AND

: SHREE CEMENT LIMITED (SCL)
' BEAWAR, RAJASTHAN, INDIA

) For
A OFF TAKE OF FLY ASH

From
! INDIA GLYCOLS LIMITED (IGL)
A-1, INDUSTRIAL AREA, BAZPUR ROAD,
I KASHIPUR DISTT. UDHAM SINGH NAGAR,
( UTTARAKHAND - 244713

Dated: Wednesday, 22 March, 2017

This Agreement for Off-Take of Fly Ash / Bottom Ash is entered on 22™ day of March,
2017 ("Commencement Date — 1°* April 2017") between

1. M/s. INDIA GLYCOLS LIMITED, having its registered office at A-1, Industrial Area,

3 Bazpur Road, Kashipur Distt. Udham Singh Nagar, Uttarakhand - 244713 (hereinafter
referred to as the “Seller” or “IGL" .which expression shall unless excluded by or
repugnant to the context shall be deemed to include its successors in business and
assignees) as the "FIRST PARTY; '

by o

AND

2.: M/s Shree Cement Limited, a public limited company registered under Companies Act,

1956 and having its registered office at Bangur Nagar, Beawar— 305901, District— Ajmer,
, (Rajasthan) (hereinafter referred to as the ‘Buyer” or as “sCL” which expression shall
" unless excluded or repugnant to the context shall be deemed to include its successors in
business and assignees) as the " SECOND PARTY"




e

L)

II.

et

II1.)

v.)

v.)

1.1,

WHEREAS *1G1~ has captive coal based boiler/power plant for steam generation at jtg
works at Kashipur. The generation of steam by Coal leads to the generation of residue,
commonly known dry fly ash.

IGL also developed facility for storage, loading and distribution of dry Fly Ash (hereinafter
referred as the “Facility")

AND WHEREAS “SCL” is engaged into business of manufacturing various grade of cement
including PPC, and scL has approached IGL, and being desirous and interested in
rifting/utifizing the dry fly ash of “jgL# for long term & to use the said dry fly ash in the
manufacturing of fly ash based cement i.e. PPC at its cement manufacturing unit located
in Laksar (Roorkee) or any other grinding units and has accordingly approached the “IGL"
for permitting same, which has been accepted by “IGL” to allow SCL to collect and
transport the dry fly Ash from Kashipur,

AND WHEREAS both parties have also agreed to enter into an agreement on mutually
agreed terms and conditions in token thereof,

RTICLE-1
DEFINITIONS a ND INTERPRETA TIONS

The following terms when used in Capitalized manner in this Agreement shal have
meaning as specified below: -

1.1.1. “Agreement” shall mean this agreement for off-take of fly Ash and all agreements

between the Parties Supplemental to or jn amendment or confirmation of this
Agreement, i

1.1.2. “Business Day” means a working day at IGL. - Kashipur other than a Sunday and
1.1.3. “Annuaj Contracted Quantity (ACQ)"” means yearly minimum Fly Ash quantity,

1.1.4, "Commencement date” sh
starts lifting and transportation of dry Fly Ash and Bottom Ash from the Delivery

1.1.5. “Effective Date” shall mean the date of signing of the Agreement by both the
Parties,

1.1.6. “Deifvery Point” shall mean the nozzies/ outlets below the fly ash silos Situated
ash into butkerst closed BEdY Bhucks placed by scL
Placed by authorized fFEOBDOTIEES\NF SCL),
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5.3

ARTICLE 2
SCOPE AND PURPOSE

IGL offers to supply the Annual Contracted Quantity (as defined at Article 4 below) of fly
ash, to be generated from its facility to SCL/ associates of SCL for its captive consumption
or any other allied business.

SCL shall arrange for onward transportation of Fly Ash and Bottom Ash from Delivery Point
to its own plant/ its subsidiary plant at its own cost and subject to the compliance of
applicable law.

ARTICLE 3
TERM

The Agreement shall come into effective on the Effective Date i.e. 1% April’2017, and will
remain valid for a period of 2 (Two) years, unless terminated in accordance with Article 8
mentioned herein below. At the end of the Term, this Agreement can be renewed on fresh
terms and conditions including Price consideration as may 'be mutually agreed upon by
both SCL and IGL.

ARTICLE 4
ANNUAL CONTRACTED QUANTITY

Subject to the other terms and conditions of this Agreement and availability of adequate
quantity of fly ash, SCL has desired to take away annual contracted quantity of 60,000
tons (sixty thousand tons) of dry Fly Ash per annum and 5000 tons on monthly basis.

4.1.1. IGL agrees to allocate fly ash to SCL on priority based on indicative lifting plan
submitted by SCL on fortnightly basis.

4.1.2. Out of the Annual Contractual Quantity as per Article 4.1 above, SCL shall lift fiy ash
regularly.

4.1.3. The Parties shall have the option to enhance/ reduce the Annual Contracted
Quantity, subject to availability and mutual written consent of the Parties.

ARTICLE 5
COMMERCIAL TERMS

Price: In consideration of SCL agreeing to take away annual contracted’ quantity of Dry
Fly Ash per annum as agreed hereinabove, IGL hereby agrees to supply the agreed annual
contracted quantity of Dry Fly Ash to SCL at price of Rs.150 per ton. In case of, if any, all
statutory taxes, duties, levies etc., shall be payable by SCL at actual.

Commodity /Product & Specifications: The "Dry Fly Ash” required by the SCL is fly ash
as would be generated from power and process boilers from “IGL". IGL will be dedicating
their two boilers i.e. 1IT-80 and TBW for delivering entire dry fly ash quantity generated to
SCL;

Quality: The indicative quality of fly ash to be maximum &% LOI, if LOI exceeds 6% on
weekly average basis in fly ash same would not be usable in cement process. IGL has
state of the art QC lab to analyze LOI content. However, in case of differences in LOI
results given by IGL lab and SCL lab, joint analysis to be condeteda=g SCL lab or at 1GL
lab. 4

Page | 3
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6.1,

6.2

6.3

6.4

6.5

6.6

Lifting Commitment: SCL will ensure the regular lifting of fly ash from the ash silos, so
that no point of time IGl's boilers and plant operations are affected. Total fly ash
generated (cement grade) at IGL is @pprox. 5000 MT/month. SCL has to arrange lifting of

case SCL is not able to |ift the committed aty. and IGL has to dispose off the same then
IGL shall charge additional Rs. 75 PMT as disposal cost over and above the material cost,
IGL shall allow performance rebate up to 6% to SCL on the total qty. of fly ash generated
in view of the traffic Jams en route etc, This will be calculated on monthly basis. On the
remaining 949, qty. SCL shall be charged basic price @ Rs, 150 PMT by IGL and disposal
cost @ Rs. 75 PMT if any, shall be charged extra by IGL.

The clause 5.4 shall not be applicable during specific petiod of route closure due to Kawar
yatra/ Kumbh snan etc. and also during annual maintenance shut/unforeseen breakdown
at SCUs Laksar plant, SCL shall inform IGL about such planned shut downs and route
related stoppages with duration of stoppage well in advance |.e. minimum four working

ARTICLE 6
"OBLIGATION OF THE PARTIES

Loading: Loading of the Dry Fly Ash shall be arranged by IGL from the silo into the
bulkers, close body trucks/trailers as provided by the Transporters authorized by the scL.

The parties hereby agree that the fly ash shall be loaded by supplier at the delivery point
where SCL shall place its bulkers / closed body trucks to collect fly ash at its own cost,
supplier shall bear all cost for loading on the bulkers/close body trucks.

be solely responsible for any duty, obligation, responsibility or liability of such fly ash once
the bulker / closed body trucks etc. are loaded at the Delivery Point

The unit of measurement of each consignment of the Fly Ash shall be metric tonnes. The
quantity of fly ash wili be measured at IGL's weighbridge available within the facllity shall
be final and binding on SCL.

SCL shall be responsible to obtain, renew and keep in force all consent, permissions,
licenses and approvals as applicable under the Applicable law to handle, off take,

All measures would be taken by scL as per notifications issued by the State Pollution
r the Ministry of Environment & Forests, Government of India, to
transportation of fly ash within the premises of the facility and during

Page | 4
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The responsibility of the materials and equipment brought by SCL will remain with SCL
and any claim of whatsoever nature due to any loss or otherwise will not be entertained
under this Agreement.

ARTICLE 7
CONFIDENTIALITY

Each of the Parties undertakes that it will not, during and for a period of 2 (Two) years
after the termination of this Agreement, make any announcement or disclosure in respect
of the subject matter of this Agreement or the terms and conditions thereof or of any
document executed or delivered pursuant hereto, unless the other Party shall have given
their respective prior written consent to such announcement or disclosure and the
contents thereof.

ARTICLE 8
TERMINATION

Termination: Either party can terminate the contract by giving 2 months’ notice.
However notwithstanding anything hereinabove contained, in the event of IGL or SCL
being adjudicated insolvent, or being a company resolved or ordered to be wound up, then
in such event, the order shall automatically stand tarminated and in event of breach,
default or violation of any of the terms hereof by IGL or SCL for any reason whatsoever,
both parties shall be at liberty to terminate this order forthwith and without prejudice to
all other rights and claims of other party under this order or otherwise in law against the
contract / order and either party shall not be entitled to any claim for loss, compensation
or damages arising out of any such early termination. :

MISCELLANEOUS
Contract Coordination

IGL and ACL shall appoint its authorized representative to co-ordinate all the issues
related to this Agreement.

Arbitration

In the event of any Dispute or differences arising out of relation to under or in respect of
this contract the parties, hereto, the same shall be referred at written request of either
party lo a sole arbitrator to be appointed jointly by the Chief Executive Officer of India
Glycols Ltd., Kashipur, Uttarakhand and competent authority of SCL, Beawar, Rajasthan in
accordance with Arbitration and Conciliation Act, 1996 and the Rules, if any, made there
under and any statutory modification or reenactment thereof. :

Any arbitration award made in such arbitration proceeding shall be final and binding on
both the parties.
Governing Law and Jurisdiction

This contract shall be in all respects be deemed and constructed in conformity with
Indian Laws and will be subjected to jurisdiction of Uttarakhand Courts only.
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Notices

All notices, requests, demands and other communications which are required or may be
given pursuant to the terms of this Agreement shall be addressed as follows:

If to SCL If to IGL

To, To,

Sr. VP (Commercial) Executive Director

Shree Cement Ltd, IGL, A-1, Industrial Area,
Bangur Nagar, Post Box 33, : Bazpur Road, Kashipur Distt,
Beawar (305901) Udham Singh Nagar,
Rajasthan Uttarakhand- 244713

Notice if delivered by hand shall be deemed to have been received on the date of delivery
and if sent be registered post, shall be deemed to have been received upon the production
of the postal receipt of payment for the registered post.

Entire Agreement

This Agreement constitutes the entire agreement and understanding between the parties
and supersedes all prior agreements, Contract and or understanding of the Parties,
whether oral and written, with respect to such subject matter, if any.

Bank Guarantee (BG) & Advance Money Deposit

SCL shall submit BG of Rs. 10 Lacs in favour of IGL which will be effective during the
tenure of agreement period. BG can be en-cashed by IGL on breach of specified conditions
as stipulated in BG Itself and such specified conditions should be agreed by SCL & IGL.

At any point of time, SCL will maintain minimum Rs. 2 Lakh clear balance with IGL
towards regular fly ash lifting for ensuring uninterrupted deliveries from IGL. This will
apart from funds remitted by SCL for daily fly ash lifting,

Force Majeure

The agreement is subject to force majeure conditions i.e. if, at time during subsistence of
the agreement, the parties here to the agreement, because of Force Majeure, which shall
mean natural disasters, earth quakes, floods, fire, explosion, accidents, epidemics,
quarantine restrictions or any other act of public enmity including but not restricted to any
business compulsion or shutdown /breakdown of plant operation, block of passage,
revolution, riots, civil commotion, ware, hostility, sabotage, quarantine restrictions, Act of
God and act of Government and/or restrictions directly affecting the lifting of dry fly ash,
epidemics, strikes, embargoes, save those specifically stated herein, it will not amount to
non-fulfillment of the obligations under this agreement and the parties shall have no right
to claim damages from each other and then the date of fulfillment of obligations shall be
postponed during the time when such circumstances are operative. The party claiming

has notice thereof. The other party indemnify that NO CLAIM will be made in case of

non/short supply or non/short lifting due to any unforeseen & non-intentional
causes/circumstances,
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Amendment

That this agreement can be amended or altered at any time with mutual consent of both
the parties in writing by executing supplementary agreement,

That the parties hereby declare that they have requisite authority to enter into the present
Memorandum of Understanding on behalf of their company.
Execution Page:

IN WITNESS WHEREOF the Parties hereto have set and subscribed their hand on the
day and the year first herein above mentioned:

For INDTA GLYCOLS LIMITED (IGL) For Shree Cement Limited

Signed and delivered by the Signed and delivered by the

‘ PO
Signature: Forindia Glyests 1 imiteq Signature: | & SHREE CEMENT LIMETED
Name: ___.ng:?‘ %‘Lﬂ Name: B e [ 2 S

Up Misra) —ARVIND-KHICHA

LV, P,
Designation: _ Vi@ Presldent(;:&,_a Designation: s ‘comm‘
For l‘mliia Glycols Limited
T

(A.K. Shishodia) |
A.G.M.(Accounts)

For SHREE CEMENT LIMITED

e

Add\. General Mar;agg;'(RMP)
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To

Central Pollution Control Board
Parivesh Bhavan

East Arjun Nagar

Delhi

Kind Attention: Mr. Ajeet Vidyarthi, Addl. Dircefor
" Dear Sir,

As per the advice of Mr Justice Tandon during sile visit of our plant along with the joint
committee on 15" November 2019 ,We have’taken permission to utilize the 2% part of our
Lagoon at Dabhora for Rain Water harvesting/ Wetland development/ Aqua Culture from
UEPPCB. The cleaning process has already been started and after cleaning it will made suitable
to store the rain water before com ing rainy season i.e. June -J uly 2020.the permission is-attached
as Annexure - 1. We would like to assure you once aguin that the 1% part of the lagoon is under
filling process and the filling will be completed by June 2021 as per CPCB directions. A

Thanking you

. Yours Faithfully :
For INDIA GLYCILS LTD. B ws

| e e Srm = |
o SHE J 1% m} ol e, Met-an
Dr. Ashutodh Gautam - . g BT 7570 -
Head - Environment .
Annexure - A/A - Cantral Pofution Contro! Bogrd!

<vesh Bhavan, East Adun Kegir Deini-12

245

! A- 201304, Di r Pradesh,Tel : 491 120 3090100, 3090200,
: Plot Mo. 2-8, Sector- 126, NOIDA- 201304, Distt. Gaulam But_ih Nagar, Ut%ﬂr ]
iR Fax 1+91 120 3090111, 3080211, E-mail : ialho@indianlveals com
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Annexure-8

INDUSTRY INSPECTION REPORT

Date of Inspection: 28-10-2020

1. | Name of the unit with complete l| M/s India Glveols Limited (Chemical Umt)
Postal address: | A-l, Industrial Area. Bazpur Road.
| Kashipur, District-U.S. Nagar
| Uttarakhand
2. | Spatial Co-ordinates (Longitude | 29°10°30.39" N,
| & Latitude) in Decimal format | 79°00°13.96" E
only. - L \
3. | Name of the Contact person | Dr. Ashutosh Gautam
with designation, Telephone & i {Head - Environment)
e-mail i Mob. 9837242463
Email: ashutosh sautam/@indiaglveols.com
Date/Year of Commissioning 1989
5 T Name of SPCBs Regional Office | Regional Office. Kashipur. U.S. Nagar, Uttarakhand
' Pollution Control Board (UKPCB)
6. | Industry Operational Status Operational
7. | Water Consent: TCCA (Consolidated Consent to Operate & Authorization)
(Validity with date/ Expired/ Applied | is valid up to 31* March 2023 and amendment order of
for renewal/First time Applied / Never | CCA dated 26.05.2018.
Apphed) | Annexure —8.1.
Air Consent: CCA (Consohdated Consent to Operate & Authorization)
(Validity with date/ Expired/ Applied | is valid up 10 31° March 2023 and amendment order of
for renewal First time Applied / Never | CCA dated 26.05.2018.
Applied) refer Annexure -8.1.
Hiazardous Waste Authorization: | CCA (Consolidated Consent to Operate & Authorization)
(Vahidity with date’ Expired’ Apphied | 18 valid up to 31* March 2023 and amendment order of
for renewal/First time Applied /- Never | L ‘A dated 26.05.2018
Applied)  refer Annexure —8.1.
NOC from CGWA: "Tnit has obtained NOC for abstraction of ground water from
(Validity with date/ Fxpired/ Applied | CGWA up to 25.10.2023
for renewal/First time Applied / Never | Details are attached as Annexure-8.2.
Apphed)
‘|
8. | Consented Production capacity 1. Diethylene Glycol — 800MT per month

(TPD) for each product:

-

oy

2 FO Derivatives, Condensates - 5000 MT per month
3. Ethylene Oxide — 4583 MT per month
4. Mono Ethylene Glycols — 10000MT per
month
5. Power —27.50 MWH
| 6. Triethylene/Heavy Glycol — 100MT per month
Page 1 of 10
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9. Manufacturing Process details Manufacturing Process details alongwith Process flow
(attach process flow chart for each charts are attached as per Annexure -8.3.
product)
10. | Present production status for each product (provided by unit)
Month 'MEG  [DEG [ TEGHG | Glycol Total EOD
, Production | Ether Production
! | Production
April, 20 4082 807 292 03 9248 4.708 594 186
May, 20 4074 348 66,358 10331 1.974 2431.986
June, 20 1383.957 37.395 5946 13,748 1825.709
July, 20 4940 42 42 748 15.271 3409793 3759.338
Angust, 20 3617 968 16,518 24429 2845853 3708.491
September, 20 3663.093 56,851 10,426 2124.092 3969.738
Upto 27 October, 2020 2810.443 211,100 8,520 3241.940 5235860
Total 24575.036 | 723.173 | 84.171 11642.108 | 21529.308
Unit: Metric Ton
11. | Raw materials consumed (Tons per || Name of RAW | Name of | Consumption of Raw
Ton of product) ~ Provided by unit Materials products | Material per Unit of
Cutput
Alcohol Eq EQ | 1207-1.271 MT/MT
P G. Ether 058 KL/MT
| BE.O. (. Ether 0.052 MT/MT
Ethoxylates | 0.57 MT/MT
12, | Total water requirement (m"/day) Particulars Water Water
(Water balance sheet provided by e SO SR
Unit) {design hasis) (actual-aveg,
Sep-Oct 2020)
| Process 16080 239.0
Cooling 1982 .40 1028.0
{make-up)
Boiler 446 .40 212.08
Domestic 56 64 56.64
Total: 2946.24 1535.72
Water Balance 1s attached as Annexure -8.4.
13. | Specific water consumption 4.37 KL "MT of Praduct (design basis)
{(kl/unit of product) 4,07 KL “ MT of Product (actual-avg, Sep-Oct. 2020)
14. | Source of water (Bore well/ surface | Bore well ( Total - 05 no
[ others)
Flow meter installed at bore well Yes (Copy of Logbook is attached as per Annexure-8.5)
15, | Waste water Generation

As 3[)0:' consent

| Present status (m™/day)

Domestic Waste water

i
i
(m’/day) | (m*/day) | Avg,
Process effluent 5400 T T Average:
239.0 October- 442,09 m'/d

August- 444 29 m¥/d

45.0m*/d

September- 442 03 m*/d
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Total ; [799.0

16. | Waste Water (effluent) | As per consent Present status (m”/day)
Discharged 1m3!day}
Process effluent Discharged 340 460.8 m*/day (19.2 m*/hr at the
- e "s _noally time of visit)
Domestic waste water | 259 Recycle
discharged |
Total Effluent Discharged: [799 460.8 m'/day
Specific Effluent Discharged (kl/unit of 0 80
product) .
17. | Final Discharge Point of Treated Waste | Wastewater is treated through Distillation Column
Water | followed by aerobic biological treatment and
| finally passes through MGF/ACF and discharge
| through OCEMS in industrial drain and finally
reached to Bahella-Kosi-Ramganga river.
18. | Description of Effluent Treatment Description of Fffluent Treatment Facilities
Facilities components with design components with design details is attached as
details (Attach Flow chart) | Annexure —8.6.
19. [Sourceof |Chimney APC Equipment Emission Quality
air | Details :
pollution | '
Stipulated | Provided |PM | S02 [ NOx
Boiler - | ESP’ Stack was not monitored during joint
[Heaters | Bag inspection. However, unit has provided stack
Stacks | Filter & gmission monitoring reports from MoEF &
' Cvelone | CC approved Lab which are attached as per
] 3 \h""-[ Xnﬂfi\urt—s.?.
| i | collector
20. | Details of DG Set Capacity Exhaust pipe height | Emission Std.
| 3.0 MW x 02 Nos. 45 M =
| 4.0 MW x 02 Nos. 45 M 7
21. | Fuel Consumption Type of fuel Consumption Used in
[ (2019-20)
| Coal 176822 MT Boilers
| Furnace Oil (RFO) 7504.737 MT Heaters
22. | Type of waste generated Quantity generated | Storage IDisposal
Chemical Sludge: As reported by unit representative, no chemical sludge is generated
ETP Sludge: within the premises. The ETP sludge is being used as manure,

Other e.g. used oil, empty barrels etc. (specify):

Time Duration | Category of waste B Quantity HW is disposed |
April-2019- Schedule-1-1.6- Spent Catalyst 54.662 MT through '
March 2020 A0 X fauthorized

May 2019- Schedule-1-33.1- Empty 22337 Nos. recyclers/ TSDF
March 2020 Barrels/Containers/Liners Contaminated

ptei b e S @ /
£ N X7
N T W

C >
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with Hazardous Chemical/Wastes
April 2019- Schedule-1-5 1 — Used/Spent O1l in drums 90.22 M1
March 2020
May 2019- Schedule-1-5.2 — Wastes or residues 12114 MT
March 2020 containing oil .
June 2019 Schedule-1-20.2/33.2 — Spent Solvents 495 MT
{Waste Chemicals)
Total Quantity: Hazardous waste quantity is given in Form-4 (Annexure-8.8)

Ash Generation (As
provided by Einit)

Used by cement industry & remaining is

16524 N'T s,
265,25 MITPD being used for filling of lagoon.

03

SIS SR |
23. | ETP Sludge Test Analysis report of ETP sludge from third party is attached as
Report: Annexure —8.9,
24. | Annual return (Form-4) Yes (Annual Return submitted in Form 4 for the Period April
2019 1o March 2020 1s attached as per Annexure -8.10,
25, | Common / hazardous Date Waste Description Quantity
waste treatment Storage Schedule ftem
and Disposal Facility 27.10.2020 | Schedule-1-5.1 Used/Spent Onl __35Nos.
Manifest (Form-10)- Copy | 06 102020 | Schedule-1-52 Wastes or residues 20m’*
attached at Annexure- 8,11 contaimng oil
04 10,2020 | Schedule-1-33.1 Discarded 402 Nos.
contamners/barrels/liners
03.10.2020 | Schedule-1-33.1 Discarded 1244 Nos.
containers/barrels/liners
01 102020 | Schedule-1-33.1 Discarded 276 Nos.
- B contarners/barrels'liners
01.10.2020 I Schedute-1-5.1 Used/Spent Ol 35 nos,
OCEMS (Online Coutinunous Efflaent Monitoring System)
OCEMS status Installed - Yes { Connected — Yes
OCEMS panel readings ~|pH- 694, TSS- 26 myg/L. BOD-20 mg/L and COD- 136 8 mg/L
OCEMS last calibration detals {Last calibration by NEVCO Engineers Pvt Ltd on 08 092020 partner for Xylem
WTW - B
Ohservations: o e
* The Unit, M/s India Glyeols Lid., U S Nagar, Uttarakhand. is involved in the manufacturing of

Mono Ethylene Glycol (MEG), Di Ethylene Glyeol, Tn Ethylene Glveol. Ethylene oxides and
Ethvlene oxide derivatives (EOD) from ethanol.
Crude glycols are manufactured through dehvdration reaction to convert ethanol to ethylene,
oxidation reaction to convert ethylene to raw ethylene oxide and finally hydrolysis to produce crude
glycols which are then purified through distillation to produce Mono Ethylene Glycol (MEG), Di
Ethylene Glyeol. Tri Ethylene Glycol, Fihylene oxides and Fthvlene oxide derivatives (EOD).
Installed capacity of MEG plant is 120000 TPA_DEG plant is 9600 TPA, Tri Ethylene Glycol/
Heavy glycol is 1200 TPA. Ethyvlene oxides is 55000 TPA and Fthvlene oxide derivatives (EOD) is
60000 TPA.
As per data provided by the unit, Glycol production was 113743.14 MT in 2017-18 and 121132.14 |
MT in 2018-19
The unit has installed 3 bore wells to meet. its fresh water requirement. During joint inspection on
28.10.2020, the flow meter readings of the totalizers and instantaneous flow was recorded as below
Borewell-1 (Chem_Plant)- 207587 m* (74.78m“/hr)
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Barewell-2 (Chem. Plant)- 861426 m" (59 53m'/hr)
Borewell-3 (Chem. Plant)- 162764 m* (25.05m’/hr)
Borewell-4 (Chem. Plant)- 229944 m’ (157 42m*/hr)
Borewell-5 (Chem. Plant)- 319878 m* (0.0m/hr)

* As per the logbook provided by umit. during Apnil-2020 to October 2020, the average fresh water
consumption is 174855 m'/day

e Unit has obtained NOC for abstraction of 3036 m*/day ground water from CGWA up to 25.10.2023.

e The Unit has an effluent treatment plant (L 11) of 340 KL capacity to treat the trade effluent generated
from chemical section of the unit.

» The ETP provided 15 based on biological treatment upto tertiary level of treanment. The ETP
comprises of collection cum equalization tank (170 m* capacity), aeration tank (800 m* capacity),
secondary clarifier (800 m" capacity). clear water tank. multi grade fiiter. activated carbon filter and
sludge bed.

e Joint team collected samples from inlet, outlet and aeration tank of ETP to check the compliance
ststus. The analysis report 1s summarized below:

Parameters Source | Consented
ETP Inlet | ETP Qutlet Final discharge | Aeration tank | values for
point of storm discharge
water drain
pH 6.1 75 6.8 between
't 6.5-8.5
COD (mg/l) 571 BDL 18 250
BOD (mg'L) 363 BDI 3 100
TSS (mg/L) 21 I BDL 4
TDS (mg/L) 384 288 308 -
MLSS (mg/L) |- - - 1834 -
MLVSS (mg/L) | - - - 1309 -
Oil & Grease | BDL BDL - - 10
(mgL)
Sulphate (mg/1) | - - 37 - -
Detergent 1.82 BDL . - -
(mg/) )
Chloride (mg1) 21 - 3
As (mg/L) BDL BDL - - 0.2
Cd {mg/l) BDL BDL - - -
Co (mg/L) BDL BDL - - -
Cr Total | BDL BDL - - 1.0
(mg/L)
Pbmg/l.) {BDL  |BDL - 0.1
Cu (mg'l) BDL BDL - 2.0
Zn (mg/l.) 0.03 BDL - - 5.0
Fe (mg/L) 458 0.10 - - -
Mn (mg/L) 0.04 BDL - - -
Ni (mg/L) BDL BDL " P :
Sh (mg/L) BDL BDI. ) ; £
Se(mgl) - | BDI BDL "l . -
V (mg/L) BDL 2 T D -
Page 5 of 10
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As reported by unit representative, the effluent discharged from VOC columi 15 taken into collection |

cum equalization tank of ETP and the outlet value of VOC column s considered as inlet of ETP.

e During visit the instantaneous flow at outlet of VOC column was 18.1 m*/hr and totalizer reading was
31799 m".

» Unit has provided flow meter and OCEMS at the outlet point of ETP and connected to CPCB and
UKPCRB server. Instantaneous Mow at outlet of ETP was 19.1 m*/hr and totalizer reading was 76652.6|
m'. %

|« During joint inspection the QCEMS value was noted as pH- 6.94. TSS- 26 mg/L. BOD-20 mg/l1. and
COD- 136.8 mg/L. The umt has provided latest calibration certificate of OCEMS dated 08.09.2020
done by NEVCO Engineers Pyt Lid.

e Dewatering system is not provided in sludge drying bed.

e As per consent condition, the storm water of the unit have to be channelized through separate drains

passing through a HDPE lined pit having holding capacity of 10 minutes (houtly average) of

rainfall.

Joint team collected sample of wastewater logged in storm water drain

o The analysis results of sample collected from the storm water drain is presented in table below:

Parameters | pH | Total Solid | BOD [ COD TDS | Chioride | Sulphate
| (mg/L) ‘ (mg/L) | (mg/l.) (mg/ly | (mg/h) | (mg/)
Value 173 1444 163 1125 420 137 |56

o The values of the sample from storm water drain where water logging was observed was found to be
having BOD value of 63 mg/l with lots of sludge deposition in the channel. ,

e A common energy meter was found installed for brogas digester and ETP. During visit, the meter
reading was noted as 613294 KWH.

o The unit has installed a sewage treatment plant (STP) of 10 KL capacity for the treatment of
domestic wastewater generated within the premises of chemnical section based on FAB technology.

e The STP is based on biological treatment upto tertiary level comprises of collection tank, aeration
tank, lamella clarifier. multi grade filter and sludge filter press

o Flow meter at inlet and outlet point of STP was not provided by the unit. However. unit has provided
a rotameter at outlet of STP

o The BOD value at inlet of STP is low (11 mg/l). which does not show the characteristics of sewage
and indicates possibilities of dilution with fresh walter.

o The MLSS level in aeration tank of $TP is low (32 mg/l) indicating unstabilised condition of STP.

Page 6 of 10



Li.dl\dLL was also l}hs-.r\gd me uniluu n tank of STPn.

As reported by unit representative. treated domestic wastewater is used in cooling towers
Joint team also collected samples from the industrial drain outside the Unit at upstream and
downstream location of the mdustry premses The analysis result is presented as.

The treated effluent is h(.‘iIiL discharged into storm water “drain. which meets to industrial drain
outside the premises of the umt, w hich meets to Bahella river

Joint team collected samples from Bahela river at up-stream and down-stream locations of the unit.

The analysis results are presented as table below.

Table: Characteristics uf'lmrezr in Bahela river

Location [ pH | COD(mgl) | BOD(mg1) | TSS (mgl)

Industrial drain U’s of 1Gl {72 |29 1119 | 58

Ldlll_pll‘ 3o e s 1o e H :|

Industrial drain D's of 1G1 7.9 | X0 47 | 21 ;
| campus__ =l N |

—— , e
| COD| L&Hni IS8 | '},-;l:'|~.|nn.!ci NG| As | (4 | Co L or Lo [ Fe Mol Nl Pb | Sh(|S| V]Zn
Parameters pH ' | l e ; ) YR, [
(mg/) |rm_ I.I medt ) fmely| (mel) f_;n-.;l g 1) r.mui hm »imm i tme D) e D (me A) fime D {mg 1) fmg/l) g D (me D me 1)
Rahcla River s of i s i e s NG
: 9l B | 65| B | ¥ | 06 |BDL B”l |H DLIBDLIBDL{ 034 | 005 |BDL{BDL {BDL{BDL|BDL| 002
1L at Kundeshwan L) . d
Bahela River Dis of | ST S o s j. i 1023 Ayt o
i . Y Iz | | 30 » | BDI ;HI‘! HHIHM BDL | 662 | 015 | BDL | BOL {BDL{BDL{BDL| 0.04
[GHat loha Pul | | | o |

e Ground water samples were collected by jomnt team within the premises of the unit. The analysis

results of ground water samples collected are presented below:

Table Characteristics of Groundwater sample collected

1
Parameters | Bore well-4 | Piezo-metric |  Hand-pump in | BIS IS 10500:2012 !
Chemical | well -2 (Near | Compost Yard Near |  (Permissible limit in !
Uit | Fthanol plant) | Lagoon absence of alternative '
el P AT = source) .

pH e 79 | 8.0 | 8.0 6.5-8.5
COD(mgh) | BDL | 10 { BDL . |
Conductivity 62 | 503 i 344 '
(wmhoicm ) I_ | !
Total hardness as 194 1 204 ' 164 600 "
| | CaCOs(mg/) | ; J-

- Page 7 of 10
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207

Total  alkalinity 183 ! 155 ' 171 600 .
as CaCOs (mg1) | ; ';
Chloride (mg/1) G o TR S 1000 F
Fluoride (mg/1) (.3 | 03 [ty B L E 1.5
As (mg/l) _BDI BDI ' BDL f oy .
Ci (me/) A HI:' ! —— i _ * e 11
Co (mg/l) BDL | BDL | BDL ' - F
Cr(mg/) | BDL | BOL ~ | ~ BOL [ 005
Cu (mg/1 BDL | BDL | BDL. | 1.5
Fe (mg/) 0.25 | 0.17 '= 0.07 ‘ 0.3
Mn (mg/l) BDL | 0,02 | BDL e 0.3
Ni (mg/l) BDI . BDI - BDL 4 o0z
| Pb (mg/l) | BOL | BDL |  BDL | = L .
Sh (mg/1) B | BBDI | BDL 1 - _
| | Se (mg/l) BDI | B ; BDL : 0.01
l V (mg/l) BDL ~ BDL | BDL T -
| [ Zn (mg/) 0.35 0.02 _'_;_ 0.02 J 15 |
|« Unit has well equipped NABL Accredited Laboratory {Certificate No. TC - 7777). Analysis is being
: carried out by in-house as well as MoFEF & (¢ approved Lab
B e
1. The umit shall provide flow meter at inlet point of ETP. infer and outlet of STP to monitor the
wastewater flow
2. Unit shall provide dewatering system m sludge filter bed in ETP svstem and filtrate should be
taken back to collection tank for further weatment.
| 3. The unit shall ensure that. untreated/ partially treated effluent/sewage shall not be discharged into
storm water drain
4. Collection tank of STP shall be repaired and vnd shall ensure. no untreated sewage discharge into |
storm water drain j
3. The Unit shall improve operation and maintenance of STPs .
Photographs indieating locations
1. Collection tank of FTP | 2 Aeration tank
e e e s V= i S —— R e e e
- "
~ X @
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5 Treated water tank : 6 OCEMS mstalled
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11. Rotameter at outlet of STP ' "; 12 OCEMS Concube

Sr. No. | Name of the Officials TRy - | Signature

L. Mrs. Reena Satavan, S¢.’D)’. CPCB. Delhi

%

2. De. R. K. Singh. S¢’D’. CPCB. Delhs

3. Dr. Ajeet. Assistant Scientific Officer
| Kashipur, UKPCR
4, Dr. ¥iroz Ahmad. RA-11l. CPCE. Delli

i | o]
. T - NS B -
5. | Ms. Anshul Kumati. RA-11, CPCB. Delhi i W
: ! Mrs. Shivangi Goswami, RA-I1. CPCB. Delly | @W%
| . |
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UEPPCB
_ HEAD OFFICE
= Uttarakhand Environment Protection and Pollution Control Board
_"5::;..;.‘@' 29/20, Nimi Road, Dalanwala, Dehra Dun (Uttarakhand)
Y~ Phone : 0135-2658086, Fax : 2718092, Web ;: www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com
UEPPCB/HO/Con/1-9/2018/ R ). Date: | XY-0| P
REGD. POST

To,
M/s India Glycols Ltd-(MEG Plant),

Plot No: A-1,

Industrial Area, Bazpur Road,

Tehsil-Kashipur, Distt-U.S.Nagar.
Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-5” of the “Hazardous
Waste (Management, Handling and Transhoundary Movement) Rules, 2008” notified under

“Environment (Protection) Act, 1986” as applicable (o be referred hereinafter as Water Act, Air
Act and HW Rules respectively).

PCBID -10052 Inward ID — 238299
CCA (Renewal)
Consent No. 38037/ 077 Date : 26.03.2018

CCA is hereby granted to M/s India Glycols Ltd-(MEG Plant) located at Plot No: A-1, Industrial
Area, Bazpur Road, Tehsil-Kashipur, Distt-U.S.Nagar subject to the provisions of the Water
Act, Air Act and Hazardous & Other Wastes Rules, 2016 and the orders that may be made further
and subject to following terms and conditions :-

I This CCA is granted for a period up to 31.03.2023 and valid for manufacturing of following

products with Capital Investment / Net Assets Values T 116.30Crs :-

S. Last CCA Present CCA (Renewal)

No. Product Quantity Product Quantity
(Per (Per Month)
Month)

1 | Diethylene Glycol 800MT Diethylene Glycol 800MT
EO Derivatives, 5000MT | EO Derivatives, 5000MT
Condensates (Ethoxylates, Condensates (Ethoxylates,

Formulation) Products Formulation) Products

3 | Ethylene Oxide 4583MT | Ethylene Oxide 4583MT

4 | Mono Ethylene Glycols 10000MT | Mono Ethylene Glycols 10000MT

5 | Power 27.50MWH | Power 27.50MWH

6 | Triethylene/Heavy Glycol 100MT Triethylene/Heavy Glycol 100MT

2. Specific Conditions under Water Act :-
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal)
Trade Effluent 540 540
Sewage 259 (100% reuse) 259(100% reuse)

(i) Trade Effluent Treatment and Disposal: The applicant shall operate Effluent
Treatment Plant (S40KLD Capacity) consisting of primary, secondary and tertiary
treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with' a report in this regard to be
dispatched immediately.




(iii) The treated effluent shall be recycled to the maximum extent to achieve Zero Discharge
and remaining treated effluent shall be reuse in gardening disposed in nearby drain leading ~
to Bahella River Quality of the treated effluent shall meet to the following general and
specific standards as prescribed under Environment (Protection) Rules, 1986 and
applicable to the unit from time-to-time :-

l | pH Between 6.5109.0
2 | Suspended solids Not to exceed” 100mg/1
3 | BOD (3 days 27°C) Not to exceed 30 mg/I
4 | COD Not to exceed 250 mg/l
5 | Oil & Grease Not to exceed 10 mg/l

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP
(260KLD Capacity) as is required with reference to influent quantity and quality.

In case of stoppage of functioning of STP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(i) The treated sewage shall be reuse in gardening and the same shall be maintained
continuously so as to achieve the quality of the treated effluent to the following standards.
As per notified standards for Sewage Treatment Effluent discharge following standards
shall be meet within five years from date of notifications.

S.No. Parameters Present Standard for Standard for STPs to be
STPs achieved within five years.
1, pH 5.51t09.0 6.51t09.0
2. BOD (mg/L) Not more than 30 <30
3. TSS (mg/L) Not more than 100 <100
4, Fecal Coliform ~ <1000
(MPN/100ml)

3. Conditions under Air Act :- -
(i) The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards :
S. Stack attached Stac Type of Fuel Quantity Emission Emission
No with k Fuel Control standards
heig Equipment not to
ht exceed
™) | '
1 | D.G. Set GMW) x 45 | RFO 900.0Kg Green Belt =
2& (AMW)x 2

2 | Boiler (12.5TPH) 45 | Biogas 48.0 KNM'/D " Dust PM-
Collector | 150mg/NM’

3 | Boiler (830TPH) 80 | Coal 374.0MT ESP PM-
150mg/NM’

4 | Boiler (12.5) TPH 45 | RFO/FO 10-12MT Dust PM-
. collector 150mg/NM>

5 | Boiler (20TPH) 45 | Biogas/Coal 98.0MT Bag Filter PM-
- 150mg/NM’

6 | Boiler (45TPH) 68 | Biogas/Coal | S4KNM’/166 ESP PM-
MT 150mg/NM’

7 | Boiler (30TPH) 45 | Biogas/Coal 150 ESP PM-
150mg/NM’

8 | Boiler (S0TPH) 100 | Slop 425-450MT Cyclonic PM-
Dust 150mg/NM®

Collector
-Dim
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9 | Thermic Fluid 30, 45 | RFO/Biogas - - PM- \
Heater (3Nos.) & 45 150mg/NM

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(i) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which

are as follows :-
Standards Industrial Area | Commercial Area Residential Area Silence Zone
for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.
4. Conditions under Hazardous & Other Wastes Rules, 2016:-

(i) Number of authorization and date of issue : AL OU [;8‘ Y l 1>

(ii) The Factory Manager of M/s India Glycols Ltd-MEG Plant, U.S.Nagar is hereby
granted an authorization to operate a facility for collection and storage of Hazardous wastes.

(iii) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S. Category Quantity of Mode of Disposal
No.| (Schedule-I1 & Waste for which

Schedule-II) authorization is

being issued

1 Schedule 1 —20.2 520MTA Incinerable
2 | Schedule 1—36.1 350MT Secure Land fillable
3 | Schedule I1-1.6 103MT Reprossible/ Recyclable.
4 | Schedule1-5.1 100MT Recyclable
5 | Schedule I —33.1 30000MT Recyclable
6 | ScheduleI—3.3 150MTA Incinerable
7 | Schedule I —35.2 SOMT Secure Land fillable
8 | ScheduleI-35.4 100MT Secure Land fillable
9 | ScheduleI—33.2 100MT Secure Land fillable
10 | Schedule 1 —5.2 350MT Recyclable
11 | Schedule I —35.1 150MT Secure Land fillable

(iv) The authorization shall be in force for a period up to 31.03.2023.

(v) The authorization is subject to the conditions stated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions of authorization :-

(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.

(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

.7
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(vii) The unit shall comply with any other conditions specified in the guidelines issued by the

MOoEF or CPCB/SPCB from time to time.
S This CCA is valid for hydrolysis, distillation and different chemical reaction processes only.

6. Compulsory documents to be submitted by the Industry/Unit :-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.

(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage

Area. ,
T Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition of this
CCA. :
9. Unit has to comply with the other general conditions as annexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &
Other Wastes Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

Member Sfcretary

Copy to :- Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, Distt-U.S.Nagar for information and compliance of the same.

Chief Environment Officer

Annexure
Specific Conditions:

. The applicant shall provide ISI mark water meter to each water supply source and shall regularly submit

returns of water consumption in the prescribed form and pay the cess as specified under Section-3 of
Cess Act. The unit shall

. The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee

submitted by the applicant could be assessed.

. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per

requirement for monitoring the air emissions and the same shall be open for inspection and use at all
times by the Board’s staff. The chimney/stack attached to various sources of emission shall be designated
by numbers such as S-1, S-2 etc. and these shall be painted/ displayed to facilitate identification.

. The industry shall ensure interlocking of air pollution control devices and production processes.
. A solid waste generated from the industry has to be disposed in manner so that contamination of surface

water bodies/ground water/soil etc. does not take place.

. The industry shall take adequate measures to control of noise from its own source so as to comply with

the standards as may be applicable.

. The applicant shall develop three rows of green belt on the premises with plant species as suggested by

the Central Pollution Control Board.

. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any

violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

sl
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9. The industry shall ensure all safety measures and shall undertake periodical assessment by the

competent authority.
10.Unit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while
disposing hazardous waste.
1 1. Hazardous waste should not be stored beyond a period of 90 days.
12.The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.
13.The Unit shall strictly comply with the provisions of Water, Air & E(P) Acts and Rules/Notifications
made thereunder.
14.The Unit shall ensure appropriate operation and maintenance of Air Pollution Control System so as to
stack emission remains within norm.
15.The Unit shall submit time bound action plan for zero liquid discharge within a month to the Board’s
Offices and shall ensure the same within six month time period.
16.The Unit shall provide STP of appropriate capacity as directions by Board vide letter dated 17.02.2016.

General Conditions :-
1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shall report to the UEPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The
applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of
stipulated conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the
industry is not complying with stipulated conditions or any further direction/instruction issued by the
Board, legal action shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP’s/ETP’s inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.

7. The industry shall provide “Inspection Book” at the time of inspection to the Board’s officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board’s offices and all
other concerned offices. In case of failure of pollution control equipment, the production process
connected to it shall be stopped with immediate effect. '

9. The industry shall operate in a manner so that all emissions be emitted through designated
chimney/stack only.

10.In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall
be reported to Board’s offices. The industry shall be liable to pay compensation also in such cases as
decided by the Competent Authority. i

11.The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point.

12.The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

13.The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application
by the person authorized shall constitute a breach of his authorization.

15.1t is the duty of the authorized person to take prior permission of the Board to close down the facility.

16. The authorization is valid for temporary storage of Hazardous Waste within premises only.
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[7.The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous -
chemicals being used in the plant as well as air emission and waste generated within premises is displayed
on Display Board of size 6x4 feet out side the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility
for treatment, storage and disposal of hazardous waste.

19.The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in
Form-4 on or before the 30" day of June following to the financial year to which that return relates.

20.In case of any accident, complete details in the light of Form-14 of the Hazardous Rules shall be
submitted to this Board at the earliest. ;

21.In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored.

22.Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical
and chemical analysis of hazardous waste sample and report to the Board.

23.Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not react with the waste contained in it.

24.The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’
shall be displayed at appropriate position both in Hindi and English.

25.The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious floor under covered shed. Hazardous waste if required shall be sold only to Registered
Reeyclers/Re-processors.

26.In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous & Other

Wastes Rules, 2016 shall be submitted to the Board. 6_‘({/\’%/_‘
414
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Phone: (0135) 2658086, Fax: (0135) 21]3!192. Web: www.ueppeb.uk.gov.in
Ref: UEPPCB/HO/Con-1-9/2018/ 'g <q

Speed Post
To,

M/S India Glycol Ltd.(MEG Plant),

Plot No. A-1, Industrial Area,

Bazpur Road, Kashipur (US Nagar)

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water (Prevention &
Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention & Control of
Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016” notified under “Environment
(Protection) Act, 1986” as applicable (to be referred hereinafter as Water Act, Air Act and
Hazardous & Other Wastes Rules respectively) — Amendment in Consent order No. 38037/278,
Inward No. 238299.

PCBID - 10052 Inward ID - 238299
CCA (Renewal)
Consent No. 38037/278 Date 01.04.2015

Kindly refer to this office letter ref. no. UEPPCB/HO/Con-I-9/2018/82 Dated 18.04.2018 and your
subsequent letter dated 25.04.2018 (received on 26.04.2018) regarding amendment in CCA order. The
Point No. 2(iii) of Page No. 2; and Point No. 15 (Specific Conditions) of Page No. 5 of above said
CCA order are hereby amended as.given below: :

2. Specific Conditions under Water Act:-

(i) The treated effluent shall be recycled to the maximum extent.Treated water shall meet to the

follwoing specific and gengeral parameters as prescribed under the Environment (Protection) Rules,
1986 as amended, and finally shall be dispoed in to nearby drain leading to river Bahella:

1. | pH Between 6.5-8.5

2. | BOD (3Days 27 'C) Not to exceed 100 mg/L

3. CcOoD Not to exceed 250 mg/L

4. | Oil and Grease Not to exceed 10 mg/L

5. | Bioassay Test* - Minimum 90% survival after

96 hour in 100% effluent

6. Nitrate (as N) Not to exceed 10 mg/L

7. | Arsenic (as As) Not to exceed 0.2 mg/L

8 Chromium ( Hexavalent) Not to exceed 0.1 mg/L

9. | Chromium Total Not to exceed 1.0 mg/L

10. | Lead ( As Pb) : Not to exceed 0.1 mg/L

11. | Cynide ( as CN) Not to exceed 0.2 mg/L

12. | Zinc (as Zn) Not to exceed 5.0 mg/L

13. | Mercury (as Hg) Not to exceed 0.01 mg/L

14. | Copper (as Cu) Not to exceed 2.0 mg/L

15. | Nickel (as Ni) Not to exceed 2.0 mg/L

16. | Phenolics (as CeHsOH) Not to exceed 5.0 mg/L

17. | Sulphide Not to exceed 2.0 mg/L

*Bioassay test shall be conducted as per [S:6582 -1971.

Strom water shall not be allowed to mix with scrubber water and / or floor washing.

Strom water shall be channellized through separate drains passing through a HDPE lined pit having
holding capacity of 10minutes (hourly average) of rainfall.

Specific Conditions:
15. The Unit shall ensure appropriate operation and maintemance of ETP sg as to maintain
prescribed outlet discharge parameters all the time.

Rest of the conditions shall remain unchanged.
Member S€cretary

Copy to:- Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,

Kashipur, U.S.Nagar for information. _ /

Chief Environment Engineer
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Government of India

Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation

Central Ground Water Authority

(yore Frerft g semaRy wAoT =)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION

Project Name: M/s India Glycols Ltd (Chemical Plant)

Project Address: Sand Khera, Kashipur, Udham Singh Nagar, Uttarakhand

Village: Sand Khera Block: Kashipur

District: Udam Singh Nagar State: Uttarakhand

Pin Code: 244713

Communication Address: M/s India Glycols Ltd (Chemical Plant), A1, Industrial Area, Bazpur Road,

Kashipur, Udham Singh Nagar, Uttarakhand - 244713

Address of CGWB Regional Office Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road,

: Baluwala , Near Urja Bhawan, Dehradun, Uttarakhand — 248001.

1. NOC No.: CGWA/NOC/IND/REN/1/2020/5749
2. Application No.:  21-4/20/UT/IND/2008 3. Category: Semi critical
(GWRE 2017)
4. Project Status: Existing Project 5. NOC Type: 1% Renewal
6. Valid from: 26/10/2020 7. Valid up to: 25/10/2023
8. Ground Water Abstraction Permitted:
Fresh Water Saline Water Dewatering Total
m3/day m3/year m3/day mé/year m?/day m3/year m?/day m?/year
3056.00 954285.00 3056.00 954285.00
9. Details of ground water abstraction /Dewatering structures
Total Existing No.:5 Total Proposed No.:0
Dw DCB BW TW MP DW DCB BW T™W MP
Abstraction Structure® 0 0 0 5} 0 0 0 0 0 0
*DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bore Well; TW-Tube Well; MP-Mine Pit
10. Ground Water Abstraction/Restoration Charges paid (Rs.): 7157137.00
11. Number of Piezometers(Observation No. of Piezometers Monitoring Mechanism
wells) to be constructed/ monitored &
Monitoring mechanism.
Manual DWLR™ DWLR With
Telemetry
*DWLR - Digital Water Level Recorder 2 0 1 1

(Compliance Conditions given overieaf)
This is an auto generated document & need not to be signed.

18/11, FHAFIR EI3H, AARE U5, a5 fgear - 110011 / 18/11, Jamnagar House, Mansingh Road, New Dethi-110011

Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Malidity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of digital water flow meter (conforming to BIS/ IS standards) having telemetry system in the abstraction structure(s) shall be
mandatory for all users seeking No Objection Certificate and intimation regarding their instaliation shall be communicated to the CGWA within 30
days of grant of No Objection Certificate through the web-portal.

2) Proponents shall mandatorily get water flow meter calibrated from an authorized agency once in a year.

3) Construction of purpose-built observation wells (piezometers) for ground water level monitoring shall be mandatory as per Section 14 of
Guidelines . Water level data shall be made available to CGWA through web portal. Detailed guidelines for construction of piezometers are given
in Annexure-Il.

4) Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year. Water samples from bore wells/ tube weils /
dug wells shall be collected during April/May every year and analysed in NABL accredited laboratories for basic parameters (cations and anions),
heavy metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA through the web portal.

5) In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWB for ground water level
monitoring four (4) times a year (January, May, August and November) in core as well as buffer zones of the mine.

6) In case of mining project the firm shall submit water quality report of mine discharge/ seepage from Govt. approved/ NABL accredited lab.

7) The firm shall report compliance of the NOC conditions online in the website (www.cgwa-noc.gov.in) within one year from the date of issue of
this NOC.

8) The firm shall submit the water audit report in case of water requirement is in excess of 100 m3/day through certified auditors within three
months of completion of the same to CGWA.

9) Application for renewal can be submitted online from 90 days before the expiry of NOC. Ground water withdrawal, if any, after expiry of NOC
shall be illegal & liable for legal action as per provisions of Environment (Protection) Act, 1986.

10) This NOC is subject to prevailing Central/State Government rules/laws/norms or Court orders related to construction of tube well/ground
water abstraction structure / recharge or conservation structure/discharge of effluents or any such matter as applicable.

11) Firm shall submit Water Audit Report prepared by certified auditors by 31/12/2020.
General conditions:

11) No additional ground water abstraction and/or de-watering structures shall be constructed for this purpose without prior approval of the
Central Ground Water Authority (CGWA).

12) The proponent shall seek prior permission from CGWA for any increase in quantum of groundwater abstraction (more than that permitted in
NOC for specific period).

13) Proponents shall install roof top rain water harvesting in the premise as per the existing building bye laws in the premise.

14) The project proponent shall take all necessary measures to prevent contamination of ground water in the premises failing which the firm
shall be responsible for any consequences arising thereupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant
premises. The runoff generated from the rooftop shall be stored and put to beneficial use by the firm.

16) Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled / treated waste water.

17) Wherever the NOC is for abstraction of saline water and the existing wells (s) is /are yielding fresh water, the same shall be sealed and new
tubewell(s) tapping saline water zone shall be constructed within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of
saline residue, if any.

18) Unexpected variations in inflow of ground water into the mine pit, if any, shall be reported to the concerned Regional Director, Central
Ground Water Board.

19} In case of violation of any NOC conditions, the applicant shall be liable to pay the penalties as per Section 16 of Guidelines.

20) This NOC does not absolve the proponents of their obligation / requirement to obtain other statutory and administrative clearances from
appropriate authorities.

21) The issue of this NOC does not imply that other statutory / administrative clearances shall be granted to the project by the concemed
authorities. Such authorities would consider the project on merits and take decisions independently of the NOC.

22) In case of change of ownership, new owner of the industry will have to apply for incorporation of necessary changes in the No Objection
Certificate with documentary proof within 60 days of taking over possession of the premises.

23) This NOC is being issued without any prejudice to the directions of the Hon'ble NGT/court orders in cases related to ground water or any
other related matters.

{Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the
proponent.)
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BRIEF PROCESS AND FLOW DIAGRAM

The Mono-Ethylene Glycols and Ethylene oxide & derivatives are manufactured from
Agro based waste product i.e. Molasses. First Alcohol is manufactured from molasses in
distillery and then alcohol is converted to chemicals like MEG & Ethylene oxide
derivatives & condensate.

(i) MEG

MEG is being produced in IGL plant from molasses. The feed stock for MEG is Ethanol
which is produced from molasses fermentation and distillation.

Ethanol is first purified for Sulphur in Sulphur removing section to bring down
Sulphur content to less than 0.5 PPM.

Sulphur free ethanol is sent to ethanol feed vaporizer. This vaporized feed is mixed with
steam and sent to pre heater which runs on fuel oil. The heated feed then enters the reactor
which has a catalyst bed. The following reaction takes place in the reactor.

C2HsOH > C2H4 + H20
Ethanol Ethylene Water

Reactor effluent is cooled in order to remove water vapors from it and make it ethylene
rich. Cycle gas containing ethylene along with a ballast make up and ethylene dichloride
(EDCQ) a reaction inhibitor are mixed. The gas mixture is pre-heated and then flows
through the ethylene oxide reactor which contains silver catalyst. The following reaction
takes place.

C2Hy . 128 —— C2H40
Ethylene Oxide
Ethylene oxide is absorbed in water. Ethylene oxide reacts non catalytically to form MEG
(Mono Ethylene Glycol) and higher monologues of glycols. The major by product of
glycols are Di-ethylene glycol and Tri-ethylene glycol. Rest is all Poly-glycols.

The glycol, solution from the reactor is evaporated till 85% conc. and then sent to drying
column. After drying the glycol solution is distilled in MEG column where MEG upto
the desired specification is separated. The bottom products are further distilled under
vacuum to produce DEG, TEG and Heavy glycols. The evaporated water is collected and
recycled after treatment.

PROCESS DESCRIPTION

Our main raw material is Ethyl alcohol while atmospheric air will be liquefied to get
oxygen. Biogas generated from effluent treatment along with coal shall be used for
steam generation. Slop generated from Falling Film Evaporator Plant shall also be used
as a fuel in Boilers for steam generation. Our main raw material and finished products are
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either liquid or solid. In the process closed loop, Ethylene and Ethylene Oxide will be in
gas and liquid from respectively. In brief the Process is as follows:

ETHANOL DEHYDRATION

Ethanol (94.5 Vol. %) is brought into this section and then vaporized in ethanol feed
vaporizer. The ethanol vapor is combined with steam from the third effect condenser
and the resulting dehydration feed mixture is preheated to reaction temp. by passage
through a feed exchanger and then a heater. The hot vapor mixture flows through the
ethanol dehydration feed where ethanol is converted to ethylene. Heat is recovered from
the reactor effluent in the feed/effluent. A portion of the reactor effluent, containing a
mixture at ethylene and steam is to the stripping column. Another portion flows to
the glycol stripper reboiler and remainder passes through the ethanol feed vaporizer and
then to the dehydration excess steam condenser.

E.O. REACTION & SCRUBBING

Ethylene formed in the ethanol dehydration reactor, enters the righ in cycle gas line before
the scrubber and K.O. drum. Oxygen enters from battery limits and is a mixed with lean
cycle gas before entering a preheating unit (the gas-gas exchanger). The gas mixture flows
from the gas-gas exchanger to reactor where a partial conversion of ethylene to ethylene
oxide occurs over a solid catalyst.

After heat is recovered in the reactor gas cooler and gas-gas exchanger, the oxide is
scrubbed from the reactor exist gas using lean cycle water, and the rich cycle water is
sent to the ETO Stripping and re-absorption section. A small stream of lean cycle gas
is sent through cycle gas.

CO; REMOVAL SYSTEM

CO, produced by reaction is removed by treating a portion of H. C. cycle gas from the
recycle gas compressor with a hot potassium carbonate solution. The carbonate is
converted to potassium bicarbonate by reaction the atmospheric pressure using stripping
steam. The CO, lean cycle gas is then recombined with the bulk of the oxide-lean cycle
gas.

EO STRIPPING & REABSORPTION

Rich cycle water containing ethylene oxide, solution is preheated before passing
into the stripping column where the ethylene oxide is stripped out. The lean cycle
water is then pumped through a series of heat exchangers. At this point, a bleed stream is
taken and sent to the cycle water treating unit to purge the glycol.

The vapour necessary to strip ethylene oxide from cycle water is provided by steam
generated from the lean cycle water in the MEG column condenser and by a portion of
the steam/ethylene mixture from the ethanol dehydration reactor. The ethylene oxide
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is reabsorbed and steam is condensed over head vapour from the reabsorber consisting
mainly of ethylene, is combined with the ethylene from dehydration excess steam
condenser, the make up nitrogen ballast gas from OSBL and the flash vapour from the
regenerator flaxh drum. The combined stream is then compressed and fed to the scrubber.
The reabsorber bottoms are sent to glycol reaction and evaporation section.

GLYCOL REACTION AND EVAPORATION

ETO solution from reabsorber is sent to glycol \feed stripper for removal of col. This col.
free stream is pre-heated and fed to the glycol reactor. The reactor effluent is fed to the
first stage of a triple effect evaporator system. The over head vapour from the third effect
evaporator is used to generate L.P. Steam for ethanol dehydration. The crude glycol
from bottom of the third effect evaporator is sent to the drying column for further
processing.

GLYCOL DRYING AND PURIFICATION

The crude wet glycol is dried by vacuum distillation in the drying column. The drying
column bottoms are fed to the MEG column where MEG product is taken as over heads.
The product is cooled and stored. The MEG column bottoms are send to the MEG/DEG
splitter.

MEG, DEG AND HEAVY GLYCOL SEPARATION

A mixture of glycols from the MEG column bottoms is distilled in the MEG/DEG splitter
wherein successive operations MEG is taken over head and the recycledto the drying
column and DEG is taken over-head as a product.

While taking MEG overhead for recycle, the MEG/DEG splitter bottoms containing
DEG and higher glycols, are stored and cooled in the crude DEG tank. Contents of the
crude DEG tank are later distilled in the splitter, taking DEG product over head. DEG
product cooled and stored. TRI-Ethylene Glycol (TEG) and heavier glycols from the
MEG/DEG splitter bottoms are pumped and the MEG columns bottom is accumulated
in the MEG column bottoms tank. There is no effluent from plant.

(ii) FORMULATION
Sulphation Reaction

It is Sulphation process of Alcohol by addition of Chloro Sulphonic Acid in control rate
at lower temperature & vacuum conditions, followed by Neutralization step by Base
material at lower Temperature.

Lauryl Alcohol + Chloro Sulphonic Acid ——— Lauryl Ether Sulphate + Hydrochloric Acid

Lauryl Ether Sulphate + Sodium Hydroxide ——— Sodium Lauryl Ether Sulphate + Water
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R (OCzH4) n OC2H40OH + NH2SOsH —— R (OC2H4) n OC2H4OSO3NH4
RO (C2H4O)nH +CISosH ———» RO (C2H4O) n SOsH + HCL

RO (C2H4+0) n SO3H + NaOH _— RO (CzH40) n SO3Na + H20

CABS

Neutralization reaction of acid & base material with controlling temperature at 55 0C,
followed by filtration and dehydration at 130 0C.

NBA Base
LABSA + Calcium Carbonate + Water ———Calcium Alkyl Benzene Sulphonic Acid + Water + CO2

Methanol Base

LABSA + Calcium Hydroxide ——— Calcium Alkyl Benzene Sulphonic Acid + Water

PHOSPHATION

e Phosphation reaction of Alcohol at controlled temperature.
e Phosphation reaction of Ethoxylate and Heavy Glycols.
e Phosphation reaction of Ethoxylates and Fatty Alcohol at controlled temperature.

o
I
R-OH + P20s > R((OC:Hy)nO- Il’ - OH Mono Ester

OH

o)
I

R (OC:Hy) n O-P-0 - (C;H;0) n R Di Ester
I

A 4

OH

0
[l
> R(OC;H)nO-P- (l) —(C:HO)nR Tri Ester

0 (C:H;0) n R

SULPHATION

Sulphation of Ethoxylate by Sulphamic Acid at control temperature.
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Calcium Alkyl Benzene Sulphonic Acid + Ethoxylated pair product —— Agro Emulsifier
ESTRIFICATION

e Esterification of Acid and Alcohol at high temperature.

e Esterification of Tri Glyceride and Heavy Glycols at high temperature followed by
dilution.

e Esterification of Tri Glyceride and Poly Ethylene Glycols at high temperature
followed by dilution.

» Esterification reaction of Crude edible Oil and Heavy Glycols at high temperature.

e Esterification of alcohol with acid at 90-100 0C in vacuum condition followed by
Polymerization and dilution.

R - COOH + HO (CH2CH20) n H

RCOO (CH>CH:0) n H + H20

IG SURF - 1080

Sorbitol + Oleic Acid ——— Sorbitol Monoleate + H20
DEFOAMER BASE

a) IGS 1025 ABE
2EHA + Maleic Anhydridle ——» 2Fthyl Hexyl Maleate + Water

b) IGS 1025 BBE
2Ethyl Hexyl Maleate + Sodium Metabisulphite —— Di Octyl Sulpho

STYRENATED PHENOL
H H
] | !
OH c - | . - 2 CH:
" H . - ~ i
N CH
il

Polymerization reaction of Aromatic Alcohol & Styrene:
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CH,OH CH,OOCC17H3s

! |

CHOH + (7H3;5COOH —» CHOH + Water

" |

CH.OH CH,OH Glycerol Mono Stearate
TRANSESTERIFICATION

Oil +  Glycol —— Glycol ester of Fatty Acid

FATTY ALKANOLAMIDES

RCOOH +  HN(C:H4OH)2 — RCON (C2HsOH):2 + H20

OTHERS

e Succinate formation by anhydride & linear alcohol reaction at high temperature.
¢ Sulpho Succinate preparation by SMBS reaction

(iii) GLYCOL ETHER

The production of Glycol Ether from Alcohol & Ethylene Oxide is obtained by a series
of consecutive, competitive and irreversible reactions. The reaction can be schematized as
follows:

Mono Ethylene Glycol Ethyl Ether MEGEE) is formed by the reaction of Ethylene Oxide
with Ethanol in the presence of catalyst. The reaction is given below —

K1
EtOH + CH.CH20 —— EtOCH>CH20H

Diethylene Glycol Ethyl Ether (DEGEE) is obtained by the reaction of MEGEE with
Ethylene Oxide in the presence of catalyst. The reaction is as below-

K2
E1 + CH2CH20 —— EtOCH2CH20CH2CH20H

Triethylene Glycol Ethyl Ether (TEGEE) is obtained by the reaction of DEGEE with
Ethylene Oxide in the presence of catalyst. The reaction is as below-

K3
E2 + CH2CH2 0O — EtOCH2CH20CH2CH>20CH2CH20H

The opening of the epoxy ring of Ethylene Oxide precedes the reaction of the alcohol
with Ethylene Oxide.
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If the reaction is base catalysed, the reaction mechanism can be schematized as follows:
CH2CH20 + OHF ————HO CH2CH20r
HO CH2CH200 + ROH — HO CH2CH20R + OH"

With Tertiary Amine as catalyst the proposed reaction mechanism can be schematized
as follows:

CH2CH20 + EtsN ———EtsN* CH.CH20O"

EtsN* CH2CH20" + ROH ——— EtsN* CH2CH20H + RO

RO+ CH2CH20 ————»RO (CH2CH:20Y)

CH2CH20 + RO (CH2CH20) * (n-1) =———+RO (CH2CH20) (n)
RO (CH2CH20) (n) + ROH ——— RO (CH2CH20) (m H + RO~

(iv) GLYCOL ETHER ACETATE

Mono Ethylene Glycol Ether Acetate is formed by the reaction of Mono Ethylene Glycol
Ethyl Ether (MEGEE) with Acetic Acid in the presence of catalyst & proceeds by
continuous operation mode. The reaction is given below:

C2Hs5-O-CH2-CH20H + CH3-COOH ————— (C2Hs-O-CH2-CH2-O-COCH3s + H20
(MEGEE) + (ACETIC ACID) +—> (MEGEE ACETATE) + (WATER)

This reaction is carried out in presence of catalytic amount of p-TSA.

The said reaction is reversible and therefore it is necessary to remove the water
continuously to force the reaction in forward direction. Since MEGEE & Acetic Acid both
are soluble in water, Toluene is added as azeotropic agent to facilitate water removal from
the system.

(v) ETHOXYLATES

Ethoxylation Process consists of reaction between Ethylene Oxide and various chain
starters containing at least one active hydrogen atom (Alkyl Phenols, fatty alcohols, fatty
acids, Sorbitan Esters, Natural Oils, and Ethylene Glycols etc.).

The reaction is carried out under controlled conditions, in the presence of an acid/alkali
catalyst to form E.O. derivatives of varying chain lengths, depending upon the quantity of
the EO reacted.
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The reaction of E.O. with various chain starters is highly exothermic and the reaction heat
must be removed continuously to avoid runaway reaction.

The Ethoxylated products are obtained by a polyaddition prefixed number of moles of
Ethylene Oxide to so called chain starters containing hydrogen atom in the molecule.

This reaction can be expressed by the following equation:

Cat, T°
RX -H + nH2C --- CH, ———— RX - (CH2-CH2-0)n-H (1)

(0]

Where R & X are the lipophillic radicals and the functional group containing active
hydrogen atom respectively.

The Ethoxylation could be divided in two steps:

K1
RX —-M" += CHj--- CH> RO (CH-CH-O) ,  H+ RO’ 2)
0/
INITIATION
And
Kp

RX-CH>-CH:-0-M" +(n- 11({-{;-—7"1{: ————— RX - (CH:-CH:-0)n" M (3)

O
PROPAGATION

There are different types of catalysts for the Ethoxylation Process (reaction 1) hydroxides,
acids, alcoholates, carbonates etc. for the industrial Ethoxylates production hydroxides
are mainly used, especially the potassium hydroxide and the sodium hydroxide.

The acid catalysts are not applied in the industrial production due to the formation of by
products such as polythene glycols and dioxane.

The Ethylene Oxide is highly reactive substance either in basic or in acid conditions; the
epoxy ring is opening easily. This reactivity is following also examining the chemical bond
length and angles in the molecule.

The reaction of Ethylene Oxide is exothermic, liberating 22 KCL for each E.O. mole.

The reaction of Ethylene Oxide in the presence of basic catalyst consists of the following
phases:
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ALCOHOLATE FORMATION (DEHYDRATION)

T? vaccum

RXH + KOH——® RX-K + H:0
(XH = Alcohol, Amine, Phenolic & Acid)

The formed water is removing by vaccum, shifting the equilibrium to the right side.
Epoxy ring opening and Polyaddition:
RX'K* + nH:C-—CHz RX- (CH2—CH2-0)nK*
Nt

O
Neutralization

RX—-(CH2-CH2-0)n K* + CH3COOH— RX-(CH2-CH2-0O)nH + CH3COOK
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PROCESS FL DIAGRAM OF EOD DIVISION

ETHYLENE OXIDE
— ETHOXYLATES
CHAIN STARTERS i
i
ETHOXYLATES #
- — ' Captive Use
i _“ —— o
| ‘ Remaining for suﬂ
:I ‘
——p
RAW MATERIALS |
(VARIOUS H L Np—
CHEMICALS) || FORMULATION
' TION PLANT PRODUCTS ‘
DM WATER —_—

bc&
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GLYCOLS + EOD DIVISIONS

Steam from Boiler
Area (160.8 TPH)

WATER BALANCE

MEG / EOD
{ Chemical )

R
BLOWDOWN
0.80 m3/hr 18.6 m3/hr
Make up RW
37.8 m3/hr
FRESH RW Evaporation loss
e ——————) 86.4 m3/hr
122.8 m3/hr
RW _
82.6 m3/hr Cooling Tower
CT BLOWDOWN FOR GREEN BELT

4,50 m3/hr

v 2 mﬁ!hr

Domesticusage

REGENERATION EFFLUENT

(id

Annexure - 4.y

Raw Water Balance*
M3/Hr.
For steam 18.6
Cooling tower make up 82.6
DM water 19.20
Domestic usage 2.36
Total 122.76
Total (M® Per Day )| 2946.24
* 5 Nos. Borewell 2946.24

ss Effluent

18.6

0.80 m3/hr

Existing

Treated Water for green belt

2946.24
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Ethanol Purification
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ANNEXURE - H 85

(Logbook details of all borewells from Jan-2020 to Oct-2020)
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GLYCOLSEIMITED, KASHIPUR

Annexure-2_
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ANNEXURE - 8-

(Description of Effluent Treatment Facilities)




EFFLUENT TREATMENT OF GLYCOL/EOD EFFLUENT

Waste Water

During manufacturing process of EO/EG, effluent gets generated from the process as
condensate in the Plant. Dehydration condensate contains mainly volatile compounds and
acids. The effluent generation from EOD is basically from reactor washing during product
change and process condensates. The effluent/ waste water generated from Chemical Plant is
around 20 — 22 m’/hr (540 M?/day max). The effluent is sent to ETP through three pits
having oil & grease trap.

Waste Water Treatment
M/s India Glycols Limited has adopted Oil skimming, VOC distillation column, activated

sludge process followed by multi-grade sand filter & activated carbon filter. The schematic
diagram is shown in Figure — 01. The details of ETP are described in the following

paragraphs:
~ COLLECTION/ OIL —_—
EOD ' => NEUTRALIZATION PIT ®  SKIMMER
PLANT
COLLECTION/ >
GLYCOL ' =3 NEUTRALIZATION PIT
PLANT . —
AERATION TANK Joc
SETTLING AERATORS € COLLECTION <= TION
i ' ;
1
Sludge Recycling to maintain MLSS Conc. |
1
COD - <250 mg/1
SAND P FINAL SUM} BOD - <100 m§n
FILTER OCEMS pH - 6.5-8.5
) TSS - <100mg/1

Fig. — 01: Schematic Diagram of Effluent Treatment Plant



Following is the characteristics of process waste water-

Effluent Characteristics:
pH : 4.2
COD 2 1200 — 1500 mg/1
BOD - 300 — 400 mg/1
Conductivity / 40 — 60 micro mho/cm
TSS : Nil

Organic Loading in this stream are due presence of some volatile impurities. We have
installed a vacuum distillation column for removing the above components to the maximum
extent.

In this process, generated effluent/process condensate is being sent to the column where
distillation is carried out in vacuum. Where it is treated/distilled by using external heat.
Concentrated impurities are taken from the top of the column and sent to MEG
heater/alcohol column to recover the alcohol. Effluent is being sent to ETP.

Following is the characteristics of treated condensate/bottom of the column-

Ethanol - ND

Aldehyde : ND

Conductivity 3 40 — 60 micro mho/cm
pH : 4.2

COD : 600 — 650 mg/1
Conductivity : 30 — 40 micro mho/cm

Treated Condensate, which have COD in the range of 600 — 650 mg/1, is taken from the
bottom of the column and sent to the existing ETP for polishing & disposal.

Aeration Tank

After VOC Column the effluent is collected in a collection cum feed tank (Volume-127.4
m3) and effluent is sent to Aeration Tank of 900.0 KL holding capacity where 02 No. Fuchs
(Wall mounted type) aerator of 25 HP each are installed to provide the required oxygen
according to organic load to aerate the effluent. Aerators are being operated in such a
fashion so that the required oxygen level is maintained for the entire volume of aeration
tank.
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Process Parameters:

Process parameters

Holding Capacity - 900 M’
Effective Volume : 800 M?
Type of Aerators 3 Fuchs (Wall mounted)
No. of Aerators : 02
Motor H.P. : 25
O; transfer rate : 1.5 Kg O,/HP/Hr. @ 80 % efficiency
MLSS maintained - 2400 - 2600 mg/Ltr.
Retention time : 1.48 days approx.
O, maintained : 3.0 ppm
Clarifier

The overflow from aeration tank is passed through clarifier to separate the sludge. The
sludge from clarifier is recycled back to aeration tank to maintain the required MLSS
concentration.

Process Parameters:

Side Water Depth (SWD) : 3.0 Meter

Diameter : 20.02 Meter

Make ¢ Voltas

Type : Centrally driven
Settling pit

Over flow from the clarifier comes into settling pit (effective volume 39.0 M3) where settling
of remaining sludge particles take place. After settling down effluent goes to the multi-grade
sand filter and activated carbon filter.

Multi Grade Sand filter

The sand filter contains three layers of sand viz. coarse, medium and fine. The coarse sand
is at the bottom of filter for supporting the medium sand and fine sand which is the top most
layer. Only the top layer is filtering layer while the bottom layers are supporting. The
normal flow of water is from top to bottom. The sand filter unit is designed for rapid
filtration of the effluent. The sand filter retains all sediment particles over 50 um in size.



The build-up of particulate solids causes an increase in the pressure lost across the bed for a
given flow rate. When the pressure loss or flow is unacceptable and the filter is not working
effectively any longer, the bed is backwashed to remove the accumulated particles. The
treated effluent is pumped backwards through the bed until it is fluidized. The smaller
particulate solids are washed away with the treated effluent and captured in the settling pit.

Specifications:
Filtration Media : Quartz Silica Sand with Graded Multilayer Under bed
Working Diameter : 3200 mm
Operating Pressure . 1.5-3.0kg/cm?
Bed Depth : 1200 mm
Type : Down Flow Vertical Cylinder
Activated Carbon Filter

The Activated carbon Filter is designed to remove free chlorine, organic matter, odour and
Colour present in waste water. Due to its high degree of micro porosity, activated carbons
provide a huge surface area. Activated carbon filter operates through adsorption.
Adsorption is directly related to the surface area of the media. This great surface area
furnishes a huge adsorption area for organic as well as chlorine molecules to attach
themselves.

Specifications:
Filtration Media :  Activated Carbon Media
Working Diameter : 3200 mm
Operating Pressure :  1.5-2.5kg/cm’
Bed Depth : 1200 mm
Type :  Down Flow Vertical Cylinder
Final Collection Pit

After polishing in Multi Grade Sand Filter and Activated Carbon Filter effluent is collected
in final collection pit (Volume 58 M3) where Online Continuous Monitoring System
(OCEMS) has been installed to monitor the discharge parameters.
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Characteristics of final discharge:

pH : 6.5t09.0
TSS : <100 mg/1
BOD :  <30mg/l
COD : <250 mg/1
0&G : <10mg/l
‘Water Pollution:

Details of Treated effluent discharged (MEG Plant) and their parameters are as follows:

Sl. No. | Name of the Pollutant (s) Parameters
After Treatment UKPCB Standards

1. | COD (mg/]) 40 — 150 mg/1 <250 mg/1
2. | BOD (mg/1) 10 — 30 mg/1 < 100 mg/1
3. | TSS (mg/1) 25— 50 mg/1 < 100 mg/1
4. |pH 7.1-8.0 6.5-8.5
5. |[Temp°C Ambient Ambient
6. | Oil & Grease (mg/]) Nil < 10 mg/1
7. | Phenolic Compounds (mg/1) | N/D < 5.0 mg/1
8. | Nickel as Ni (mg/1) N/D < 2.0 mg/1
9. | Sulphide as S (mg/]) N/D 2.0 mg/1

ZY=




PHOTOGRAPHS OF ETP & INSTALLED MONITORING DEVICES

@O REDMINOTE 8 PRO
OO Al QUAD CAMERA

Fig— 03: Aeration Tank




Fig. — 05: Settling Pit
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Fig. — 07: Final Collection Pit




On-line Monitoring SYSTEM

M/s India Glycols Limited has installed On-line continuous effluent monitoring system
(OCEMS) & connected with UKPCB/CPCB server.
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ANNEXURE - 87

(Stack emission monitoring reports)
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TEST CERTIFICATE

Test Report of [ Report Code Date of Issue
Stack Emissio | ST-050920-03 1092020
Issued To: M/s India Glyveols Limited

A-l, Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713

SAMPLING & ANALYSIS DATA

Sample Drawn By NTL
Sample descriplion Stack Lmission
Sampling lime 30 minures
Sampling Location IJT 80 T Boiler
Sampling Plan & Procedure 18: 11255
Analysis Duration 05082020 to 10/0%72020
Stack Temperaturs (°C) 114
Capacity (TPH/KVA/Kg/Hr) 80 TPH
Type of Fuel used Coal
Operating Load Normal
Type of Stack RCC circular
Diameter of Stack{meter) 1.5
Height of Stack from Ground levelimeter) 80.0
Average I'low Rate (LPM) 15
Average Velocity of Emission (m/sec) 10.6
TEST RESULT
s. Nu.__‘l Parameter Test Method Resuits Units Emission Limits
L. Particulate Matter (PM) @ 129% CO, | 18:11255(Par-1 11985 8820 mg’Nm' 150
| Correstion o o
2. | Sulphor dioside {ias S02) IStL1255(Par-2 11983 5240 mgNm’ Limit Nar Specified
3| Nitrogen Oxide (as NOw) IS:11255(Part-7) 2008 G580 mg N T imit Not Specifica
I | — s i
Notes:
I Ihe results given above arc related tw the tested sampie. as received & mentioned parameress. The custusner asked Lor tie abive tests ol
2. Responsibility of the Labortiony is limited 10 the wvoiced amaunt only
3. Thus test report will mt be penerated sgwn, enther whally or in par, without prio! weitten persmission of the lnharion
4. Ihis test report will not be used for any publicaty lewal purpose
5. The test samples will be disposed of after two weeks lrom the dite of isswe of fest report. unless unril specificd by the customer
3
’ A
Aot N
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TEST CERTIFICATE

Test Report of

Report Code

Date of Issue

Issued To:

Stack Emission |

ST-050920-09

10/09/2020

Mis India Glyeols Limited

A-1. Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713

SAMPLING & ANALYSIS DATA
Sample Drawn By NIL
Sample descriprion Stack Emission
Sampling Time 30 minutes
Sampling l.ocation TBW Boiler
Sampling Plan & Procedure 18:11255
Analysis Duration 05/09/2020 to 10:09/2020
Stack Temperature (°C) 110
Capacity (TPH/KVA/Kg/Hr) 43 TPH
Type of Fuel used Coal
Operating Load Normal
Type of Stack Metal circular
Diameter of Stack{meter) 1.5
Height of Stack from Ground level(meter) 68.0
Average Flow Rate (LPM) 13
Average Velocity of Lmission {m'sec) 10.1
TEST RESULT
S.No. | Parameter Test Method Results ] Units Emission Limits
% Particuiate Matter (PM) @12% €0, | IS:11255(Pan-1 )1 985 78.24 | mgNm' 150
Correction 3 |
2 Sulphur dioxide (us SO2) I8-11255(Pan-2 )1985 16.80 | mg/Nm' Limit Not Specified
3 Nitragen Oxide (as NOy) 18:11235(Part-7) 2005 745 } mg/Nm' Limit Not Specitied |

\

|

Notes:

I The results given shove are related w the tested sample, 25 received & mentioned parameters. The customer ssied for Uhe abive (este only.
2 Responsibility of the Laboratory is limited 1o the bivoiced amount only,
3 This 1est report will vt be generated sgain, cither whally or in part, without prior writlen permissien of the Iahorstory
+. This test report will not be used for any publicity/legal purpase
5 The test samples wall be disposed of alter two wecks from the date of  issue of test repunt, uniess until specitied by the customer

[P <
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TEST CERTIFICATE

Test Report of

Report Code

Date hﬁisue

Stack Emission

_ ST-050920-07

10/0972020

Issued To: M/s India Glyeols Limited
A-1. Industrial Area, Bazpur Road, Kashipur (Lttrakhand)- 244713
SAMPLING & ANALYSIS DATA
Sample Drawn By NTL
Sample description Stack Emission
Sampling Time a0 minutes
Sampling Location Slop Boiler - 1
Sampling Plan &Procedure [S:11255
Analvsis Duration (30972020 to 10:/09.2020
Stack Temperature (°C) 124
Capacity (TPH/EKVA/Kg'Hr) 50 I'PH
Type of Fuel used Coal + Slop
Operating Load Normal
Type of Stack RCC circular
Diameter of Stack(meter) 25
Height of Stack from Ground levelimeter) 81.0
Average Flow Rate (LPM) 26
Average Velocity of bmission (nvsec) 108
.  TEST RESULT
$.No. | Paramcter 1 Test Method Results Units Emission Limits
| |
1. Particulate Matter (PM) @ 12% CO, | IS:11235(an-1 j1985 3820 mahm’ 1 5
Carrection | | e —
2. | Sulphur dioxade (as S02) IS:11255(Part-2 ) 1985 } 66,40 meNm' Lemat Not Speeified
N . S ]
3. Nitrogen Oxide (us NOy) i. [S:1 1255(Pan-7) 2005 ] 7531 mg™Nm’ Limat Nt Specified
| |
[ [
|

Notes:
L The 1esulis given above ure related Lo the tested sumple. as received & mentioned parwmeters he customer ashed Tor the above tasts only
2. Responssbuiny of the Laboratory is lmied o the invoiced amaunt only
3. Thus test report will nioe be generated uzam, either whally or in par, without prior writien permission af fhe laborzroc
4 This test report will not be uged for any publiciy/legal purpose.
5. The test sammies will be despivied of sfier fwo weeks from the dare of 1ssue af test report. unfess until speciticd by tie Custoaner.




“TEST CERTIFICATE

Test Report of Report Code Date of Issue .
Stack Emission ST-050920-04 10/09/2020 |
Issued To: M/s India Glycols Limited
A-1, Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713
SAMPLING & A 1S
Sample Drawn By NTL
Sample description Stack Cmission
Sampling [ime 30 minutes
Sampling Location MLEG Heater (B-110)
Sampling Plan &Procedure 1S:11255
Analysis Duration 05/09/2020 1o 10/09/2020
Stack Temperature (“C) 116
Capacity (TPH/KVA Kg'Hr) .
Type of Fuel used FO - Biogas
Fuel Consumption (per hour) 0.25 + 200
Operating Load Normal
Type of Stack Metal circular
Diameter of Stack(meter) 0.838
Height of Stack from Ground level{meter) 200
Average Flow Rate (LPM) 28
Average Velocity of Emission (m/sec) 10.8
TEST RESULT '
S. No. | Parameter Test Method Results Units Emission Limits
1. | Particuluie Matter (PM) 1S:11235(Pari-1 1983 58.18 mg/Nm' | 150 ’
2. | Sulphur dioxids (as SO2) IS:11255(Pan-2 11985 3136 mgNae | Limit Nei Specified |
. et |
i Nitrogen Oxide (as NOy) 18:112385(Part-T) 2005 63550 mgNm® | Limit Not Specified '

Notes:

| The results given above are related 1o the tested sample, 85 reevived & mentioned parameters. The customed asked 1o the above Lests only

2 Respoasibility of the Laborutory is limited to the inviiced smount only,
3 This test report will not be generated asain. ither wiolly or in part without prior written permission of the laborstony
4. This test repory will not be used for any publicity/legal purpase.
2 The test samples will be disposed of afier twi weeks from the date of  ssue of test report, unless unil specificd by the customer
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TEST CERTIFICATE

Test Report of Report Code Date of lssue
Stack Emission ST-050920-05 10/092020
Issuwed To: M/s India Glyeols Limited

Sample Drawn By
Sample deseription
Sampling Time

Sampling Localion

NTL
Stack Emission
30 minules

MEG Heater (3-1100 A}

A-1, Industrial Area, Bazpur Road. Kashipur {Utirakhand)- 244713

SAMPLING & ANALYSIS DATA

Sampling Plan & Procedure [5: 11255
Analvsis Duration DEA082020 10 10092020
Stuck Temperature (*C) 117
Capacity (TPHK VA Kg Hr) -
Type of Fuel used FO + Biogas
Fuel Consumption (per hour) 0.25 1 200
Operaring Load Normal
Twpe of Stack Meral cireular
Digmeter of Stach{ meter) N850
Helght of Stack from Ground level{meter) 5.0
Average Flow Rate (L.PM) 14
Average Velocity of Fmission (misee) 10.5
[  TESTRESULT
i_m"ﬁra;ﬁer Test Method  Results Units " Fmission Limits
— 1

i Particulate Matter ( PM) IS:11255{Puri-! 11985 | £3.25 mp/Nm? 154

2 | Sulphur diexide {as SO2} IN:.11255(Par-2 1983 3212 | mghNm' ‘ “Limit Not Specificd

3 Nitrogen Cixide (as NOy) I5:11235¢Part-7) 2005 750 mg/Nm' | Limit Not specified

| |
Notes:

L The results given above are selated  the restod sample, as recaved & mentioned parameters. The customer ashed for the above fests only
2. Respansibifity of the Laboratory bs limited w the myoiced amoust osly,
3. This test report will not be generated again, ciher wholly ar im pan, without prior written permission of the Ishorators
4 Thes rest report will mot be used for any pubhicity lepal purpose.
5 The test samples will be disposed of afler o weehs from the date of  issue of test report, wnless until specified by dic customey




'TEST CERTIFICATE

Test Report of

_ Report Code

Date u-l_l—a;.m_:

Stack Emission |

ST-050920-06

LoAWZ020

A-1, Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713

Issued To: M/s India Glyeols Limited
SAMPLING & ANALYSIS DATA

Sampie Drawn By

Sample description

Sampling !ime

Sampling Location

Sampling Plan &Procedure
Analysis Duration

Stack Temperalure (°C)
Capacity (TPH/KVA/Kg'Hr)
Type of Fuel used

NTL

Stack Emission

30 minutes

MLG Heater (B-110 B)
18:11255

05/09: 2020 to 107052020
121

FO - Biogas

Fuel Consumption {per hour) 0.25 =200
Operating |oad Normal
Type of Stack Metal circular
Diameter of Stack(meter) 0.830
Height of Stack from Ground levelimeter) 450
Average I'low Rate (LPM) 14
Average Velocity of Emission (m'sec) 10.8
TEST RESULT

S. No. Parameter

Test Method

Results ( Units -”

1. | Purticulale Maiter (FM) 1S:11255(Part-1 1983 6233 mg/Nm ]
3. | Sulphur dioxide (a5 S02) 1S:11255(Pan-2 ) 1985 1560 mgNm' Limit Not Specified
3. | Nitrogen Oxide (as NOy) 1S:11255(Part-7) 2008 7812 ma/Nm’ [ imil Nol Specified

Nitess

|. The resubts gaven above are related 1o the tessed sample. as rectived & mentioned parameters. The customner uskesd for the ghove 1ests only,

2. Responsihility ol the Luboratory 35 limited o the imvonced amount only
3 This test report will not he gencrated apain, either wholly of in par, without prior wiitien petmission of Lthe laboratory
4. This test report will not be used for mmy pubhenyslesnl purpose
5. The test samples will be disposed of after rwo weeks from the date of  ssue of Lest report, unless until speeified by the cusiomer

ol TS X ¢
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Annex ure - 88

ANNEXURE - &8

Annual Return as Form 4 (Period April 2019 to March 2020)
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1S0 3001
) ISO 14001; OHSAS 18001;
' INDIA GLYCOLS LIMITED 15022009 PSS 22000
SA 8000; 150 50001
Works & Registered Office ; A-1, Industrial Area, Bazpur Road, Kashipur - 244713, Distt. Udham Singh Nagar (Uttarakhand)
Tel. No.: +91 5947 269000 / 269500 / 275320, +91 9411108202, Fax No.: +91 5847 275315, 269535

Website : www.indiaglycols.com
Date: 11* May, 2020

Ref: AG/UKPCB/Hazardous Waste Authorization/ IG‘r_L-KSP/ 2020/
To,

The Regional Officer

Uttarakhand Pollution Control Board
Chamunda Complex, Ramnagar Road
Kashipur — 244713, District U.S. Nagar
Uttarakhand

Subject: Submission of Annual Return in Form — 4.
Dear Sir,

_ Please find enclosed herewith the duly filled Annual Return in Form — 4 (for the period
April 2019 to March 2020) in compliance of Authorization granted by UKPCB under
Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016
(Authorization No. 278 dated 18.04.2018).

This is for your kind information and records please.
With best regards,

Sincerely Yours,
for M/s INDIA GLYCOLS LIMITED

%/
(Dr. Ashutosh Gautam)
Head (Environment)

Encls: Form — 3 & Form — 4 alongwith the Annexures

CC: Member Secretary, UKPCB, “Goura Devi Paryavaran Bhawan”, 46B, 1.T. Park,
Sahastradhara Road, Dehradun — 248001, Uttarakhand

CORPORATE OFFICE : 3A, Shakespeare Sarani, Kolkata - 700071, Phone : +91 33 22823586 Fax : +91 33 22823585
IEAD OFFICE : Plot No. 2-B, Sector -126, NOIDA-201304, Distt. Gautam Budh Nagar, Uttar Pradesh, Tel. : +91 120 6860000, 3090100, 3090200
Fax : +91 120 3090111, 3090211 E-mail : iglho@indiaglycols.com 35/

IR - 1 AA444 1 ID4n02M0 ~AANANNT



FORM -4

[See rules 6 (5), 13 (8), 16 (6) and 20 (2)]

FORM FOR FILING ANNUAL RETURNS
(FOR THE PERIOD APRIL 2019 TO MARCH 2020)

[To be submitted to State Pollution Control Board by 30" day of June of every year for the
preceding period April to March]

1.

Name and address of Facility

M/s India Glycols Limited

A -1, Industrial Area, Bazpur
Road, Kashipur — 244713

District Udham Singh Nagar,
Uttarakhand'

Authorization No. and Date of issue

278 dt. 18.04.2018

- o

Name of the authorized person and full
address with Telephone, Fax Number and e-
mail

Dr. Ashutosh Gautam

Head (Environment)

M/s India Glycols Limited

A -1, Industrial Area, Bazpur
Road, Kashipur, District Udham
Singh Nagar, Uttarakhand

Tel. No: 05947 - 269124

Mob. No0.9837242463

Fax-+91 5947 - 275315

Email:

4’

Production during the Year (Product wise),
wherever applicable

ashutosh. gautam(@indiaglycols.com

As per Annexure — 1.

Part A. To be filled by Hazardous Waste Generators

[1. [ Total quantity of waste generated category | : | As per Annexure — 2.

wise

2. | Quantity dispatched : | As per Annexure — 2.
i) To disposal facility
ii) To recycler or co-processors or pre-

processor

iii)  Others

3. | Quantity utilized in-house, if any Nil

4. | Quantity in storage at the end of the year Nil

6+

0




Part B. To be filled by Treatment, Storage and Disposal Facility Operators

Total quantity received

Quantity in stock at the beginning of the year

Quantity treated

o o o

Quantity disposed in landfills as such and
after treatment

N

Quantity incinerated (if applicable)

o

Quantity processed other than specified
above - S %

7.

Quantity in storage at the end of the year

-NA-

Part C To be filled by Recyclers or Co-Processors or Other Users

1. | Quantity of waste received during the year 2
i) domestic sources
ii) - imported (if applicable)
2. | Quantity in stock at the beginning of the year
3. | Quantity recycled or co-processed or used )
4. | Quantity of products dispatched (wherever NA-
applicable)
5. | Quantity of waste generated :
6. | Quantity of waste disposed s
7. | Quantity re-exported (wherever applicable)
8. | Quantity in storage at the end of the year
Signature of the Occupier or
Operator of the disposal facility

Date: 11.05.2020
Place: Kashipur

W

=

(Dr. Ashutosh Gautam)
Head (Environment)
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Annexue -1

INDIA GLYCOLS LIMITED
Year 19-20

Production of MEG (Chemical Plant)

PRODUCTION .
Unit: MT

Glyeol .
MONTH MEG DEG TEG/HG g Ethoxylate Formulation |Total EQD
Production Production |Production - |Production  |Production Production
Production

April'19 5321.055| 279.142 | 12106 | 1124.089 1,877.000 1,517.000| 3394.000
May'19 10657.488| 460.071 | 47.102 | 2096.856 5,286,000 2,399.000| 7685.000
June'ls - 8382.173| 210002 | 28.769 | 1966.974 | = 4,822.000 2,270,000| 7092.000
July'1e 8571.501| 250.857 | 34.120 | 2550.066 4,684.000{  '2,772.000| 7456.000
August'19 6276982 70.669 0.465 | 2500.950 4,240.000 2,984,000| 7224.000
September'19 6009.805| 5.286 10890 | 2331.257 3807.000]  2,333.000| 6140.000
October'19 6424.926| 149.000 | 1154 | 2432300 | 35350000  2,586.000 6121.000
November'19 57004471 39629 | 10.002 | 2395036 | 3748000  2,281.000 6029.000
December'19 5226.176| 23.732 6.030 | 2483.300 3,649.000 2,509.000| 6158.000
January'20  5357.972| 7.569 25816 | 2388.117 3,358.000 2,718.000| 6076.000
February'20 5033.611| 7.254 12991 | 889.788 3,951.000 2,751.000| 6702.000
March'20 3556519 23.965 10.247 | 1630.800 3,240.000 2,553,000] 5793.000
Total 76518.655| 1528.076 | 208792 | 24789.533.| 46197.000 | 29673.000 | 73870.000




ANNE -2
ITEM DISPATCHED UNDER ARDOUS OTHER TES GEMENT AND
SBOUND (0) R S, 2016.
APRIL 2019 - CH 2020
A. SPENT CATALYST - SILVER
| (SCHEDULE —1-1.6)
Sr. | Date/Month | Type of Authorized Dealer Total Quantity
No. Hazardous | (Recycler/re processor) | Containers Quantity
Waste (Nos.) MT)
1. |08.042019 | Spent M/s Choksi Heraeus PVt. 76 13.600
Catalyst Ltd. A 195-196, ‘F’ Road,
M.LA., Madri, Udaipur-
313003, Rajasthan
2. | 08.042019 | Spent M/s Choksi Heraeus PVt. 76 13.623
Catalyst Ltd. A 195-196, ‘F’ Road,
M.LA., Madri, Udaipur-
313003, Rajasthan
3. |09.04.2019 Spent M/s Hindustan Platinum 78 13.939
' Catalyst Pvt. Ltd. C-122,TTC,
Industrial Area, Pawane
Village, Navi- Mumbai -
400703
4. |09.04.2019 | Spent M/s Hindustan Platinum 75 13.500
Catalyst Pvt. ‘Lid. C-122,TTC, '
Industrial Area, Pawane
Village, Navi Mumbai -
400703
TOTAL 305 Nos. | 54.662 MT
(A'“\/ l|Page




9{6

560, Vill. Lambakhera, P.O.
Khanpur, Gadarpur, U.S. Nagar
(UK)

Authorized Dealer (Recycler) Quantity |
(Nos.)
(1. | April 2019 Shubham Machines Pvt. Lid. 1408
. Barels, MS | C-117, B.. Road Industrial Area,
Drums, HDPE near RTO Office, Ghaziabad
Canes (UP)
E May 2019 -do- [ -do-
3. | June2019 -do- ' -do-
TLJuly 2019 -do- - -do-
5. | August 2019 -do- -do-
6. | September 2019 -do- _ -do-
L e a—— g e
8. | November 2019 -do- -do- 2116 |
9. | December 2019 -do- -do- 998
10. | January 2020 -do- do- 2303
11."| February 2020 -do- -do- 2328
12. [ March 2020 -do- -do- 1084
' HDPE IBCs / M/s Global Environmental 72
Barrels Solution (Unit-2), Khasra No.

2|Page




C. USED/SPENT OIL IN DRUMS

(SCHEDULE —-1-5.1)

Sr. | Month Type of ) Authorized Dealer (Recycler) Total Quantity
No- Hzardons Barrels | Quantity
Waste (Nos.) (MT)
1. | April 2019 Used Oil in | M/s Continental Petroleums Ltd. 35 7.00

Drums Plot No. A-166 & F-162-165,
Behror - 301701, Rajasthan
2. |May 2019 -do- -do- 35 7.00
3. | June 2019 -do- -do- 35 7.00
4. |July2019 -do- -do- 35 8.61
5. | August 2019 -do- -do- 35 7.00
6. | September 2019 -do- -do- 35| 1.99
7. | October 2019 -do- -do- 70 16.02
8. | November 2019 -do- -do- 35 7.00
9. | December 2019 -do- -do- 35 ~ 7.00
10. | January 2020 -do- -do- 35 8.60
11, | February 2020 do- o 35 7.00
12. | March 2020 -do- -do- -- -
TOTAL 420 Nos. | 90.22 MT
O

SIPagc




D. WASTES OR RESIDUES CONTAINING [0)19

W)

oS

SCHEDULE -] 5,

Er. Month ﬁﬁ‘ype of Authorized Dealer (Recycler) 'i‘otal Qnanﬁty—l
No. Hazardous m

Waste (Nos.) (MT)
‘1. [ April 2019 | FOsludge | M/s K. Nandin Refineries, 6/1, 59 11.80

with drum Village- Hetamdandi, Amaria-

262121, Pilibhit (U.P,)

2. | May 2019 -do- -do- 67 13.40
ﬁ June 2019 -do- -do- 60 1255 |
'_4._ July 2019 do- -do- 62 13.96
5. [August209 | 4o R - 54 1224
6. | September 2019 -do- -do- -~ T
T‘W -do- -do- q ™
8. |November2019 |  do. ] do- 105 21.00
9. |December 2019 -do- do- 80 16.56
10, | January 2020 -do- -do- 14 2.80
11. | February 2020 -do- -do- 80 16.83 |
12. | March 2020 -do- -do- - -
EAL\I\‘E*“‘“— 581 Nos. | 121.14 MT |

V. Q)

4| Page




E. SPE (0] S (WASTE CHEMICALS
(SCHEDULE -1 -20.2/33.2)
SI. | Month Type of Authorized Dealer Total Quantity
No. Hazardous (TSDF) Barrels | Quantity
‘Waste (Nos.) MT)
1. | June 2019 Waste Bharat Oil & Waste Management 8 495
| Chemicals & | Ltd., Mauza Mukimpur, Roorkee — | |
Cotton rags Lakshar Road, Roorkee UK
TOTAL 8 Nos. | 4.95MT

-

S]Page
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ANNEXURE - 39

(ETP Sludge Test Report)

Lo,



Avnnesxmre ~ 89

NOIDA TESTING LABORATORIES

(An ISO : 9001 : 2015, ISO 14001:2015 & 1SO 45001:2018 & NABL Accredited Laboratory)
MOoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory

At seforan el ge o1 6313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

_ Fature:

TEST CERTIFICATE

Test Report of Report Code Date of Issue
Sludge Analysis SS-050920-021 - 10/09/2020
Issued To: M/s India Glycols Limited

A-1, Industrial Area, Bazpur Road, Kashipur (Uttrakhand)- 244713

SAMPLING & ANALYSIS DATA

Sample Drawn On: 05/09/2020
Sample Drawn By:
Sample Description: NTL
Sludge from Clarifier after aerobic treatment plant (MEG)
TEST RESULTS

A. TEST ON 10% WATER LEACHATES

S.No. TESTS RESULTS PROTOCOL
01. pH 7.12 APHA -22™, Ed
02. Copper (as Cu) (mg/l) BDL APHA -22™ Ed
03. Cadmium (as Cd) (mg/1) BDL APHA -22™ Ed
04, Chromium (as Cr) (mg/l) BDL APHA -22™ Ed
05. Zinc (as Zn) (mg/I) 1.02 APHA -22™ Ed
06. Nickel (as Ni) (mg/1) BDL APHA -22™ Ed
07. Lead (as Pb) (mg/l) BDL APHA -22"% Ed
08. Oil & Grease (mg/l) 1.35 APHA -22™ Ed
09. Cyanide (as CN) (mg/l) BDL APHA -22", Ed
10, Bio-assay test, 100 IS: 6582-1971
(% Survival of fish after 96 hours)

BDL: - Below Detection Limit, Detection limit: - 1.0 mg/I

B. CHARACTERIZATION STU.DY
Reactivity:-

The sample was tested with respect to its reactivity with water, It does not evolve fumes, explosive gases, etc., on addition of water.
Hence, the sample does not indicate reactive nature.

Ignitability:-

On ignition, the sample does not catch fire and hence the sample is not self-combustible.

Corrossivity:-
The pH of water leachate of the sample is found 7.65. The acceptable range is 2.0 to 12.5.

Toxicity:-
The toxicity characteﬁstic of the sample was studied by conducting bio—assay test on the water leachate of the sample







MANIFEST FOR HAZARDOUS AND OTHER WASTE

FORM 10
[See rules 19 (1)]

1. | Sender's name and mailing address India Glycols Limited
(including Phone No. and Email) A-1, Indusirial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500
2. | Sender's authorization No. UEPPCB/HO/CON-1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. 34y~ K.(b'),oo}ma_ﬂn ~Df 230000
4. | Transporter's name and address : M/s Continental Petroleums Ltd.
(including Phone No. and Email) Plot No~A-166 & F-162-165
: BEHROR-301701 RAJSTHAN
5. | Type of vehicle (Truck / Tanker / Special Vehicle)
6. | Transporter's registration No.  §/Bhror|CH-27/R-174/94 DATED.0 03.94
7. | Vehicle registration No. kol cA/ 0326
8. | Receiver's Name and mailing address M /¢ Continental petroleums Ltd
(including Phone No. and Email) Plot No.-A-166 & F-162-165
BEHROR-301701 RAJSTHAN
9. | Receiver's authorization No. B/Behror/CH-27/R-174/34 DATED.08.03.94
10. | Waste description Schedule -1-20.2 Spent Solvents
Schedule -1- 3.3 Sludge & Filters contaminated with Qil
Schedule -1- 33.1  Discarded Containers / Barrels / Linars
Schedule -1- 33.2  Filters & Filter material
C -1-51  Used/ Spent Oil
edule -1-5.2  Wastes or Residues Containing Oil-
Schedule -1- 1.6 Spent Catalyst
11. | Total quantity SUPRBTSCany  ]
No. of Containers o o Bt i Nos.
12. | Physical form (Solid / Semi - Solid / Sludge ipﬂﬁTarry / Slurry / Liquid)
13.7 Special handling instructions and
4 additional information
14. | Sender's Certificate :
| hereby declare that the contents of the consignment are fully and accurately described above by proper
ipping name and are categorized, packed, marked, and labeled, and are in all respects in proper condition
ansport by road according to applicable national government reguiations.
s India Glycols Lid
ad Day Month Year
Signatur \é\(\P

T3t [e]2]el2]=]

/q_/‘/xi

Day Month Year

GTaTi[efale]2]el]

Signature :

OF MANIFEST FORM-10

BYIND

gDy i hite): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.

5py-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signed copies to be carried by the transporter.

= Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving the waste and the remaining four copies are to be duly signed by the receiver. 2 ?)

- L
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T FORM 10
[See rules 19 (1)]
20
MANIFEST FOR HAZARDOUS AND OTHER WASTE 33 b
1. | Sender's name and mailing address India Glycols Limited
(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500
2. | Sender's authorization No. UEPPCB/HO/CON-1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. 226 — {
4. | Transporter's name and address : K. Nandim R“fh“u -
(including Phone No. and Email) 6/1 Hetamdandh Amth":ﬂ
. e 367
pilibhit (U-P) 2621 T
5. | Type of vehicle (Truck / Tanker / Special Vehicle) HAZ-AUTH-TRANS-K
6. | Transporter's registration No. 1/2012/316
7. | Vehicle registration No. VKo 6cH — R62] ' :
8. | Receiver's Name and mailing address K. Nandini Reliieric
(including Phone No. and Email) 6/1 Hetamdandi, A’?*lana
pilibhit (U.P) 262121
9. | Receiver's amtforization No. HAZ-AUTH-TRANS-K
10. | Waste description Schedule -1-20.2 Spent So!vent;
oo 133 Sludge & Filterséeahiiyatetiwith Oil
Schedule -1- 33.1  Discarded Containers / Barrels / Liners
Schedule -1- 33.2  Filters & Filter material 4
B Schedule -1-5.1  Used / Spent Oil
_Schedule -1-5.2  Wastes or Residues Containing QOil
Schedule -1-1.6  Spent Catalyst
11. | Total quantity RIS <~ . i
No. of Containers RVSEREN e
12. | Physical form (Solid / Semi - Solid / Sludge / Oily / Tarry / Slurry / Liquid)
13.1 Special handling instructions and
’ additional information
14. | Sender's Certificate :
| heraby declare that the contents of the consignment are fully and accurately described above by proper
shipping name and are categorized, packed, marked, and labeled, and are in all respects in proper condition
road according to applicable national government regulations.
cols Ltd.
_— e\ﬂPv Day Month Year
: e a‘“’-\ Pl InRlal2lo]
5HeT acknowledgement of receipt of Wastes
Day Month Year

[B1&1 [ In[2tol2lo]

Month

Day

[ |

Gepy-1 (White): To be forwarded by the sender tothe
Copy-2 (Yellow): To be retained by the sender after

signed copies to be carried by the transporter.
Copy-3 (Pink): To be retained
receiving the waste and the remain
Prrd (Orannal: Ta ha handad nuar tn tha tranenn

by the receiver (actual user or treatment stora
ing four copies are to be duly signed by the receiver.

State Pollution Control Board after signing all the seven copies.
taking signature on it from the transporter and the rest of the five

ge and disposal facility operator) after

22Y

rtar hv tha racaiver after accentino waste.




<> -1& 1H>écpiver’s certification for receipt of hazardous and other waste

3 FORM 10
i [See rules 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE 334
1. | Sender's name and mailing address India Glycols Limited
(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,

Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500

2. | Sender's authorization No. UEPPCB/HO/CON-1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. nod K2 oolooud Ot - 0. {0030
4. | Transporter's name and address : Shub” e Pyt Lid.

(including Phone No. and Email) ‘,., : i ANR

Laa '-:..'Il:“!:"

5. | Type of vehicle \ |/ Tanker / Special Vehicle)
6. | Transporter's registration No. 6530/ Haz-127 15 Cated- 188-201%
7. | Vehicle registration No. WIT F——93//
8. | Receiver's Name and mailing address Shub" 105 Pvt. Lid.

(including Phone No. and Email) C-1 : ~d Ind, Area

1 (i1 2
1 (W)

GHa0 Az 124 1o uated- 19-6-2013

9. | Receiver's authorization No.
10. | Waste description Schedule -1-20.2  Spent Solvents

Schedule -1- 3.3  Sludge & Filters contaminated with Oil
edule -1~ Discarded Containers / Barrels / Liners
edule -1- 33.2 Filters & Filter material

Schedule -1-5.1  Used / Spent Oil

Schedule -1-5.2  Wastes or Residues Containing Oil
Schedule -1-1.6  Spent Catalyst

11. | Total quantity il DEIRE
No. of Containers 4—02..._Nos
12. | Physical form L__/(,Selfﬁ / Semi - Solid / Sludge / Oily / Tarry / Slurry / Liquid)

13.7 Special handling instructions and
‘ additional information

14. | Sender's Certificate :
| hereby declare that the contents of the consignment are fully and accurately described above by proper

shipping name and are categorized, packed, marked, and labeled, and are in all respects in proper condition
for tpa;iis;;u“ﬁ}-road according to applicable national government regulations.

Fof W India Giycols Ltd.
i~ \Z

| ol
\* / 4 \‘\P Day Month Year
Name and Stamp : Signature : \D PEID Bloloh]

15. | Transporter acknowledgement of receipt of Wastes RS

Metlhs anet St R Day Month Year
e SR AN By it REEHRPDRNY

Name and Stamp : Signature :

DISTRIBUTION OF MANIFEST FORM-10

®  Copy-1(White): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.

= Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signed copies to be carried by the transporter.

= Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving the waste and the remaining four copies are tobe duly signed by the receiver.

8 Conv-d (Oranne) Ta ha handad nuar in tha franenartar hv tha ranaivar aftar arcantina wacta 2 —25




FORM 10

T [See rules 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE 332
1. | Sender's name and mailing address india Glycols Limited
(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500
2. | Sender's authorization No, UEPPCB/HO/CON-I1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. 332 - kSULDUiOﬂHG D030 020
4. | Transporter's name and address : Shubham Machines Pyt Lid
(including Phone No. and Email) C-117 B.S. Road, k ‘4
: Ghariabad (U.P)
5. | Type of vehicle - |_{Fratk / TankerlSpecIaI Vehicle)
6. | Transporter's registration No. G530/ Haz 123/ 15 Deied- 10.8.2015
7. | Vehicle registration No. bkabe g m If
8. | Receiver's Name and mailing address Shubham Machines Pyt Lid.
(including Phone No. and Email) C-117. B.S. Rogd, Ing, Area
shaziapad (U.P)
9. | Receiver's authorization No. G-530/ Haz-123/ 15 Daled- 18-6-2015
10. | Waste description Schedule -1- 20.2 S nt Solvents
Schedule 1 3.3 udge & Filters contaminated with Qil
‘_/,Schedule 33.1 Dlscardad Containers / Barrels / Liners
“Schedule -T- 33.2  Filters & Filter material
Schedule -1- 5.1 Used / Spent Qil
Schedule -1-5.2  Wastes or Res:duos Containing Oil
Schedule -1-1.6  Spent Catalyst
11. | Total quantity .m°or MT
No. of Containers ’J.Ml . Nos.
12. | Physical form o /(,So‘l' id / Semi - Solid / Siudge / Qily / Tarry / Slurry / Liquid)
13. Special handling instructions and
’ additional information
14. | Sender's Certificate :
| hereby declare that the contents of the consignment are fully and accurately described above by proper
shipping name.and are categorized, packed, marked, and labeled, and are in all respects in proper condition
for tranﬁpartby road according to applicable national government regulations.
For Mtilndla GM Ltd.
" . e
= - % ~ /* - b\w Day Month Year
ame'and Stamp : ignature :
hoschantis . o> [PIalTh [glollol
15. Transportar acknowledgement of receipt of Wastes
’_._f"’ o S Day Month
——= Name an mp: ignature :
U - . |013|”QL2|£J__.9—12]_
16. | Receiver's certification for receipt of hazardous and other waste o
y . \&“15‘._"» 0‘{6‘(
/) | Day Month  Year/S 2
Namg and Stamp : Signature : = I I ok Vf"\ I §
DISTRIBUTION OF MANIFEST FORM-10 '?%puﬂ

=  Copy-1(White): To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.

= Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signed copies to be carried by the transporter.

=  Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving the waste and the remaining four copies are to be duly signed by the receiver. 3 ? K

B Conv.d iDrannal: Tn ha handan nuarta tha tranennrtar bu tha ranaivne aftar nanandine s

Lt Lot




FORM 10

—

L [See rules 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE 3 3 U
1. | Sender's name and mailing address India Glycols Limited
(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500
2. | Sender's authorization No. UEPPCB/HO/CON-I-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. 330 Keo2epion ks 8 Di ¢ i!!t’[Z*
4. | Transporier's name and address : I T R
(including Phone No. and Email) Hubham Machines Pvi. Lid
; C-117, B.S, Road, ind, Area,
Chaziabad (LLP)
5. | Type of vehicle / Tanker / Special Vehicle)
6. | Transporter's registration No. G530/ Haa-123/ 15 Datad- 1082015
7. | Vehicle registration No. UP2aT.- 8784
8. | Receiver's Name and mailing address Shubham & vi Lid.
: . 2 ubham Machines Pvi. Li
(including Phone No. and Email) C-117. B.S. Road, ind, Area,
Ghaziabad (U.P.)
9. | Receiver's authorization No. 530/ Haz123{ 13 Dated- 198-2015
10. | Waste description Schedule -1-20.2  Spent Solvents
Schedule -1- 3.3  Sludge & Filters contaminated with Oil
d ule -1- 33.1__ Discarded Containers / Barrels / Liners
chedule -1- 33.2 Filters & Filter material
Schedule -1- 5.1 Used / Spent Ol
Schedule -1-5.2  Wastes or Residues Containing Oil
Schedule -1- 1.6  Spent Catalyst
11. | Total quantity ... m* or MT
No. of Containers Ciig Nos.
12. | Physical form \__,(.901‘]! Semi - Solid / Sludge / Qily / Tarry / Slurry / Liquid)
13."] Special handling instructions and
. additional information
14. | Sender's Certificate :

| heraby declare that the contents of the consignment are fully and accurately described above by proper
.‘.... game and are catagonzed packed marked and labeled, and are in all respects in proper condition

S \e\pw Day Month Year
ignature : ﬁ\ \D [alil1le] 2] olzlo].

Day Month Year
lel ([ 1lol2lol2]o]

(N uandS Signature : B

Day Month Ye

nm‘msuﬂou OF MANIFEST FORM-10

-"a,c

Copy-1 M&e)‘ To be forwarded by the sender to the State Pollution Control Board after signing all the seven copies.
Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five
signed copies to be carried by the transporter.

Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after
receiving the waste and the remaining four copies are to be duly signed by the receiver.

Conv-4 (Oranae): Ta ba handed ovartn tha transnartar hv tha racaiver after acrentina wasta ? ‘?‘ =7~



FORM 10

n [See rules 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE Bdl
1. | Sender's name and mailing address India Glycols Limited
(including Phone No. and Email) A-1, Industrial Area, Bazpur Road,
Kashipur - 244713 (Uttarakhand)
Phone No. 05947 - 26900, 269500
. | Sender's authorization No. UEPPCB/HO/CON-1-9/2018/82 Consent No. 38037/278 Dt. 18/4/18
3. | Manifest Document No. 33) K8c2c0) coli3C by o) lial2 o
4. | Transporter's name and address : M/s Continental Petroleums Lb
(including Phone No. and Email) Plot No.-A-166 & F-162-165
; BEHROR-301701 RAJSTHAN
5. | Type of vehicle \|_{Frack / Tanker / Special Vehicle)
6. | Transporter's registration No. G{Bahme(CH-271R- 174194 BATED.DS.GSBE
7. | Vehicle registration No. LKeGCR - 726
8. | Receiver's Name and mailing address M/s Continental Petroleums Ltd
(including Phone No. and Email) Plot No-A-166 & F-162-165
BEHROR-301701 RAJSTHAN
~: 9. | Receiver's authorization No. S{Bahror/DH-271R- 174184 DATED. 030354
10. | Waste description Schedule -1- 20.2  Spent Solvents
Schedule -1- 3.3 Sludge & Filters contaminated with Oil
Schedule -1- 33.1 Discarded Containers / Barrels / Liners
Schedule -1- 33.2 Filters & Filter material
JScfiedule -1- 5.1 Used / Spent Ol X
Schedule -1- 5.2  Wastes or Residues Containing Oil
Schedule -1- 1.6  Spent Catalyst
11. | Total quantity e L e TR DENET
No. of Containers RO . ISR
12. | Physical form (Solid / Semi - Solid / Sludge 391”]‘7‘ Tarry / Slurry / Liquid)
13.7 Special handling instructions and
: additional information

14. | Sender's Certificate :

Sport by road according to applicable national goverpment regulations.

| hereby declare that the contents of the consignment are fully and accurately described above by proper
shipping.name and are categorized, packed. marked, and labeled, and are in all respects in proper condition

{2 l D\QP(P Day Month Year
2 iiSY e \ [elh[1lol2lol2le]
15, | Transporief acknowledgement of receipt of Wastes
‘. \ﬂ ‘.‘- : ] s Day Month Year
A a } no i 5
S s~ hTiTelz]c T2 ol

N = L
16. | RegBivers Gertification for receipt of hazardous and other waste

) Day Month Yea
Name and Stamp : Signature : rl I ] | |

10

X \<

DISTRIBUTION OF MANIFEST FORM-10

Copy-1 (White): To be forwarded by the sender to the State Pollution Control Board after signing all the seven cop

% f
SHIPR

x EITLY

Copy-2 (Yellow): To be retained by the sender after taking signature on it from the transporter and the rest of the five

signed copies to be carried by the transporter.

Copy-3 (Pink): To be retained by the receiver (actual user or treatment storage and disposal facility operator) after

receiving the waste and the remaining four copies are to be duly signed by the'receiver.
Camed (Oranna) Ta ha handad nuar ta tha tranennrtar hv tha receiver aftar ancantinn wasta

278



Annexure-9

M/s Kashi Vishwanath Textile Mill (1) Limited, Sth KM Stone, Ramnagar Road,

ICashipur-2647 103 Uttaralkhand
(1. | Name & Address of the Industry: M/s Kashi Vishwanath Testile Mill Lad. T
{(SIPPNGECiraup) ;
Sthlan Stone, Ramagar Road, f
— ) Kashipur-2447 13, ttarak hind B
“Contact person Mo Shin Shakeel Siddigm, VP Finance |
Contact No. and F-mail Phone - 927562010426 '
Pl lance textileso pRgrOup com
| Co-ordinates o - I .I'IlllLIk 9. ”-TZI-X_I rn.‘fl'li‘lliltit.. '?‘} 001457 o
2. | Date of Visit: o Itj_“u"‘n
3. Type of Industry Sector: J IL\|I|L o T
3, t)pL! wional St |tu~.(!n-..|w of closed unit Operational il g —
mention  time  sinee unit has - been
closed):
In Operation / Not in Operalion /
Temporanly  Closed /7 Permanently
Closed (Mention  whichever is
applicable) i
5. | Name of main Raw Material Polyester. Acrylic Fiber, viscose fiber
6. | Name of Final Product (s) Synthetic Polyester Yarn/ P.V. dyed Yarn,
Recycled Polyester Yamn
7. | Consented Production Capacity S}nllnnc Polyester Yarn/P.V. dyed Yarn - 968 MT month
Recycled Polyester Fiber - 2000 MT/month
T Ticmsi Foduonion 27.86 MT/Day
as per the logbook from 15" October 2020 — 27" October |
2020 (Annexure-9.1) |
9. | Actual Production on the day of visit 23.98 MT/Day "
[ 10.] Manufacturing process Grey Fiber- Dyeing- Mixing- Carding- Draw Frame- | J:
Speed Frame- Ring Spinning = Auto Cone Winding -
Packing — Dr»_g-mh (Annexure-9.2) !
11.] Consolidated Consent 1o operale and | Yes, Valid upto 31.03.2021 (Annexure-9. 1) '
authorization under section-25 ol the |
Water (Prevention  and  control —of |l
pollution) Act, 1974 and under seetion - |
21 of the Air (Prevention and control of
pollution) Act, 1981 and Authorization
under Rule 6 (2) of Hazardous and other [
waste (Management and Transboundary
Movement) Rules, :‘.Ull';
-E-NGE‘ from CGWA Tor abstraction nl'1 Kﬁ)-licd [ur renewal on ."-U.U:'-."'lll—?’_[;_\'nncmrc-‘}.-n
Ground Water (Yes/ Nuj____

N
s (glEr @P<,9>)
(e - o L)

Page 1of B
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13, %uuru,-\ of Walter ‘~.upp|y In cane of | 01 borewell
Bore well mention numbers
II I) uml.\r un‘r._u_n_lpnnu of Tresh Water | 3460 K1 D T
(KLY o et the Japhook from 15" Otober 2020 - 277 Oztaber
(Averape ||n||| | u;!luml i avinlihle) 2020 (Annexure-9.5)
18, \i‘lill‘;tﬂ Woater meters at bore wellow il | tnstalled, SMechamcal type flosancter =
Readings during Tspection. Whether | Totalizer, v TS5 m?
Installed:
Functional (Working) / Non-Operational
{ Diefunct o
16, Whether L TP exist (Yes /No) Yen ) )
7. Oy }I‘L| ational status ol TP — Functiomal | Famctionnl T
(Waorking }f‘\lnn l)pu ional / Delunct -
T8 Designed Treatment Capacity ol LTP | 800 KLD S—
(KLD) -
9. Details of TTiinent Lreatment Plant | Receiving chamber- Lqualization Tank- Physicchemica!
(ETH) Treatment — Biological Treatment - Artvetzd Cerban
Filter-4 stage RO plant- MEE - MEE concentratz =
Evaporators (Rotary drum) (Annexure-9.6)
20| Flow Meter (s) at Inlet: Yes
Inlet of ETP ~(Yes /No) Outlet: Yes
Outlet of ETP = (Yes /No)
21.1 Effluent Generation (KLD) 489.7 KLD as per the logbook from 15" October 2629 —
27" October 2020 (Annexure-9.7)
22,0 Amount of Effluent Recycled to process | 450.7 KL.D as per the logbook trom 15 Octeber 2020~
' 27" October 2020 (Annexure-9.8)
23.| Consented Discharge (KLD) 550 KLD (100 % re-use in manufacturing process)
24 [ Actual  Treated effluent  discharge | ZLLD
(KLD)
25 | Treated effluent discharged on the day of | No discharge
visit (KLD)
26.| Sample Collected from ETP (Yes/ No) | As mentioned in S. No. 31
27 Mode of treated / untreated effluent | No discharge from the unit was obsernved during visit:
disposal as observed during visit (River | F ntire quantity of treated effluent is reused in process and
! Drain / Land). RO reject (6.9 KLD as per the logbook from 15" October |
Mention  the name ol immediate | 2020 - 27" October 2020) 1s sent w single stage MEE |
receiving Drain / Land and mention | followed by rotary diums 2 stage evaporators, w here it gets |
Pﬁﬁifv'}__"[_‘fl_‘i”"“‘- tli%po',nl converted into salt which i b U then packed and stored. 1
28.| Any Bypass obe crved. 1M yes, then collect | No ‘-
ramples for analysis and attach photographs 1;
(Yeu! er:] '.
29| Status of installation of OCEMS _IIEI:“_L{' and \nmny - o ]

A

P ‘
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] Whether industry specificeffluent discharge | Yes (but as per consenl the unit is allowed to treat their
standards notified under Environment | offluent through ZLD system)
(Protection) Rule 1986 applicable.

| Effluent Sample analysis resulls:

Sample Location ][l__ll_ B con [ non | rss | 1ps | Color f l
Holding tank near Dyc¢ house 9.2 1675 175 27 10 269 | |
Unireated cMuent colleetion tank at | 41 a0 ] as0 | sl e | 5| |
ETP Inlet L
MM TR outlet 5 300 | 183 | BbL | 872 210 | |

ACF outlet 73 | 768 | 08 | 12 16 | 296 |

RO-1 Feed 6.8 s T 715 13 | 1068 | 267 |

RO-1 Permeate 70 | 24 | 2 | BDL | BDL 5T

RO-1 Reject 0.5 2856 | K60 | 50 3836 | 1006 |

RO-3 Permeate 315 | s8 82 | BDL T Q

| RO-3 Reject 57| 25840 | 9100 | 755 | 28468 | 7305 |

RQ-4 Permeate 6.7 102 [0 16 1048 | 10|

RO-4 Reject 6.1 36480 | 12200 | S16 | 37728 | 12156 |

MEE condensate 7.9 23 34 29 1220 | WP |

ETP Aeration Tank: MLSS-2611 mg/l ; MLVSS-1767 mg/l
L All value are in mg/l except pH and color. Color measured in color units

i
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| Groundwater samples analysis results: -
Parameters Bore well within | BIS 10500:2012 {ll.'"l'_r;-li\_\i_i ble limit
premises in absence of alternative source)
Pl I 6545 _—
Conductivity 326 - ]
coD s, I
TDS 100 B TToo00
Colour BDIL. R
Total Alkalinity 151 e T
Total Hardness |56 i 60 B
Sullate 09 T i
Cr o8 | oon
- 0.2 i 1.5
As BDL 0.05
Cd 3Dl 0.003
Co BDL -
Cr BDIL. 0.05
Cu BDL 5
Fe 0.10 0.3
Mn BDL 0.3
Ni BDL o 0.02
Pb BDL ) 0.01
Sb BDL }
Se BDL 0.01
\' BDL -
Zn 0.01 15
All units in mg/l except pH, color and conductivity; color measured in color units and conductivity in pmho/cm.
3.| Sewage Sample analysis results: o
Sample Location pH COD | BOD | TSS | TDS | Col
: or
STP Inlet 7.4 2912 840 2546 | 1336 | 455
STP Secondary clarifier outlet 74 | 6 | 24 ] 476 38
STP Tertiary outlet 7.3 117 21 ]2 452 33
STP Aeration Tank: MLSS-103 mg/l ; MLVSS-100 mg/l
All value are in mg/l except pH and color; color measured in color units

.| Management of hazardous wastes

Agreement with recyclers/TSDF namely: Bharat Oil &
Waste Management Lid., Roorkee, UK

Page 4 of 8
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Obscrvations by joint inspection team made :In_rinji the visit —

I

Tad

10.
“The unit has installed Sewage Treatment Plant for the treatment of sewage gencrated from

The unitis a textile dycing industry using, prey Polyester, Acrylic and viscose libers as raw materials

for manufacturing of Polyester Yarn and blended dyed yarn,

The unit and ETP both were found operational at the time of inspechion,

The unit's Consolidated Consent to operate sid Anthotization (CCA) imder section-25 of the Water
(Prevention and contiol of pollutiony Act, 1970 and under section-2 1 of the Air (Prevention and
contral of pollution) Act, 1981 and Authorization under Rule 6 (2) of Hazardows & other vty

(Management and Transboundary Movement) Rules, 2016 issued by UKPCT are valid till

31.03.2021.

The unit has installed an Eluent tres
comprises of receiving chamber, cqualization tannk, physiochemical treatment, biological treatment
MBR (Membrane based closed tank, identilied as MTTR), Activ
stage RO plant for treatment and rease ol ¢ffluent into the process.

The unit has installed Rotameter type Mowmeters at MMTR outlet (readin

Permeate (reading: 20 m*/hr), RO-3" Permeate (reading: 06 m’/hr) and RO-4™ Permeate (reading:

1.4 m¥/hr).
The unit has one borewell for abstracting fresh water and installed flow meter on it. Logbaok i5

maintained for this low meter.

The unit has applied for NOC for withdrawal of groundwater from CGWA on dated 30.05.2017.
Unit has three Aeration tanks and all three were found operational.

Outlet of ETP (after ACF) is led to the 04 stage Reverse Osmosis Treatment system. RO permeate
from all 4 stage is collected in common collection tank and from there completely reused for the
process requirement. Final reject from RO system is sent o single stage Multi EtTect Evaporator
(Fig.7) where the effluent gets converted into salt and collected into bags.

The unit has installed OCEMS and provided connectivity 1o CPCB/SPCB servers.

residential colony and guesthouse. The installed capacity is 60 KLD.

. The STP comprises of receiving chamber, bar screen, physical treatment, biological treatment (A SP

based) and Tertiary treatment.

_ Analysis results of sample collected from STI* inlet shows COD- 2912 mg/l against typical range

0f 350-500 mg/l, BOD — 840 mg/l against typical range of 200-250 mg/1, TSS — 2546 mg/l against
typical range of 350-500 mg/l, and Colour - 455 color unit. Wastewalter characteristics at STP
inlet clearly indicate that RO reject is discharge into raw sewage. It also indicates that installed

MEE is also not operating at designed capacity on regular basis.

wment plant (L 1P) for treatment of trade effluent. ETFP

|
i

ated Carbon Filters (Fig.4) and 3

g: 30m*hr), RO-IT

v A
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|4, No flow meters were instalicd at STP inlet and outlet,

I5. The analysis results of samples collected from STP outlet shows ptl: 7.3 (against the norms of 5.5-

9.0), BOD: 21 mg/I (against the norms of 30 mp/l) and ‘1SS: 12 mp/I (against the norms of 100
mg/). —

16. The analysis results of samples collected Trom claritier outlet indicate around 98 % reduction in

BOD & COD and 70 % reduction in ‘TDS which clearly indicate that ¢larifier water i+ diluted as

there is no TDS reduction unit installed in STP and acration tank is un-stabilized with MLSS: 103
mg/l and MLVSS: 100 my/I |

17. The analysis results of sample collected from acration tank of STP shoves MLSS: 103 my/l and
MLVSS: 100 mg/l. 1t reflects that the acration tank of the unit is un-stabilized and diluted with fresh |
water. Without adequate MLVSS (i.¢. 2000 mg/l) BOD reductions can't be achieved from 840 my/l

10 21 me/l, so considering the STP outlet results, clearly indicate the pssibility of freshwater
g . ; ;

|
dilution.

18. The unit is discharging effluent through STP after dilution with fresh water in violation of ZLD.

19. Sludge dewatering press installed at STP was found non-operational and it scems that it has not 1'

been used for a long time. (Fig.10)

!
20. Unit is in process of installing additional production plant (Fig.12) for manufacturing of Recycled |

|
|
|

Polyester Fiber and has also obtained the consent for the same.

a2
o

Recommendations » Non - compliance of ZLD

e The unit is discharging effluent through STP after 1

dilution with fresh water in violation of ZLD i

o Itis clearly indicated by the analysis of STP inlet and |
secondary clarifier outlet that RO reject is discharged |
into STP and diluted water is mixed into the STP
systent. It is recommended that appropriate action as
deemed {it shall be initiated against the unit by
UKPCB.

o The unit shall obtain renewal of NOC tfrom CGWA

for groundwater abstraction.

,7
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Photographs: "\LQ Kﬂ\/kh V WMTQ’KL\& KW

Fig.1: Entry gnte of uml
LSl

o

| Fig.7: Evaporamrs tRotary drum}

e 1N

Fig.10: Sludge press at STP

‘Flg 11: Leaves and wooden chips as

boiler fuel

| FIE, 12 New pmductlon fac Ilty under

construction

Page 7 of 8
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Signature of the inspecting officials

Sr. No. | Name of the Officials

Sh. C. B Chourasia, Sc.E’, CPCB, Delhi _,,%’_:5"'22/%.’2;3

2. Dr. Pankaj Kumar, Sc.’D’, CPCB, Delhi

3. Sh. Naresh Goswami, Regional Officer, RO ey ;
Kashipur, UKPCB /(v/'/ |
y I

Y Dr. Abhas Kumar, Sc.'B', CPCB, Delhi '“ W !

5 [ Sh. Ankit Shukla, SRF, CPCB, Delhi ' [ |
.
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Panerne -9 -1

 Kashi Vishwanath Textile Mill (P) Ltd.
Production Detalls (15.10.2020 To 27.10.2020)

Date Polyester Gray | Polyester Dyed |PA DYED | Acrylic Dyed Yarn Total _
15/10/2020 - 572030 | 18,349.90 - 24,070,20 )
16/10/2020 - 10,560.00 |  23,360.00 1,395.00 35,315.00 ‘
17/10/2020 - 11,867.80 | 16,180.30 . 28,048.10 |
18/10/2020 . 6,054.60 19,264.00 5,355.00 30,673.60
19/10/2020 - 3,959.20 | 17,024.00 4,590.00 25,573.20
20/10/2020 - 827720 1530030| -~ 4,140.00 27,7117.50
21/10/2020 - 14,030.00 | 17,684.90 . 31,714.90
22/10/2020 - 9,794.20 | 20,572.80 950,60 31,317.60
23/10/2020 - 10,421.40 | 17,902.00 947.60 29,271.00
24/10/2020 584650 |  21,504.00 - 27,350.50
25/10/2020 - 6,592.00 | 20,253.40 - 26,845.40
26/10/2020 - 398860 16,321.80 - 20,310.40
27/10/2020 3,648.00 4,694.00 15,639.50 - 23,981.50
Total 3,648.00 101,805.80 | 239,356.90 17,378.20 362,188.90
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MANUFACTURING PROCESS FLOW DIAGRAM OF
GREY/DYED YARN

Packing

Dispatch

Packing

Dispatch




Hhrw_xu" € Mo - of UKPCH

e HEAD OFFICE
I ttarakhand Pollution Control Board
“Gaure Devi Pravavaran Bhawan™

4ol LT, Park. Sahastradhara Road, Dehra Dun )
B R . :
b i1 BTHMOYC oniS V0200 Pate: '3 )33 2070

SUs Rusi Visbwapath [extile Mill Lad,,
Plot Na-82, 85, 84, éed, 122, 124, S8/ & 45/2,

5 KM Stone, Ramnagar Road,
Rashipar st US Naguar

Conowlidated Cansent o Spersie and Authonzatien bervinafter referred o oas the CCA
(Consoligated  Consent & authorization) (Resewal) uander Section-125 of the “Water
tProventuon & Control of Pollution) Act. 1974" and under Seetion-21 of the “Air (Preveation
& Copteal of Pollatieny e, 19517 and Authorization ynder “Rule-6(2)" of the “Hazordous
and Dher Waste (Manasgoment and Franshousdary Movement) Ruies, 2016™ notified under

tosromment Protoction Act, 1986 as applicable (10 be teferred hereniafter as Water Act, Air

Vol P Maranthons & CMber Wastes Rules, 20016 ¢ \|n_-_||| ¢y )
PCHID 1024 Inwurd I - 258541
COA (Renewal)
Consenl No. 30521 Date - 23-06-2020
BarwOn praith M hashn Vishwanath Texale Mill Lud., ocated at Plot No.-82, 83, 84,
G LI2O N2 AN DN I AT KM Steae, Rampagar Hoad. Kashipar, Distt- US.Nagar. subjuct
P s e Woater At Adr At vnd Hazardoos and Other Wastes Rules, 2016 and
e that oy e e Tarther and subgect o toflowiig tenns asd condimions -
Pl 0 A & sranted fod 2 period o up o 3103 2021 and valid for manufacturing of
<ooreducts with Capital Invesunent/Net Assets Vidues T60EA43Crs -
S N Lost CCA Pm;l_ii CCA _{Ftﬂ_lf'ﬁ;ll_l
Pradiict huantitsy Product Quantity
('er Monthy  {Per Mouth)
vintbicte Pulyvsicy i 068 M . Sy Slllk‘.{lg_-*‘n_i]\ ster 968 M1
Vit PV dyed Yam | | Yam/P.V dyed Yam =~ " "
Reovuted Polyster M M Recy cled Polyster 2000MT |
b b Fiber |
Spwediiie Condbiiions under W ater Act
“Hhe datly quastioy of elMucnt discharge (KLY
st iU A ‘ Prosent CCA (Renewal)
vauke | S04 FOHI%, et i $50 { 1002 re-use 1 -
Il g process) manylactuning process ) .I
TR H §s |
J

C Teade Fifluent Ereatment and  Phixpisad The apphoant shatt operate Efftuent
Preatment Phant 001D Capacity ) conssting of primary, secondary and tertiary

it oo e oo with rclotence b eent guantity amd quality
s i ot s of BUD g fion has o be stopped immediatély and
figpred J Woortimandd Byl plomeccand vk a o repart e this regard o by

. R dernd Iia Ti'd}

vt T wrdited efiluent shall be recveled o acligve Zero ODischarge. (Quality of the ireated
T et o e following general and specific standards as prescnbed uisler
Foviiomment (Protection ) Rubes, 1986 ! applicable 1o dhe snn fom ume-to-time ;
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wositianaid By tan pdione ot with o report me fins regard fo be

shall Be relse i pardénmg and the same shall be mantained
i w0 achieve the qualny of the reated fflaent to the following standands
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Mot muee thaa 100 g
‘ < 1000

e e —
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presenitsd Lo respochivg wrcov/ zemes Shndustral, Commercaal, Reswdential, Silence) which
are as fotlow

Stundards | Industrial Area Commercial Area | Residential Area | Silence Zone

for Nobse | By ‘. SNight ay Night T Day | Night Day  Night
level in | Time | tme  time  tme | fime | time | time | time |
dbiA) Log 75 il (5 58 - 45 S0 LA
A e 1 O A " O 0 gy Mo viniee Srois VUL ENS g I||f.'lfjarl'|
I Copdstions oader Hazardons and Ovher Wastes Rales, 2006 - -~
b : thave iz mlmon it date of 1S o ETET S e
Pe Favions Miaanger of Mus hashe Vishwanath Texule Mill Lad., US Nagar is hereby
wratled S0 aiithoriFatnss ta pperate a ity for vollechon pmd shorape of Hazardous wisies.

ton Phe authorizon is granted 0 operae s fugility for generation, collection and stovage of
hazardous wastes within faciory premises for following calegory ol wastes -

SN Category Quantity of Waste for which | Mode of Disposal |
(Schedule-1 & avthorization i being issacd
Schedule-10) (MTA) - o
Scehotule |- 55 [ rd ]!, | R.ﬂ..\“clabk
sohedule | - 5 1 ! 0x ! Recyclable
wheilale | 15 250 | Secure land il

e auihonizaton shiall be m force for a peniod from ap to 31.03.2021
o The authoriation 16 subiect o the conditions stated below and such conditions as tnay be
pecthied an the seles o the time btz o Toree under Environment (Protection) Act, 1986
Ferms and conditions of authorization
te e suthorization shall compls with the Proveons of the Enviconment (Protection) Act.
V86, and the rahes pade there onder
i e authoriration and its rencwal shall be produced for mspection st the request of an officer
astbictzed tn the SPUBACH
b etz d shadl non pent. lesd. sell. manster o stherwise transport the hazardous
waskes withou! obtsmng poon permasssan of the SPCRPCC
CR LAY unaethonsed changes i pasonnel, equipment as working conditions as mentioned in
e apphcation by the person avthonzed shudl constitute a breach of his suthorizaton,

¥

Ui the duty ol the authoneed person to tike prior permission of the SPCBAPCC to close
fonvo Hhe Bl

VAL apprlcation Tor the renewal of an awhorizanon shall be made as Inid down under these

o

AU p shall coanply wath any other condifions specified m the guidelines issued by the
MallF o €70 ISP I Tewn i e

T CUA s valid for mixing, carding, diawing, spinmimg & dyeing Processes only

Compulsory docoments (v be submiited by the Industry/Unit 4

2 b A rcin e Formed and Waste Basposal Manifest i) Form- 10 under Hazardous
and Uther Wastes Rales, 2006 0000 Third Party Audit Report
bl bk smanent Statement i Form-V ol Environment (Protection) Rules, 1986
e compliaser repart of the COAL photograph of ETP/APCs/Waste Slorage
Aren
P b apphy tor remesad of COA well i advance of 60 days of expiry of this CCA

< Fomipeton Authonny ceserves the oght o changemoedity add any time any condition of this
LA
' bt bas o vomply with the other general conditions as ansesed heregith. Nom compliance

oy prosston of this COA and provesions of the Water Ael, Air Act ind Hazardous

and Diher Wasies Rules, 2006 will resnlt in legal acton under the aforesaid Acts and
Rules
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gt Regionad Officer, Uttarakband Poftution Control Board, Kashigur, Distt- U8 Nagar

A idormation and complztnce of the waime

7
s

Chief Rﬂimumm {ficer

Annexure
Spectlie Copditions :.

Ivang dhal vale 1S9 neark water inet coach owater supphy sourge and shall epularly Subma
netas of water conmanpin i the prescibid v ed ey the cess a8 specitiod under Seetion-2 af Cess 4et
e applicant sl sisbinn sodited bibimee shivet of thy wnit A the end of cach Timancial year so tht fee
et 1 Mo spphicn K b devensd

iphigan il provade poris i the ¢h macy ot andd Bxcihnes such as Tadder pf:a!'l'll'm oiC. aN per
W mennorms e au envssiogs aod thie same tall be ogen tor mspechon and use ar all tipes by
e Thoard's sl Ve chimmey/stack nitachod 10 VDU souites of entission shuslt po designated by numbers

A a5 RS2 wle and theso shalf be paritedd displived to Bicilitste wdenuification

' < Uk oy re et Ky ol e peliataot Comtinol Gevices and production PrOVESSes
3 1 | et Thsm e vt M e Dot i nadnee se i comaminalion <f surface Wl
| \ Mt lake ol e

TS T | [ ih CHMAIC eatures o Gisiid of pose fean e awn SR S0 as to cu.‘::[‘ti'_\-- with the

¥ iy I i I
i apgieant Shall devetop three rows of yreen bell on the previises with plnt species as sppested by the
Cuntrad Pollotiom € ontrol Boaid

ilistie et ety adhere with abe specifie and gencral conidimana issued with CCA apder Asy
Wi ool gt Pty may altnwt Tegal action ande the v isons of Wler Act, Ade Aet and
Vs armment (Pretectaon ) Act il Rolesinade seemdor
' i anesarey o bl douke peeedics] sssessiment by fise conipetent
| Tl ensnre ssam? o Forme b ol Blerandies ane Ocher Wasees Rales, 2006 whole ispusmg
(TS, sl
Feratdames wasiln shioiihd pio Tog TEE s otmd o ool of 90 das
L The Vit shall sirsetly vomphy wilh the directions ssucd B te UEPPCR Ve Hef Mo UFEPPCB/HEN Gen -

S0 20 SHMT 2270 dated 20082018 sew wem Pguad hisebarge 2180 i textide wiits, The €O A is Baked

wilh abwese divestvins ssacl under section 33 A) of the Water (Prevention & Control of l"(!ﬂ“ﬁﬂ'} Act,

PR i case of non complianecimion adhicrence by the unit with e preseribed activities and time
et Hhe vimeest b e anthorzaton 10 A ssued to thie aiit shiall stund with drawn

| it IvEr Limey and s mibatarees shall eijsure the teeatthent Tagilines and
-

L e e e T Y T ) Huw ne sasae woker s docharbed il water slreant or water bodies

Bae wive ol ey can A e provisons of Wate . Kir £ F (M Acs and Rules/Notifications made

(LN '. ' ]

Phe Lonie sl siniceds gommgply sh the disegiinns el by the Hoard under Section J3A) of the (Water
Pigsention and ©ontrol of Pofintipn) Act, 1974 repariling Levo Ligund Discharge (Z1.D) and Real Time
Murigriog Svslem st E 11 outlel & ity frapsmivion st PR & UEPICH, regulardy,

p '
senernd O amilitions

[ B h s ol e o dgeardous wastes atl least opee i thice
il alwstaony roconmsed by e Mol apil shadd refiont to te LEPRCE

hat appritcata ahial!l fhow o WHBOUE R i cottsent of the Board bring into use any pew or altered
. v isco i 2l s o seware waste from the anit.
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e wasle witer il dometiie. waste wattes shall by shiaposed jomtly a1 one disposal point The applicant
hall mrovide discharge messaement eqinpaivnt al final disposal pot
b Tl spphcam <hall drictly comply witly candions of this CUA 3o sabmat complumce repon of stipulitcd
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Date: 06/06/2019

To,

Asst. Hydrologist,

Central Ground Water Board,
Uttaranchal Region,

41%9-A, Kanwali Road,
Ralliwala, Dehradun-248001

Sule: Submission of Reply to the shortcoming raised for obtaining NOC from CGWB for M/s Kashi
Vishwanath Textile Mills Pvt. Ltd. located at Village Kharmasi, 5# Km stone, Ramnagar Road,
Kashipur, Udham Singh Nagar, Uttarakhand

Reference: 1. Online Application No. 21-4/673/UT/IND/2017, dated 30* May, 2017
2. Query raised via Email dated 24.05.2019

Dear Sir,
This is with respect w the above mentioned subject and reference; we are herewith submitting
polat wise reply to the queries raised for obtalning the CGWA NOC fromn Central Ground Water

Board.

Hope this meeats to your satisfactian. Kindly grant the NOC at the earliest

Thanking you,
For Kashi Vishwanath Textile Mill (P} Limited

M, xf’ w‘m

Vice President , .
Enclosed: As stated above
Vihar Phase- L Cuib)- 120095 | ® 01122167048, 0112214270
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Kashi Vishwanath Textile Mill Ltd ,Kashipur
ETP Plant Flow Chart with capacity

{Row Water( -20-70KL) |

'y > o ’
Dye house Ffiuent -400 to 500 KL_D.IlH_—B-Q.S TDS-700- |

850,TH-10-30 - |

l L screen Filter & Oil Grease Separation Tank ]
y

L Collection tank (Capacity- 100 KL ) }

A | Equalization Tank -2 Nos (Capacity-320 KL Each) |
v

[ Biological Tank -2 Nos (Capacity-400 KL Each) |

[ SBR outlet Effulent Tank (Capaciity -100 KL) |

|Physiochemical |

[Follocalator & Tube Settler |

| Storage Tank(Capacity -5 KL) i
| Tertiary Section (MGF ACF.WAC & Degashar | |
¥
—
[ Pre _filtration (MMTR/Ultra Filteration ) ]
| R.O Section (RO 1,2 & 3 | |
\

v
R O Permeate For re
use Dye house {380 R.O Reject Storage Tank (6
570 KLD PH -6.5,7DS to 12 KID
100-250,TH->10,

f .
MEE Section (Soiled Gen.-8
to 15 Kg)
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?bPNG Kashi Vishwanath Textile Mill (P) Limited
i i'f Pl

Power consumption '

ETP Iniel water
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